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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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RESOLUTION RE: FIRST ANNIVERSARY OF
TERRORIST ATTACK IN MUMBAI

MADAM SPEAKER: Hon. Members, I place the following Resolution before the
House:

“Today is the first anniversary of the terrorist attack in Mumbai which
resulted in huge loss of innocent lives of Indian citizens as well as of foreign
nationals.

Terrorism is the gravest threat to humanity and a total negation of values
which man holds dear. Mindless violence unleashed by the terrorists has
devastated countless number of families.

Terrorism has no justification whatsoever in a civilized world and it is the
duty of every country which wants to see peace and progress to resist and defeat
these dark forces of terrorism. This House shares the sorrow and grief of all those
families who have lost their near and dear ones in the terrorist attacks.

Realizing the global network of terrorists and their unlimited resources,
sophisticated arms and training and also their diabolic mindset, there is an urgent
need to mobilize the resources and coordinate actions by all countries to track
down and eliminate these enemies of mankind.

This House is of the firm view that with strong will and determined action,
we will be able to effectively counter terrorism. The House salutes the indomitable
courage of the security forces who gave a crushing blow to the terrorists on 26"
November, 2008 and the fortitude of the people of Mumbai and urges upon the
Government to take all steps necessary to wipe out the scourge of terrorism from
our country.

On this day, this House resolves that we will unitedly fight and
defeat the forces of terrorism and never again allow them to spill the blood

of innocent people.”
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I hope the House agrees.

The Resolution was adopted unanimously.
MADAM SPEAKER: The House may now stand in silence for a short while to

mark the solemnity of the occasion.

11.02 hrs.

(The Members then stood in silence for a short while.)
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... (Interruptions)
SHRI KALYAN BANERJEE (SREERAMPUR): Madam, I am on a point of
information.

Today also, one of the Trinamool Congress workers has been killed by the

CPI (M), and four workers have been injured. From the time of elections, till
today, 130 persons have been killed by the CPI (M) workers. ... (Interruptions)
MADAM SPEAKER: Please let the Question Hour continue.

... (Interruptions)
MADAM SPEAKER: Please allow the Question Hour to be taken up.

... (Interruptions)
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(Q. No. 101)

MADAM SPEAKER : Q. No. 101, Shri Ashok Kumar Rawat — Not present.

Shri Wakehaure Bhausaheb Rajaram.
N MSART AORM qIHAR : TR, FH 7RIS s IR S R T/ I o.... (FTEH)
LAY WA : Y 3R IR & 7A@l $ W Reprs # &l S|
3t HISWIRE AARMW BTN ¢ FA1 Sff 71 BT o7 & AR e TR BT U187 1= 19
(fieTeh) & R B, .. (eraue)
THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): I will take

itup.... (Interruptions)

3N WISATET ICTRM ATHAN : AfH S B TRIE TP 5 e BT dgd-AT SAThT YIgoil
& forg = 81 # #3 Sft & oA = g 6 be d digaol W R gEs AR Bl DR
HA? ARG, & GO, ARYR, WARM, 3T TR, BRSO o)l # figolt & & fog wRar
FIT HeH Il Vel 87
N fofom wre @ weled, e 9@ sevii wivie Sft &1 ward gWs @ g g § wad 6l
AT ATEdT € 6 s R H BN THOige 1 Bl (S fSREeger &M @R @ & 3R IS
B ARG H IR ARI BRI &g R H ©] S8l b 39 IRBR BT qad ©, 89 Al 1 Uh
fas af 2015 & qEd I3 ASHT BT VoA fhar 8 R X 9Raay H 3FTel Ui |rell |
200 IR Th NTTSN of SIS S| ST8i db HERIE, BT Faldl &, a8l U 3R W) IR & o
SIS G, AR, TSR, A, SMATIETE, SIeMyy, IR, DI, eI, 37fE &8 19 2,
e IR & § st favaR & aar G |
AR fammee waeE @ wow wR (3) Upe uee): S Wifear &1 A A 27
£t e wae ¢ SIE AT o e gl

HEIGH], el Uid a9t H 200 e oIy S| ygell meafidmar a8 & ll, Sieh At
UISUATST Ugel W B © 3R GO WIAHBHd d8f 27, S8l AN UIsuaisd IMARgSS Bl Ty
&1 S © T8d QR ¥ H 6l db AW B Wb QU B gfaen et # S|
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2 WISARE AGTRM qhAR ¢ HBIQdl, &g O g9 A § GO arrarol & HROT STl
TR 8, dI9R €| g drareRr GuR & fAU QTS @1 sxeEre 8 o 81 g9 forg
3TYS T T IRATd 87

ft fofm we @ Sl 9 WS 1 ward B, I8 W WY & W ST I A Ar] B
SO, STet < 4t 9l @ IR H A9 3Py 9qrar 21 39hT I8 S 2 B dfruash e 9
TG S e H MY, AP UGN F Bl o I | et b YUl B Farel 8, I8 Yerdroil
U G G &, Fifh Ao dge I Bidl 8, S Sl § qA1 YerdlSit &7 19 &1 de SATar
BT 2, 3AGIY HR | FHhal &, SAfoy ool A & oy o g, iRy & Sewg &
forg oY et & 3R <l 1 1 Rielex agar @ oewa ot & T |

ot wEEe fsn ;. Aoy, sl daawid ATST W wer AT o 6 500 RN Bl BH I g
J e @, AfT IR H qarn a1 ® fF onft % dHaa 200 e B el T B Kot #
70 WA H S gier T o1, O H | % 25 URAT B gAT 8, Tdfe ¥ 2008 AP I§ HMH
QRT 81 ST =0eY 7| S8l urgy orgd g W 8, d8f 25 W 40 WA Wl Bl g et €

# AR w3 S S |rear € 6 STl iUl SRR QX1 Bl T 8, 98 d ddb
HFRE X B ST IR S B g9 goTl B, O 99 2008 TH [T HAT AT, I8 B B dH
QX1 BIT?

it fofem v : 98icy, el 9% ol &1 Waral 8 I &I dg § I ofRd =i
feeell @ fiuoft & ded fafd= wrenfal & Ry v €, e ar § # e fawdR & aar ff
Fhdl gl sH Sl @Eg STdl 8, 98 % AR HAery & A T8 © 9gd W wHwng
RIFRITE BRURYE 3R 8l B Albel T IRBRI S R 849 Sl AT ol ISl &,
HE ASH WiaT B R ol TSl 8, I 98 A IqH AN T 3 bl 5 AT 79
qﬁmwaﬁmmwﬁl@

st e R ¢ oreuer WEIGdT, # SMUDT ATWR Uhe Bl § b I g9l 59 Jeayul U
W R e I8 Bl AR U Bl 2| U8y F -1 § I[A1S 19 IuAH DR Bl AT I8
& AEIDiEl AVl § U We © WY bl IS el © b yg Arorr dgd o € afa |
B 8 % 8l R W H B by, oo S AEMIR H W rfl omelt SEel Wt



reporter
ld. 
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gUATS ¥ I @ oMY el 8 W W@ 2| HA SN ® A ¥ A9 B @ © B N gew
feR # w13 8 ¥ # wiguesT W A MYy @ A 21 AN MU WeH | A A
St A 7o 7 o fIER & 9w v’ § 1 ursuangd ¥ N Sy & BIE Ao 82 AR I
H o AUEd M W I B My H gigell dd g &R ey § eredr w9 A9 uTs
STt 21 H S @t g f6 W @ 99 9% wiguarsd T8l &9 o), 99 9% gare w9 9
TSl ISR FRM B R BT Ao 22

3TeAE WEIGHT & 37 DT U 81 AT

st fofom o @ erener wEIGH, SiEt 9% f9ER @1 Jardt 8 fER # ' @ gendioh gN
ST I B Ylaer Sudratei @ < W ¢ S b 30 g # ggd Wil 19§ R &
RIfeTe’ TR WRBR P 200 BYA P HIST BIAT 2] AR A1 & A1 4 AR 30T a1 D [ofg
fSerR # arft urgUeEe Aead B Ao 4 gl it A1 a8l I @ urguarsa T8l § 8iR 39
AT # gafery S omE ¥ i ol S H gt w9 T8 oft g a¥ uza &
YIgUclis=d & gRI fhaT S R8T 8 3R T UIgUciis=d &I ATSHT -Ts Sff %6l © difh S 3%
ASA-f8R 3R ISAT O Sltbl § 4 I uga Wb gl &I AFFIY A JeiedT 34l ard
BR G 8, I8 W BAN I UIgUATs el 8| 39 aois W 1 e Ugd ug & AR WRDR Bl
JIoHT 2 3R 8 A A faar ft fear  f6 Jvma 19 grsa R 918 Svl 98 St
I F IS O ¥ § AfH T 97 UsS gt # ot ugd| ag <@ @1 firar ® 5 sret-oret
ISUATS Ugd s ©, a8l SN 98l &, 98 §eyol ol § iR I & d8d AR 1 I
TR H S

2t due vEa g4 : AeH, [ER | i 9l g, g8 WAl o 7 8 qann 7| fER Sufad
Fi 2? HERTE & ol # fIER & e Wt 7 S @ ofver e o =R fawR ga
SUferd &1 5?7 HSH, B9 AUDT A&V A1y, AR # SRR WY TE ©l AUdT &F ga
SUfera @i &2 el org o g & gl a1 ond Ugel & S iR S gl arf) emge ot e
TIHT A YaRTS T 27 [I8R B TRE TSR &9 F T T8l < & 27

A& wEEd : IS B
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it forfom srre @ orT i 1 6 AT WRAR H e I A1 3l Sueie g Bl

S SRia =eRt @ 3fege HeledT, § S WeEw § W@ bRl g b off faft=T we’i § gt
& farer & fog o a9 TE R AfeT B AR <@ T ¥ f e, Ao e
fepaTa # 984 SR 8 IA1 & 3iRR fIeya 9fd SR Uee & B8 e & R § Sl 370
3T Srard H A & 7, D AfaRed Wt ugal dE aRaASERel @1 Wiela i gat gl Sad
RS © SR IR e 9 # yfiffd HRar g 7R S ar e SiM # ot @ iR et
SUHTeRT 954 faaferd 8 @ € % w9 s fharaa 8rm iR &e & 19 fire oot ofik
& Tfeha 8, Sl NUSIRET &1 Hriare! gs ¢ 3R Sl S=i1 &y bad fod €, 9 9t faaral
# o g7 21 8 WRBRN HUFRT 74 TSl Ydiele § S 3dier W &4 8, dic # A1 79el T
g1 safely # omue A1erd ¥ |waTe IS AR 6 o dd A WiPpfa off, faRyaR I uew
D By &A1 D (AU AR [ARTDHR 7R & U S Wieplar oY, ST ufebar # qremd a1 § 3R
faRIgdR ST BIE d A9 Iof B 8, R IAPT THRIHAD YUTd 59 Ao & {haraa= § Ter
2 3R AY™ ¥ fRIvaR 39 AT BT Ha q% g+ 81 urg?

3t forfom e HeieT, A 9e | e 9el Bl [ Braaad iR ATSHT H B 31
STl 8] g WRPR D NUHH S 19 JATRE 3T SfedT 39 B bl AW Th Bl 3MTg
g1 BF |9dT T8 o % I Aifdhe Sdem v T8 g, I8 AMmifaRes € 5 vd & S
P! HidT A R8T § SAGIY 99 2006 ¥ el A€ BT 7o (AT TAT| SqHT e Iet o b
S ot arsde A1 ufedrd R 39 BT DI G o A1 SR wER W A ReEE Aeas
AT A18, I Gl HidT A1 S| Ve dre 3w [T iR $8 7Fe g9 &)1 & ded
WRIAEE <l 81 30 A1 bel I8 faare W g fh ugdl A & Bg Wl RIIGIA Aedd Bl
B PR L U 3R el IS 1 @ a1 34 dd g a3 T8l 8 IR 8 {6 T dArl @ fJs
ol ST A1 qRE & B BT FAIY AT A Bic § URST g1 39 AMal Bl Sles ¥ Sledl
fUeRT 8RM 3R &M BRM| S8l d% AYRT &1 9ard &, I8 dH Yo ol SRIees Jead &
HTH Tl <@ T ®, AT SIUAYH ZIHICH DI AT AT B, T 3F B Bl [ B dqlfh AR
& A Bl g giaer e A |
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N RGN qUSA : Feled], HAl Hewed 7 Il SR H FEl 2 6 200 AR qb ASAT o
ST 81 SEl urgues Qe 8, a'l wmefiedar § SR urguesd @B B A 81 W
TRATSH & TR, AR 3R HEFIR YIAbIaA Bl UgUUT R AR Bl e | 90 Gl 4
3T 3MMeAD & IR YW B SABEG T US &R e A FgdqUl & oifhd 9 Al 4 e
A T B HETS! BTell TR B wY H ST OIdT 8, TS UIsUrsH 84T JMaedd gl 39 AToTl
# 200 TR & AR P G HEl 8, I AT HA FARERE HR WEE TG DI 5
AT H o B AT G W 77

2 ffem sRare: wEIedT, el 9 soeEIe WER Bl Wald 8, I8 Wfear § gl §l Afevs
ISE &% AT 3 g, ol MrmErE, dEiTe, I9H, ISHE 3R wgsid e AT
2 ot HAR @ TAH TS 87

£t fifom e Heed, § Ul Ees; & AR W Al Farar gl Sl 9 urHivn & BT |aTd

8, WRd 9gd 99T ¥ SR TR U g+ AT H A Sy & 21 7 T g f Bt v
g ST B8R H |Wd T8l g| Ugel IS ¥ex WAHpar ¥ forg Smgd| ga arior & & forg
3roita gt I fIdRe Ao & d8d UediSll SR Uga &1 A fhar 8 g9 folg
TdH ATSHT 915 2] 39 M9 § &R FOIR HIaRM W b Tord! Fgad &1 Srg dife 39 <
# Tia & A B gadton e fia I6 1 ol dF dHad TN adb wiAd o

HEIGAT, I8 TS b1 ok fhan a1 g1 9igl 9% oRaTs; &1 WA 8, aEds; H
WGl 3R UIST R I @1 e & o B T 9w IWHR IR g8l 3 et & fog
Feh @i AR IETargd ol qEm § e dRU 39 B 9 < 8 @ 7 a)T 98
e < b1 A b S e gl
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(Q. No. 102)
SHRI K.C. VENUGOPAL : Madam Speaker, construction of quality speciality
complex is a new idea for developing the Railways El public-private
participation.

I would like to express my sincere gratitude to the hon. Minister, Kumari
Mamata Banerjee, for including Alappuzha, one of the tourism destinations in
India to develop the Multi-Functional Complex. Alleppey, which is a major
tourism destination was also announced by the railway authorities as a model
station. But its premises and the railway station are in a pathetic condition. The
parking ground and the approach road to the station are in a dilapidated state and
there are no sufficient rest rooms. Other passenger amenities are also lacking.

I would like to know whether the Minister gave any time limit for the
completion of these Complexes in the country. If any priority has been fixed for
starting the project and whether passenger amenities and infrastructure
improvement in the respective stations have been taken up along with the Multi-
Functional Complexes.

THE MINISTER OF RAILWAYS (KUMARI MAMATA BANERJEE): 1
appreciate the concern of the hon. Member. Alleppey is a very important place in
Kerala. Of course, there are other important places all over the country.

Already our business plan is ready. The IRCON and the Rail Land
Development Authority are planning the business model. The consultant has
already been appointed. I think, within a month this MFC project will start. We
will complete the project also within the time frame. [ can assure you that
whatever passenger amenities or facilities are needed in this Multi-Functional
Complex, the Railway is willing to provide them and complete it within their

commitment.


repoter
d. by e 


26.11.2009 16

SHRI K.C. VENUGOPAL : Shortage of sufficient coaches in most of the trains,
including express and passenger trains in Southern Railway is a major problem. It
needs urgent consideration. The passengers are forced to travel in passenger trains
and they travel in a dangerous manner. [ want to inform you that Trivandrum
Railway Division had already submitted a proposal for infrastructure development
of stations for an amount of Rs. 27 crore. It was already announced by the hon.
Minister of State during his visit to Kerala. The Trivandrum Railway Division
authorities also submitted a proposal for more coaches. But the sanction has not
been given so far. 1 would like to know whether the Minister will ensure
immediate sanctioning of both coaches and passenger amenities works.

KUMARI MAMATA BANERIJEE: This supplementary question is not related to
the main Question. The main Question is related only to the Multi-Functional
Complexes.

With regard to coaches, we know that there is a scarcity of coaches. The
coaches, rakes and wagons are not available in the market. Had it been clothes, I
would have gone to the market and bought them easily. But, coaches, rakes and
wagons are not available in the market. So, we will take some time to get coaches,
wagons, etc. We have given extra orders for wagons this time in our Budget. It is
about 12,000 to 18,000 wagons. With regard to coaches also, we are trying our
best to get them. Give us time. We have given orders for more coaches for
railways. We are just waiting.

Y gRT uTed : srewer WRIGHT, AT HA SN | AT § 5 Wl BRI rvdad & o
I8N 66 YTd WA DI AT 21 AT S & (P JoRE Wi & 9 W [a I 3 gl WA
#erear W e, TReT SR Se - 39 1 &1 BdRar a9 g1 F Jwen € 5 sA
JHl BT gfee F ORI §a ¥ N TR a9 W 5| Il EASEKE & doe Fali™ Yold o
T @ fod frote far gem 21§ " w5 wEem @ S arear € 5 9@ emu
3TEAGIEIE P dcs ol Yid ¥ a1 Sff I8 & Sl Ufeedl Yold & 99 9§91 WA T,

@ IETd 60 I B, 3R Hed! HaRMA BRI Jal § IEHGEIE &I I a8l 8, &R
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S AT 9 afes 7 IR G S adie Fod Yold W B et € 9 JeeEg
BT e SRI? IORME B Ioer MR B g W TewerEe e Serie T &

HHAN AHAT SOH @ e HEIGAT, ABAAEIG IR URIER ¢S Feli¥ ¥eld T Bl &l H &
2t BRA we® ¢ T A BRI BT B ol JoT

FHAR TAAT G611 ¢ S Tl Xold W Al Aec! Baeel brucia’y A a1 8|

N TR we® : P rEHeEIE BT SH Al 4 T T B

FAN ARG TG : dos FoTd Yold WE F. 9 BN S Aed! HhaRd BT A, T
BT 3R 377ee) e . i W Bl

A TR wew : AT 39 A H TH T € A I AR

FAR FAAT a1 ¢ H SMYD! G1 J&! g B AR gl 3 T

o &R e e | (=]

SHRI M.B. RAJESH : Palakkad is one of the stations identified for the

development of MFCs. In her reply the hon. Minister has stated the facilities to be
available such as shopping malls, book stalls, food stalls, etc. However, the point
is that these railway stations, including those identified for MFCs, are lacking the
minimum basic facilities such as toilets, adequate number of staff and other basic
facilities. So, my question is whether the scope of MFC concept will be enlarged
so as to include the comprehensive development of these railway stations.

KUMARI MAMATA BANERIJEE: The cost of these Multi-functional Complexes
will be between Rs. 5 crore to Rs. 8 crore. We will spend money for these Multi-
functional Complexes. We need for that maximum about 4,000 square meters of
land. It will be about one acre of land. It will give all the facilities to the
passengers as warranted by traffic required including the budget-hotels, the
underground parking, the medical stores the ISD, STD booths and other facilities
also. So, it will give all the good facilities to the passengers whatever they would

need. It is a new concept, it is a new vision and it is a new life-line of the nation.


skb
d. by f
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£ WA A Hed : reel WEledl, 39 Al H fd8R & Q1 WM - IoriR iR foun for w
g1 ye-faen Yeds gaur: g # A X #31 St @l awydre o A § fb ged-faEn
YRGS IS ARBR DI GABR B @ o1 8 |qead 8l Mg ol Ul Rl o feen 4 agoewdy
A g BT By I T80 B M1 21 # X HA SN A ST ARl g B Se Y
WBHR B IT qES GBI 81 SIRAT, FI1 87 & W9 R dig T A1 Afaerd a1 demedt e
@ BIONYR M Yold WA DI [Apfaa {5y o R R fean smm?

FAR AAAT TGN ¢ JLFE HLIG], TOIC D AJAR USHAT Pl dcs FAR Yld TR G- S

21 3R D ITATdT AT WG BT HIg YId Al 98 ¢ Tdhd Bl

S A A e : IedE Heledl, Al H IR IR e & AW € e foR § Ay
Y HA Sl Bl gIAE § @l g offhd Swei ARIE AT T8l [ I AR 7 I IR
fpan 2 b year-feen vords $$ 8 W 8, WH B M1 8 3R Y FATTI I ABR B a8
e S M & foldl R &R @M ¢ Jafh S Ig8eedid Aid a9 & fordl Uatd g9 !
# e a1 B A FE € 5 S9S RIM W MY Junelt A AfeRt B e AR
KUMARI MAMATA BANERIJEE: This is a separate question and this is not

related to this question. However, I know the things. Your hon. Chief Minister

came to me. 89 ari 7 fs@@w far € | He has talked about the Digha line, which
is lying abandoned. Shri Nitish Kumar told that they want that line to be
developed. So, please hand over this to us so that people get the facilities. I
assured the hon. Chief Minister.3"R ¥.TH. $© ®ed & dI 84 ANl 1 I9 ol TS
far g 3k 81 &R w 21 If the Chief Minister gives the optional place, then we will
consider it. There is no problem. That is a different question.

MADAM SPEAKER: It is all right. You have to give a different notice.
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(Q. No. 103)
N T AR ;1T qEIGT, H AUS WEH b GDR DI gAE o qEd g
I i TS UlIergd Bies § 984 &l Ufaed b fhar 81 4 ga & A9ard &3 qreiv
¥ Uoe B WY W A © 98 g URATT el 81 389 3i1Iel &1 HIsaw 20 TRIC STl
BT A SiTel AR &1 B Yurell agd € ARiEy € aife a8 9gd Sleal Bl e
arel AN W 81 PV & Ugel AR & A [$UT AFFDhie # I AN DT HHAAL e
gl ofe vfdasied vae ok Ugifoyy Us fAWRal ulguciss Ude, 1962 | U@e™ © {6 10
AT 3 SRl & R AR3IY & foy e fiaar @ A w e 7 @ Is @
Fehdl & 3R 7 & e a1 Hehal & 3R T I W d1eX < a1 Wbl 8] 4 DR I8

HH HFIEE e gl fFaF B ofs Bifcs 980 P gl PR SED 3R W UISUasT
ﬁaﬁ?ﬁ%‘aﬁdﬁqoaﬁwqoqmquwﬁﬂﬂ??‘s’qﬁ%lgl
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sit fofom e @ A Sremd WElGwT, S 1962 HT URUARN UdT ©, fOraH Isc Iim
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3feR @ o ASR &1 BIE 7 DIs WA e B =@1fy| #9450 #eiey & gul © f&
RT3 Q1 YTAETEl & e} FINYH BT 3T TR 287

$ft ffem e @ SRt 9% SR T BT AR IR § el faaie § ofR ad 9d @ g
a9 foy ve M degdt @ TS 7 S 30 IR DI BN SHH TH 1A W g4l B S
5 a8t & frami &I 3R AFT B S TN €, SAHT & epral S|

SHRI ARJUN CHARAN SETHI : The hon. Minister has stated that the

Competent Authority has to pay the compensation for using the land through
which the pipeline runs. In this context, I am very much agreeable with the hon.
Member Shri Harish Chaudhary that it takes a number of years to pay the
compensation to the land owners. More over, in my State, in my constituency,
recently, the pipeline which runs from Paradeep to Haldia has leaked. In my
constituency, a number of villages have been affected. Whether no payment of
compensation or plugging the leakages, has taken place in-between, nobody is
looking after. It creates problems for the people living nearby.

I would like to know from the hon. Minister specifically why it takes much
time to pay the compensation to the land owners and why the pipeline authorities
do not take enough care to see that this kind of a leakage does not take place so
that the people living nearby are not affected. Is there any specific time frame for
the Competent Authority to make payment? Is there any time-frame for payment
of compensation to the land owners? This is the question relating to payment of
compensation to the farmers. Their land has been taken away. They have used the
land but payment is not being made. Enough care is not being taken to see that this
kind of a leakage does not take place. So, I would like to have a specific answer
from the hon. Minister.E
SHRI JITIN PRASADA: Madam Speaker as far as the leakage is concerned and
the problems related to that is concerned, that has been brought to my notice and I

will ensure that wherever there is a problem of such kind, the leakage will be
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capped, the people affected will be adequately compensated and whatever
problems they are facing will be dealt with as soon as possible.

SHRI ARJUN CHARAN SETHI : Madam, I have referred to a particular incident
which has taken place in my constituency, that is, in the district of Bhadrak in the
State of Orissa. My question has not been replied. I would like to know whether
the hon. Minister will refer this matter to the competent authority. The pipeline
runs through Haldia and Paradip. Will the hon. Minister answer to my question? [
seek your protection, Madam? This is a very sensitive question because it creates
panic in nearby villages whenever these kinds of leakages take place. I would like
to have a specific reply on this.

SHRI HARIN PATHAK : Madam, I think, the hon. Minister is misleading the
House. It is the Central Government who has to look at it. We need a specific
answer.

MADAM SPEAKER: Mr. Minister, would you like to add to it or would you like
to write to him specifically on this.

SHRI JITIN PRASADA: I will explain to him what the situation is.

MADAM SPEAKER: Yes, please do that.
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2 AT ARV AqTed : JALhe Heledl, W3l SN o Pel b Iy ARbR & Mgk Al &
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(Q. No. 104)

SHRIMATI BOTCHA JHANSI LAKSHMI : Madam Speaker, helicopter
accidents have become a regular phenomenon. We have lost prominent politicians
in aerial crashes in India, where helicopters are frequently used to ferry VIPs. In
September 2009, we have lost our dynamic leader and respected Andhra Pradesh
Chief Minister, Dr. Y.S. Rajasekhara Reddy, the messiah of the poor farmers. He
has carved out a niche for himself in the political history and public service.
Recently we have seen a report in the Press that at an airport in Jharkhand when
there were no lights, how the President of a national political party forced the pilot
to fly the helicopter ignoring the safety rules. These accidents remind us about
deaths of popular politicians and industrialists. Some other prominent, popular
leaders and politicians had a close shave. According to some aviation experts, the
primary cause is pilots’ tendency to operate under Visual Flight Rules instead of
the Instrument Flight Rules.

Many pilots ignore even crucial weather bulletins from the
meteorological department. There is a loss of life of pilot, passengers and
destruction of the helicopter itself.

The Minister has not promised to make satellite phone connection

mandatory for all the helicopters in order to avoid accidents in future. Is it not that
Aircraft Rules, 1937 has become obsolete in view of the vast technological
developments that have taken place in the aviation industry? Will he bring in a
new Act? May I know from the hon. Minister whether he would expedite the
feasibility of tracking of helicopters during flight?
SHRI PRAFUL PATEL: Madam Speaker, I do appreciate and understand the
concerns of the hon. Member regarding safety of helicopters or aeroplanes and
especially those used by VIPs. Regarding the current incident which the hon.
Member has referred to, the sad demise of the Andhra Pradesh Chief Minister, I
would only like to say that inquiry is going on into the causes of the crash both by
CBI as well as by the DGCA.
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However, as far as helicopter operations are concerned or any flying
operations are concerned, they are strictly monitored by DGCA in accordance with
the various rules and regulations. Let me assure all Members of the House that
whatever regulations that are in place are appropriate, are in accordance with all
possible safety margins in place, and also in accordance with the international
regulations. So, if at all there are some incidents, I am sure, we can always learn
from the experience and improve on our systems. But to say that per se anything
is shortcoming or is not accordance with the safety standards laid down, would be,
I think, not a fair assessment.

However, in the case of satellite phones, I do not think that would, in any
way, be a reason for the safe operation of a helicopter. It is only an additional tool,
in case you would like to communicate. But, at the same time, let me also assure
the hon. Member that all flying helicopters or aeroplanes in the Indian skies are
monitored by radars and there are other modes of communications like VHF and
other communication devices. I do understand that, yes, safety and especially for
VIPs is a major issue and we should adhere; therefore DGCA also has some
important guidelines in place for VIP flying.

In this case, especially the current accident involving the Andhra Pradesh
Chief Minister, I cannot comment extensively though we know the preliminary
reasons that there was bad weather and some issues connected with the weather.
But, at the moment, till there is a complete inquiry, which I expect to be completed
by the end of this month, it would be inappropriate for me to state anything
regarding that particular incident.

SHRIMATI BOTCHA JHANSI LAKSHMI : May I know from the Minister
whether the Ministry is taking steps to ensure proper coordination among the
meteorological department, the air traffic control and the pilots to avoid accidents
and save precious lives? May I also know whether airworthiness of helicopters

and clearing the same for ferrying VVIPs are ensured?E
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SHRI PRAFUL PATEL: I would just like to add to what I have stated earlier that
there are guidelines in place. 1 would like to assure that even in this particular
accident, the concerned helicopter was airworthy; the pilots were very
experienced; and they were type rated for this particular type of helicopter. They
had, in fact, been flying this helicopter for quite some time. Therefore, there is no
reason to think otherwise. 1 think, the regulations, and the statutory and
mandatory checks are in place. The only issue in this case is that it was VFR —
Visual Flight Route, as she has said. Therefore, the pilot should have, as I can say
preliminary, foreseen the weather. You are not supposed to go into bad weather
because the flight itself is cleared for a VFR route.

In the case of IFR — just for the information of the hon. Members — when
we fly on a commercial plane, we are flying on IFR, that is, on an instrument.
Therefore, you can go through all kinds of weather, and you can fly at night.
Whereas on a VFR, you are supposed to be able to see ahead, before you enter into
any particular terrain or any kind of a situation which unfortunately happened on

that particular day.
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(Q. No. 105)

SHRI RUDRAMADHAB RAY : What are the steps being taken to provide natural
gas to domestic consumers especially those in unserved areas? I would also like to
know whether these unserved areas have been identified or not.
SHRI JITIN PRASADA: Madam, it is proposed to have a National Gas Highway
Authority. The whole intention behind that is that there are large areas within this
country which do not have a pipeline network, and as a result of which, they are
backward in terms of industrialization. We had formed a Regulatory Board. The
procedure of the Regulatory Board was to go through the bidding process and
come out with the process, whereby people lay a pipeline but the bidding process
... (Interruptions)
SHRI B. MAHTAB : The answer should be about identifying the areas. ...
(Interruptions)
MADAM SPEAKER: Let him reply.
SHRI JITIN PRASADA: Why we are going through for the National Gas
Highway is because people want to lay pipelines only in the lucrative areas such as
the western sector and the northern sector. We are going for National Gas
Highway Authority to ensure that even in the backward areas — specifically in the
eastern region of the country where gas consumption is very little — we go in for
gas pipelines so that natural gas is available in those areas.
SHRI RUDRAMADHAB RAY : What is the percentage of distribution of gas to
the consumers in fertilizer industries, power industries and also to the domestic
consumers?

Moreover, another thing is that the hon. Minister has given a reply that he is
going to empower more powers to Petroleum & Natural Gas Regulatory Board by
modifying the Act. 1 would like to know whether this Board will be able to

control the proposed Authority or not.
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SHRI JITIN PRASADA: Madam, as far as the distribution of gas is concerned, I
can give a broad view of that. Forty-three per cent of the gas consumption is in
the western part of the country whereas five per cent of the gas consumption is in
the southern part of the country. In the eastern region, it is as good as nil. In the
northern region, it is 30 per cent. We are looking at the specific areas. In 2008-
09, the power sector’s demand is 91.2 mms cmd of gas; the fertilizer sector’s is
42.89 mms cmd of gas; city gas distribution’s 1s 12.93 mms cmd of gas; petro-
chemicals refineries’is 27.15 mms cmd of gas; iron and steel industry’s is 6.42
mms cmd of gas. That is the broad way in which gas is in demand. E
MADAM SPEAKER: Shri Thathagata Satpathy — Not present.
SHRI MANISH TEWARI : Madam Speaker, I just wanted to draw the attention
of the hon. Minister to answer (¢) where he has stated that ‘the Government
proposes to make certain amendments to the Petroleum and Natural Gas
Regulatory Board Act, 2006.

What I specifically wanted to ask the hon. Minister is that there is a Section
16 in this Act, which empowers the regulator to have an overview of the entire gas
infrastructure from upstream to downstream. Why is the Government not
notifying this particular Section? What is the hesitation in notifying Section 16?
That is my specific question to the hon. Minister.
SHRI JITIN PRASADA: Madam, as far as Section 16 is concerned, it involved
authorization of gas networks in specific cities and laying of pipelines; and there
have been certain contentious issues before the Regulatory Board was formed, that
there were already people who were existing into the gas laying and pipeline
distribution network. So, there is some conflict in that regard, which is pending

for consideration. There is a PIL also in this regard in the court as well.
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So, once clarity on that issue is there, then there will be no hesitation in
authorizing Section 16. But even now, everything else including the preparatory
work for laying pipelines in the city gas distribution network is possible where you
can go ahead with the bid, you can go ahead with everything for the preparation

towards providing gas distribution to the specific cities.
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(Q.No.luﬁ)E
£ Yacht T [ 0 A orege SN, § oNus HiegH | A HAT S A ST e g (o

Y A g BT w1 Moy o1, FT SRa oY B M B T H 18 A IQIRN 22 B 4,
Afpos T H 46 A IGTHY 48 BN G MR oS T ¥ 64 A IQIHR 72 BR 417
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AT B, Fifd, SHY o DI @ e BT g1 Sl Arse 99 Bl §, 399 9gd ddhell® Bl
g, 9gd feapa Bl € sufory &9 &Rl 7 9gd 9% gl & € iR o oft et € 9 W 'm
STeal | Siedl gerddl |

£ Yaet v [ 2 wER, § w1 S S Bl awaTe g, olfdd e Sfare e € b
off fork wart fesdl & 1 JMUs SQRT o1, Wiell Ul & BH PR W ol B UL H IR
AfPve T, & IR ¥ MU B T forkal gl § AT #A S ¥ I8 Hel arsdl § & o R
Y B AL H gadl DR W@ B Al A @l B 6 98 Sa91 SPfd 8 M 7 B sR |/r
@ QARG a1 aeR Mo W e 81 1 g, 91 sei A 931 & § iR 1 sfdee 49
SEH dodl o, SEd foy BieT A1 BfeT o, 98 W 8 7| 39 98 JaRT S DINSR H AT
A D U GIER ofedl & A A8 BRA DI AT Brgal 87 § AFH HAl S A g8 Bel
TR 6 PR Yed BT WS IS T S g & A IqHT M7 it feman qar v,
Ig THIE TR FHd §, < &, AfhT HUT I WIe Ad e18Y, 399 I 3gfaer ah gl R
< g e [ E ]

FHANY AAAT S6H 2 H ATYDH! 910 A FEAd © b 390 IOR DI SABAMAE gl ©l 3
AR ¥ fhar o1 iR Tl of SR # fohan o, R0 # W G gpAIfiD Frd BRe d@rl AT
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N o€ A S Wie B gl o o e anfal @ over gk oft | A e 7 e
TSI AT W AT DI AR fore T/l 2 &R AT @R BT AR & sifaRed feai &1 o
S @ AR B Bl d O w1 A g P AR Areadn 8F H g dtell el s
feeell iR AR e Tadd o Ol e & S ugal 9, offd S8 gar faam il =
fSd o1 A1 % S 9 Sl 1 ger foan wanl # #A S W yoer dredr g b w8
MSAT # a8 fhR A T e & ol v &1 H1 Bt |
KUMARI MAMATA BANERJEE: Madam, this question is not related to the
main Question. Wfhs HaR & TSR & oIy Hicbr T8l ferdn &, sAfey § R g b
3T 5 e BT IO

g 910 99 T [ AR I8 B B HH gl Il g doie | wAew fhar o fe
AR ATC T4 iR o ed faee @ 8 =@1fey? g9l uie A1 I &9 9id Ugd daR
FAT 2 & frah urgee g & 3?7 NoR @1 a8 gl @Ryl gue feale 9g @ g
JIfh 89N UIRY a1 BIaSl <81 21 S99 o feadhd §, 98 @1 § €1 sdfifew 8w A eifdre
PR I © [P 3 arel Ui Al H a1 BT A@RY, A dTel T ATl H FAT BT AMRSY, A
qTel 2020 H &1 BT AIRY?  SAGT A9 BH B9 H SR U BNl | 0D 1T B Mah!

s & o il e o 399 & faan 21 sfue! udl & f& everyday we run 17,000

trains and everyday 1.8 million people used to travel by railways. So, I cannot give

information on one coach without getting into the details. So, I will let you know

the details. 3TT® A1 3R VAT BT &, AT 8° IAD! IR A1 H31|

Y HESAT : U 107 - 2 7R foxrad) - SufRya =1t
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(Q. No. 109)@
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27

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): Madam, as you know, the production of

Urea, DAP and MOP is not sufficient in the country. We are importing Urea. We
are also importing DAP and we are importing MOP 100 per cent. Already in 2002,
by a decision of the Cabinet, about eight units of different fertilizer plants were
closed down. Now, the revival process is on. The Cabinet is considering revival of
those seven units which were closed down. We are depending mostly on the gas
allocation and if the gas allocation is intimated to the Ministry of Fertilizers, this
process will be speeded up so that the country will be in a position to produce the
fertilizers required for the entire country. So, we are on the process and we hope
we will be taking a decision very soon on the revival process. But still we are
depending on import for Urea, DAP and MOP. We are currently importing 60 lakh
tonnes of Urea, 65 lakh tones of DAP and 50 lakh tones of MOP.
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PAPERS LAID ON THE TABLE

THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY): 1

beg to lay on the Table:-

(1

A copy each of the following Notifications (Hindi and English versions)

under sub-section (2) of Section 11 of the Delimitation Act, 2002:-

(1)

(ii)

(iii)

(iv)

)

(vi)

O.N. 142(E) published in Gazette of India dated the 12" September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 39 dated 15" February, 2007 in relating to the State of
Haryana.

O.N. 143(E) published in Gazette of India dated the 16" September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 50 dated 2™ July, 2007 in relating to the State of
Meghalaya.

O.N. 144(E) published in Gazette of India dated the 16" September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 32 dated 15™ December, 2006 in relating to the State of
Orissa.

O.N. 145(E) published in Gazette of India dated the 25" September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 33 dated 12™ December, 2006 in relating to the State of
Gujarat.

O.N. 146(E) published in Gazette of India dated the 25™ September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 28 dated 4™ September, 2006 in relating to the State of
Sikkim.

O.N. 147(E) published in Gazette of India dated the 25 September,
2008, making certain corrections in the Delimitation Commission’s

Order No. 8 dated 12" May, 2005 in relating to the State of Tripura.
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(vii)

(viii)

(i)

(x)

(xi)

(xii)

(xiii)
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O.N. 148(E) published in Gazette of India dated the 25" September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 35 dated 28" December, 2006 in relating to the State of
Uttarakhand.

O.N. 149(E) published in Gazette of India dated the 30" September,
2008, making certain corrections in the Delimitation Commission’s
Order No. 46 dated 31% May, 2007 in relating to the State of Andhra
Pradesh.

O.N. 153(E) published in Gazette of India dated the 21% October,
2008, making certain corrections in the Delimitation Commission’s
Order No. 49 dated 2™ July, 2007 read with Order No. 56 dated 26™
March, 2008 in relating to the State of Karnataka.

O.N. 154(E) published in Gazette of India dated the 21* October,
2008, making certain corrections in the Delimitation Commission’s
Order No. 54 dated 17" August, 2007 in relating to the State of
Bihar.

O.N. 155(E) published in Gazette of India dated the 22™ October,
2008, making certain corrections in the Delimitation Commission’s
Order No. 18 dated 15" February, 2006 in relating to the State of
West Bengal.

O.N. 156(E) published in Gazette of India dated the 27" October,
2008, making certain corrections in the Delimitation Commission’s
Order No. 10 dated 27™ May, 2005 in relating to the State of
Mizoram.

O.N. 157(E) published in Gazette of India dated the 30™ October,
2008, making certain corrections in the Delimitation Commission’s
Order Nos. 34 and 41 dated 18™ December, 2006 and 30™ March,
2007 respectively in relating to the State of Uttar Pradesh.
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xiv) O.N. 170(E) published in Gazette of India dated the 18" November,
(xiv) (E)p

(xv)

2008, making certain corrections in the Delimitation Commission’s
Order No. 9 dated 31% May, 2005 in relating to the State of Kerala.
O.N. 171(E) published in Gazette of India dated the 21* November,
2008, making certain corrections in the Delimitation Commission’s
Order No. 46 dated 31% May, 2007 in relating to the State of Andhra
Pradesh.

(Placed in Library, See No. LT- 841/15/09)

(2) A copy of the Registration of Electors (Amendment) Rules, 2009 (Hindi
and English versions) published in Notification No. S.O. 1219(E) in
Gazette of India dated the 15™ May, 2009 under sub-section (3) of Section

28 of the Representation of People Act, 1950.

(Placed in Library, See No. LT- 842/15/09)

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
PRAFUL PATEL): I beg to lay on the Table a copy each of the following
Notifications (Hindi and English versions) under Section 14A of the Aircraft Act,

1934:-
(i)

(i)

(iii)

The Aircraft (12" Amendment) Rules, 2009 published in
Notification No. G.S.R. 690(E) in Gazette of India dated the 23™
September, 2009, alongwith an explanatory note.
The Aircraft (14" Amendment) Rules, 2009 published in
Notification No. G.S.R. 745(E) in Gazette of India dated the 12"
October, 2009 alongwith an explanatory note.
The Aircraft (11™ Amendment) Rules, 2009 published in
Notification No. G.S.R. 686(E) in Gazette of India dated the 17"
September, 2009 alongwith an explanatory note.

(Placed in Library, See No. LT- 843/15/09)
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THE MINISTER OF STATE OF THE MINISTRY OF CORPORATE AFFAIRS
AND MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
(SHRI SALMAN KHURSHEED): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions)

under sub-section (3) of Section 63 of the Competition Act, 2002:-

(1)

(i)

(iii)

(iv)

)

(vi)

The Competition Commission of India (General) Amendment
Regulations, 2009 published in Notification No. L-3(2)/Regin-
Gen.(Amdt)/2009-10/CCI in Gazette of India dated the 20™ August,
2009.

The Competition Commission of India (Lesser Penalty) Regulations,
2009 published in Notification No. L-3(4)/Reg-L.P./2009-10/CCI in
Gazette of India dated the 13™ August, 2009.

The Competition Commission of India (Determination of Cost of
Production) Regulations, 2009 published in Notification No. L-
3(5)/Reg-Cost/2009-10/CCI in Gazette of India dated the
20" August, 2009.

The Competition Commission of India (Director Genera)
Recruitment Rules, 2009 published in Notification No. G.S.R.563
(E) in Gazette of India dated the 4™ August, 2009 together with a
Corrigendum thereto published in Notification No. G.S.R.614(E)
dated the 28" August, 2009.

The Competition Commission of India (Salary, Allowances and
other Terms and Conditions of Service of Chairperson and other
Members) Second Regulations, 2009 published in Notification No.
G.S.R.613 (E) in Gazette of India dated the 28"™ August, 2009.

The Competition Commission of India (Salary, Allowances and
other Conditions of Service of the Secretary and officers and other

employees of the Commission and the number of such offices and
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)

other employees) Rules, 2009 published in Notification No.
G.S.R.670(E) in Gazette of India dated the 14™ September, 2009.
(Placed in Library, See No. LT- 844/15/09)
A copy of the Notification No. G.S.R. 620(E) (Hindi and English versions)
published in Gazette of India dated the 31% August, 2009 making certain
amendments in the Notification No. G.S.R. 448(E) dated 28™ June, 2007
1ssued under section 28A of the Chartered Accountants Act, 1949.
(Placed in Library, See No. LT- 845/15/09)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): I begto lay on the Table:-

(1

)

3)

A copy each of the following papers (Hindi and English versions) under

sub-section (1) of section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Indian Drugs and
Pharmaceuticals Limited, Gurgaon, for the year 2006-2007.

(i)  Annual Report of the Indian Drugs and Pharmaceuticals Limited,
Gurgaon, for the year 2006-2007, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (1) above.

(Placed in Library, See No. LT- 846/15/09)

A copy of the Statement (Hindi and English versions) explaining reasons

for not laying the Annual Report and Audited Accounts of the Indian Drugs

and Pharmaceuticals Limited for the years 2007-2008 and 2008-2009

within the stipulated period of nine months after the close of respective

accounting year.

(Placed in Library, See No. LT- 847/15/09)
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THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI K.H.
MUNIAPPA): I beg to lay on the Table:-

(1)

)

A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-

(a) (1) Review by the Government of the working of the Dedicated Freight

Corridor Corporation of India Limited, New Delhi, for the year 2008-2009.
(i1) Annual Report of the Dedicated Freight Corridor Corporation of India
Limited, New Delhi, for the year 2008-2009, alongwith Audited Accounts
and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT- 848/15/09)

(b) (1) Review by the Government of the working of the Indian Railway

Catering and Tourism Corporation Limited, New Delhi, for the year 2008-
2009.
(i)  Annual Report of the Indian Railway Catering and Tourism
Corporation Limited, New Delhi, for the year 2008-2009, alongwith
Audited Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT- 849/15/09)
(1) A copy of the Annual Report (Hindi and English versions) of the
Indian Railway Welfare Organisation, New Delhi, for the year 2008-2009,
alongwith Audited Accounts.
(1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Railway Welfare Organisation,
New Delhi, for the year 2008-2009.

(Placed in Library, See No. LT- 850/15/09)
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THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI JITIN PRASADA): I beg to lay on the Table:-

(1)

A copy each of the following Notifications (Hindi and English versions)

under Section 62 of the Petroleum and Natural Gas Regulatory Board Act,

2006:-
(1)

(ii)

(iii)

(iv)

)

(vi)

The Petroleum and Natural Gas Regulatory Board (Technical
Standards and Specifications including Safety Standards for City or
Local Natural Gas Distribution Networks) Amendment Regulations,
2009 published in Notification No. G.S.R. 750(E) in Gazette of India
dated the 14™ October, 2009.

The Petroleum and Natural Gas Regulatory Board (Authorizing
Entities to Lay, Build, Operate or Expand Natural Gas Pipelines)
Regulations, 2009 published in Notification No. G.S.R. 769(E) in
Gazette of India dated the 20™ October, 2009.

The Petroleum and Natural Gas Regulatory Board (Procedure for
development of Technical Standards and Specifications including
Safety Standards) Regulations, 2009 published in Notification No.
G.S.R. 323(E) in Gazette of India dated the 14™ May, 2009.

The Petroleum and Natural Gas Regulatory Board (Authorizing
Entities to Lay, Build, Operate or Expand City or Local Natural Gas
Distribution Networks) Amendment Regulations, 2009 published in
Notification No. G.S.R. 295(E) in Gazette of India dated the 30"
April, 2009.

The Petroleum and Natural Gas Regulatory Board (Access Code for
Common Carrier or Contract Carrier Natural Gas Pipelines)
Amendment Regulations, 2009 published in Notification No. G.S.R.
274(E) in Gazette of India dated the 21* April, 2009.

The Petroleum and Natural Gas Regulatory Board (Guiding

Principles for Declaring or Authorizing Natural Gas Pipeline as
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Common Carrier or Contract Carrier) Regulations, 2009 published in
Notification No. G.S.R. 273(E) in Gazette of India dated the 21%
April, 2009.

(Placed in Library, See No. LT- 851/15/09)
(2) A copy of the Liquefied Petroleum Gas (Regulation of Supply and
Distribution) Amendment Order, 2009 (Hindi and English versions)
published in Notification No. G.S.R. 655(E) in Gazette of India dated the
10™ September, 2009 under sub-section (6) of Section 3 of the Essential

Commodities Act, 1955.
(Placed in Library, See No. LT- 852/15/09)
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12.02 hrs.
PUBLIC ACCOUNTS COMMITTEE
1% to 3" Reports

SHRI B. MAHTAB (CUTTACK): I beg to present the following Repots (Hindi
and English Versions) of the Public Accounts Committee (2009-10):-

(1) First Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in their Sixtieth
Report (Fourteenth Lok Sabha) on Irregular Award of Construction Work relating
to the Ministry of Human Resource Development (Department of Higher

Education) and the University Grants Commission.

(2) Second Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in their Seventy-third
Report (Fourteenth Lok Sabha) on Management of Foodgrains relating to the
Ministry of Consumer Affairs, Food and Public Distribution (Department of Food
and Public Distribution).

(3) Third Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in their Seventy-
seventh Report (Fourteenth Lok Sabha on Accelerated Power Development and
Reform Programme (APDRP) relating to the Ministry of Power.

12.02%4 hrs.
STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT
214™ to 217™ Reports

SHRI SURESH ANGADI (BELGAUM): I beg to lay on the Table a copy each
(Hindi and English versions) of the following Reports of Standing Committee on

Human Resource Development:
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(1) 214th Report on Action Taken by Government on the
recommendation/observations contained in the 207th Report on Demands for

Grant 2008-09 (Demand no. 58) of the Department of Higher Education;

(2) 215th Report on Action Taken by Government on the
recommendation/observations contained in the 208th Report on Demands for

Grants 2008-09 (Demand no. 105) of the Ministry of Youth Affairs & Sports;

(3) 216th Report on Action Taken by Government on the
recommendation/observations contained in the 209th Report on Demands for
Grants 2008-09 (Demand no. 104) of the Ministry of Women & Child

Development; and

(4) 217th Report on Action Taken by Government on the
recommendation/observations contained in the 206th Report on Demands for
Grants 2008-09 (Demand no. 57) of the Department of School Education &

Literacy, Ministry of Human Resource Development.
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12.04 hrs.

BUSINESS OF THE HOUSE

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): With your permission Madam, I rise to

announce that Government Business during theweek commencing Monday, the

30" of November, 2009 will consist of:-

1.

Consideration and passing of the Central Universities (Amendment) Bill,
2009 - to replace an Ordinance.

Discussion on the Statutory Resolution seeking disapproval of the Essential
Commodities (Amendment and Validation) Ordinance, 2009 and
consideration and passing of the Essential Commodities (Amendment and
Validation) Bill, 2009.

Consideration and passing of the Representation of the People (Second
Amendment) Bill, 2009, as passed by Rajya Sabha.

3t BIeTels PAR (ATEQT): 08T ARG, AN AWl & drigal § et fawdn o
afefera fopam Sy —

1.

T B AR I 2 R I & 9t Rredl 4, S8f & JowR 100 Wi 9 |9 gen
AT &, U SI1.3MTS. oeW T I 1 aegehal ol
ferR 50 4§ W BvEa B U LU WiE B AU DI R DA b Y Py

TAT b I<d The & WUehlRdl ©R & A1eH ¥ Sfid v W fhaet &

S UW. W@ B IUAE B S B JMIIIHAT B


KVJagannathan
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2 gIQd ARMAU Aled (WYS):  IfeHel Heled, JMHl Wwre bl s d efeaad
fawai @1 wffera fear smr -
A o #@30 Sit 9 wrdete IR R @8 IR 99 e B . e @i # wekdt
PR AEN 3R FIH a1 I, 9D (ol S HeH IO B AaeIHhdl Bl
1. <A MR BT o HHA FeiRa #R ok td ik 36 & 19 a1 S|
2. BN FHRIE W fhofer@d] A & fI B a=ran S|
3. 3RIBR Bl TH JOTTell H R HR @d R M T W AR fhar syl
A RIS : Y SHPT YV U3 31, 98 W
2 e ARMAV ATGd : F9G b1 A DI AT YA ST IS H G a9 Bl 37afd &
fory S/ PRa R fa=R fear S|
st oo o aea (TEifsan): orewy WRledl, did 9Wl @ ANTHl AWiE &l HRI-gEl |
frfaReq fawa &1 Srer S|
1. R T & @Rl el ora @M Jds H Sfafyd drarde diek bl wied
I =1 fbar S|
2. IR 50 & @atsar fer sl aied faerme, Efear & forg Seiie srfemifzd &=

I9HT Ya=1 fHTor ofe HRrT S|
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12.06 hrs.
MOTION RE: SEVENTH REPORT
OF BUSINESS ADVISORY COMMITTEE

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Madam, I beg to
move :

“That this House do agree with the Seventh Report of the Business
Advisory Committee presented to the House on the 25™ November,
2009.”

MADAM SPEAKER : The question is :

“That this House do agree with the Seventh Report of the Business
Advisory Committee presented to the House on the 25™ November,
2009.”

The motion was adopted.
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12.07 hrs.

CONSTITUTION (ONE HUNDRED AND TENTH AMENDMENT) BILL, 2009"
(Amendment of Article 243D)

THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
PANCHAYATI RAJ (DR. C.P. JOSHI): Madam, I beg to move for leave to
introduce a Bill further to amend the Constitution of India.

MADAM SPEAKER : The question is :

“That leave be granted to introduce a Bill further to amend the
Constitution of India.”

The motion was adopted.
DR. C.P. JOSHI: I introduce the Bill.

12.08 hrs.
NATIONAL RURAL EMPLOYMENT
GUARANTEE (AMENDMENT) BILL,2009*
THE MINISTER OF RURAL DEVELOPMENT AND MINISTER OF
PANCHAYATI RAJ (DR. C.P. JOSHI): Madam, I beg to move for leave to
introduce a Bill to amend the National Rural Employment Guarantee Act, 2005.

MADAM SPEAKER : The question is :

“That leave be granted to introduce a Bill to amend the National
Rural Employment Guarantee Act, 2005.”
The motion was adopted.

DR. C.P. JOSHI: I introduce the Bill.

ot e R (qfrn): oot AwEIG, § 9 IR W $B Hedl dredl gl .. (1au)
Jeme wEEA 3/ $v W RS § & S|

.. (Tagre) **

* Published in the Gazette of India, Extraordinary, Part-II, Section-2 dated 26.11.2009
** Not recorded
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... (Interruptions)

MADAM SPEAKER: Now ‘Zero Hour’ matters.

£ WA ATl Hed (FTWRYR):  3fezel Heledl, § SA1uchT Heror =nedn gl foras™ Hadh &
RATE T |9 Ueel W I gU A faF 81 T g, Afhd AT Aewl Bl Al b Iweb! brdt
I T BT S @ B ...(E?TCTSI'FT)EI
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A& HEEAT : 57 Bl s AR - IURAT 8 |
2 STl P Jrearoft

N A FOT SN (MRATR) : HEGAT, AT 26 TR 2 AR I8 IUYAA o AT o T
TS YT Ueh Tl U8el g8 WABR €Tl Dl BRU IRD I T<H ¥ Sl WEIG §Y, I
afd sigRgEA ifdd by, R el 7 9Rkar & 9y S9 8A & qablaal fhal, Sa]
Aregare fa 3R ¥eT @) iR ¥ I & Hhed P ifvaad frar 6w ndwar & Wy
FHSIAT &l B, IFD IR A5 U v & Bl |

Siq ff B T BIE TG AN § SED 918 BT (b Uge] 7, ad Hfl-wdt g
ol I © 3R g8 2 & S ol Fal & bR €, =18 Afed 8 a1 aRar 8, 3701 Refls
3R Refafercer v @l a1d g1 3 ¥R & {6 a9 2006 # Hag # APl o W U A
BHCT B3 o1, SH 1,000 A Af¥b AN gHIfad gY A1 37 orm 1 Refaferee &= & fog,
Rl g™ & fofg #¥ g @efl St U8cl ofld |91 & IS =@ ©, 4 fie amian ok
3® YASHRAS ol R, offdh Al "R a6 |l S9! 9gd & werdl fa urg ol g1 J8i
AT AT, ST GHIAT AT O SepT WHET A1 T, 39 Uh-Ush Afddd W a1 Bl 3R 9
[HY T Sl AT BMyee | A, # giRce S 99 arll A e 21| fR gersE= b1 de
TS, EgET NISCH HHIYH DI UHrE BRAI TS, $D DRU Al Wil H SAD P e el |
3T § 3ATUhT qT [ehall § SIl AN $6 D1H H o gU 21 26 TdaR & "l H ol el
164 AN AN 7Y 3R 239 ANT IWR W0 I € §U¢/ AT ART AR MY A7 A AN T9R F0 |
T U B, STD dR H I WHR B R A "NUMY g8 fF & ITH! IT-I8 eIl o),
Hs WRPR DI AR A ANUMY g8 6 87 ST J8-I8 WAl <3, WoHal 3 ) 9w g8
5 &9 ST! IJ5-I% WEraT S| # e P qqE Aredl g (6 Pl [HAdR A1 gfafoad AT
J, ! werar e =1y, 3@ W@ 403 ©, NH & ®Had 118 AN I HURIEH
U 3N 8, S U U Ugd 8 ... (AUr) § 59 ORE B! bl fCwol & Aredn| # S
g 5 39 &1 ¥ 957 9N SfeTgat 39 SR A W ot € 5 wrenfSiee A fRawd ot 2
ST AR $9H o BY ®, SId # I YOl Al Ul ol [ 59 B H ol fHed 12 fewe
ORI ol & RT7eb BIaTiSTe | @RIl I Aerddl frerd! 81 12 YOSl § A 8 IS WRBR
Bl € 3R IR =T WRBR B ToNIS 8] Bvs WRAR & ool d§ qioaen, 8 AR,
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AT IR VeTd Tl fogTel 81 39 YR A g+l YOIl 8, S8 qHdh PR 8 oAl bl
FEr fierdt 21 g9 uRumM I8 © 6 el WY 64 U @ g S gfafvied € Yeraor #
Siieq U & oy, dIfhd I & o1l T dhadl 32 AN DI ATHR MY &, qTebl RN Dl IATHY
TEl Y &, ST I IMMER & e Ugd 21 24 AT 9HR WU F w9 917 gU B, e IR A
3ot ¥t MGt U<t g8 8, TP MW gU 8, PO AR MR 8 Tl & TN 38 il &
Rt &+ 2

d39d N ¥ UH GSE o Adedl gl 39 9N AS Wed & T 99 g 2 P

ReTR I8 PR T W0 A TEHATAT DI BHRAT ul%QIEQEWaﬁaﬁm%ﬁwww
D BRAT ALY | B B SN UM € IT W DIAMETE A1 AMRY SR I D A1 faurT g,
I W e few &1 =fen| I8 R fiepar 781 o =nfey {6 ot e &1 ferar @
facelt # MR a8 HeN US fF g1 T fiyen, Q91 gon 21 sufery I8 R faegpe aRafia
B T1fev| ST 899 UTd:hTl 39 Aed ¥ O Iy (Rl SUd AIU-91Y I8 Fhod Wi
SireT A1y 6 S W 9 "e & R gy §, S JATRMY iR AT SRl B qAT I
FH MR A e @1fey, a8 e ferftl 3@ fov oFR ol &1 @1 8 #3Terd | U@ Biel
A g1 ARy | IHH AT it 1 AfbER 3T W S 1 fhar Syl 51 9
1 Bl IR DRl %2 b By frerr, ooy et e iR 7€l frerm ot ol et fivetr, &t A%
fordet gl

SHRI ANANTH KUMAR (BANGALORE SOUTH): Madam, the Leader of the

House should reply to it.

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Do not make it
a precedent. Shri Ananth Kumar, please take your seat. I am on my legs. As the
Leader of the Opposition was speaking, I came from my room only to listen to
him. But do not make it a precedent that every ‘Zero Hour’ reference is to be
responded. I have come here only to listen to him and not to listen to you. ...

(Interruptions)


RPSingh
d.by q1.h 
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SHRI ANANTH KUMAR : You need not. But, it is a ‘Zero Hour’ reference....
(Interruptions)
MADAM SPEAKER: Please sit down. Today is a very solemn day. He has
spoken on something very serious.
... (Interruptions)

SHRI ANANTH KUMAR : Do not make it a political issue.... (Interruptions)
MADAM SPEAKER: Please take your seat. Shri Madhu Goud Y askhi to speak.
SHRI MADHU GOUD YASKHI (NIZAMABAD): Thank you Madam Speaker
for allowing me to speak.
A& HEGAT: Y HUAT 93 A |

... (cTagm)
#ft e Rig (Wa): T8 TOHR B B TS A1 AR F B ()
e ARIGAT: HUYT 37U 46 WY | I BTl Bl el

()
SHRI PRANAB MUKHERIJEE: When they can say something, they never speak.
Whether the Speaker speaks or whether the Leader of the Opposition speaks, you
will have to say something. Please do not have this practice.... (Interruptions)
SHRI ANANTH KUMAR : Pranab ji, I respect you. But you are responsible to the
House. You are responsible to the country. It is your duty. ... (Interruptions)
MADAM SPEAKER: Please sit down. Please take your seat.

... (Interruptions)

ey wEIedn: § Wy Wl g, gl W H 9 qrd el TS g

... (cTagm)
SHRI ANANTH KUMAR : He should assure the House. He should assure the
country. ... (Interruptions)
# STefe T (SARATTS): Sig a1 fauer a1dt 2 9, 1 AN oR% ¥ Dlg &9 4 T8
| 3@ 9@ FET B A1 TS U © A1 I AN AU I[A R 2l TE DA Al IR

2... (cTaem)
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3remer ARt Rim Ay Titel Irdl Sft @) 91d & Rers § g |
... (c7aem)

SHRI MADHU GOUD YASKHI : Thank you Madam Speaker for allowing me to
raise a very important matter of urgent public importance. ... (Interruptions)
SHRI ANANTH KUMAR : We want your protection.... (Interruptions)
MADAM SPEAKER: This is ‘Zero Hour’.

... (Interruptions)
SHRI ANANTH KUMAR : He should not be so partisan. For the last one year,
compensation has not been paid.... (Interruptions)
SHRI PRANAB MUKHERIJEE: I cannot respond instantaneously on ‘Zero Hour’
matter. This has never been done. We cannot do it. I listened to the Leader of the
Opposition. I came here only to listen to him because the Leader of the Opposition
was speaking.... (Interruptions)
MADAM SPEAKER: Leader of the House is saying something. Please sit down.

... (Interruptions)
SHRI PRANAB MUKHERIJEE: But it has not been the practice that the Leader of
the House will always respond to ‘Zero Hour’ matter. It is not possible....
(Interruptions)
el HRIGAT: Y HUAT 6 WY |

()

SHRI ANANTH KUMAR : It is not a ‘Zero Hour’ response. Today is a very very
poignant day. For the last one year, no compensation has been given....
(Interruptions) They have got a duty to the entire country.E

(Interruptions) ... *
MADAM SPEAKER: All this will not go on record. Nothing will go on record.

(Interruptions) ... *

e HEGAT : Y T WS B T §, 3MY §8 sy |

* Not recorded
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... (cgayr)
2N TR urew (SrEweEE d): =M g <2 &l qar, S RAR B W8l Bl @
AN el § 3R IE 3Maeaad B ... (1aem)

SHRI PRANAB MUKHERIJEE: You are making politics of it. You made politics
on earlier occasions and you were paid back in your own coin. You are making

politics on 26/11, and you will again be paid back in your coin. ... (Interruptions)

A& HEISAT : Y §6 AU | S 89 WS § Al P BRD MY 93 g | 37 B1 a7 aga
gue fF B ome &1 fRF ggiofel 7 | UR™ g iR Udh Wt ¥ Wed @ WAt o s
TIRA galTl IF@® I T Uiue = 1 7d [dT| 37T &1 37 39 a8 BT Ala-s © b #
et € 5 3 weR # I8 omawnss T § iR 9% S & forg arew 78 o) wadh g
TS @ a1 7 HEl § 6 9 fAYwe) Aar ufiue B g o & iR S9N S% g iR
S-Sl 91 IBIM Pel ©, TG IBM AIC PR ol © 3R I edrad 1 far g1 W = |
IS & TH 954 o gES fT B 39 Fad # @A gW A B HRETS P 9Qr, VA W
IR 7
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SHRI MADHU GOUD YASKHI : Madam Speaker, today I would like to bring to
the notice of the Union Government the inhuman conditions prevailing in the
hostels meant for girls belonging to SCs, STs and OBCs across the country. There
are no basic amenities provided in these hostels. Not even drinking water facility
is available in many of these hostels. These conditions are prevailing in these
hostels across the country. As very few bathrooms and toilets are available in these
hostels, often these poor girls are forced to get up in the early hours to stand in
queues to be able to use the toilets and bathrooms. Andhra Pradesh is a very
progressive State and is considered to be much better when compared to many
other States. In Andhra Pradesh, over 6.5 lakh girls are staying in hostels
belonging to SCs, STs and OBCs. If we are to provide at least one bathroom and
one toilet per ten girls in all these hostels in Andhra Pradesh alone, we would need
to construct over 40,000 bathrooms and toilets. The number of bathrooms and
toilets available now there is only 20,000. Obviously, State Governments across
the country do not have enough funds to take up this work and complete it on a
war-footing. It is estimated that in Andhra Pradesh alone over 63 per cent of the
girls living in these hostels are suffering from various diseases because of lack of
proper facilities of drinking water, toilets and bathrooms. If this is the condition
prevailing in girls hostels, one can imagine what the state of boys’ hostels would
be. These girls’ hostels are really in a pathetic and inhuman condition across the
country. I hope the Central Government takes up this matter urgently. If you make
a case study of the State of Andhra Pradesh and assess the requirement of toilets,
while the Government estimates show that the requirement of toilets in SC hostels
in the State is 19,898, only 8,800 are available now; and only 9,700 bathrooms are
available now against a requirement of 19,855. In hostels belonging to STs,
against an estimated requirement of toilets of 11,959, only 5670 are available; and

while the requirement of bathrooms is 10,000, only 4900 are available.E


Kona Madhusudana Rao
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Similar situation is prevailing for OBC hostels also. There is a vast
disparity between the requirement and the provision which the Government is
giving now.

Madam Speaker, I would like to urge upon the Government through you to
take up this matter quite seriously and come to the rescue of the State
Governments to provide enough funds through the Social Justice Ministry or
whichever Ministry it is. It should see the sufferings of the girls living in the
pathetic conditions in the hostels and provide basic living conditions for these
hostels so that we could proudly say that our country is the first country to have a
woman as the President, travelling in Sukhoi war plane. We have great respect —
we have a woman as the President and a woman as the Speaker of the House.
Madam, you may kindly use your good office and instruct the Government to take
it up on a war-footing and provide enough facilities to the hostels. Thank you. ...
(Interruptions)

SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): 1 associate
with the issue that is raised by him.
SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, we make a
demand that the Central Government’s team should immediately go to West
Bengal; the situation has worsened. Yesterday also, indiscriminate firing has taken
place. ... (Interruptions) It has never happened earlier. ... (Interruptions)
MADAM SPEAKER: Nothing will go on record.

(Interruptions) ... ~
MADAM SPEAKER: Let us have order in the House.

... (Interruptions)
AR SMfee T (MREYR): IfeheT HBGdT, § UDh AEFH A AU SUbAsed 4 oF ©
A= 9rT 4, W AR ¥ qdl SR U B IREYR JARE ASH Dol § 8 @ Al b

TR® [T BT S ATHNA HRAT AT ... (agr)

* Not recorded
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J1eeT HRIGAT © 377 qlerd (2|
.. (e
e HESAT : 3T HUAT AT A& DI drer S|
.. (erae)
anft snfecaer : H@EIGAT, 1978-79 W W TP U SN I 10 BOR W W ST o SR
HIGH el Bl Al gs ... (Fahm)
MADAM SPEAKER: Please sit down.

... (Interruptions)
MADAM SPEAKER: Please sit down.
MADAM SPEAKER: Why do you not sit down? Please sit down.

... (Interruptions)
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MADAM SPEAKER: Hon. Members, the matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them may personally hand over slips at
the Table of the House within twenty minutes. Only those matters shall be treated
as laid for which slips have been received at the Table within the stipulated time;
the rest will be treated as lapsed.
Hon. Members are requested to send their slips to the Table.
... (Interruptions)
12.29 hrs.
MATTERS UNDER RULE 377 *

(i) Need to translate the works of Sree Narayana Guru, the revered saint
and poet of Kerala into the languages included in the Eighth Schedule
to the Constitution

SHRI P.T. THOMAS (IDUKKI): Sir, Sree Narayana Guru, the versatile poet,
philosopher, seer and reformer born in Kerala was a saint and a poet of high order.
Great souls none other than Mahatama Gandhi and Ravindra Nath Tagore visited
his ‘Ashram’ and they revealed how inspiring was the meeting with him. Even his
advices spontaneously transformed itself into subtle poetry. Verses like “One
Caste One religion and One God for man” are reverberated in the hearts of
millions which resulted in the reformation of Kerala. His poetry has the potential
to eradicate untouchability, caste and religion based hostility. Kerala stand as a
shining example of 100% literacy, social harmony, thanks to his poetry. The
works of Sree Narayana Guru have not yet been translated into the languages
given in the Eight Schedule to the Constitution of India. It is high time that poetic
works of Sree Narayana Guru are translated into all Indian languages so as to

benefit the entire population of the country.

* Treated as laid on the Table
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(ii) Need to declare Giripar region of Sirmour district in Himachal
Pradesh as a tribal area

2t A wean (Rwen): w8y, fBared aw & REer 493 a3 & e RRdR & iR
(SIFRER aTeR) & DI SR &3 =i B d A1 B & SHuEie g R St
Pg dll A BT 3N & 7, Afhd Y b S SO & Bt Tl fohar R © |

HRIGd, § MU WENH § Wed © & W Al disdl § [P Iad &F B $U o
IIRRES T H TSl 2 | IIRES H geq dlel FRIUR &7 B R DR o ST &
=i PR &A1 &, Safd R uasl § TS aTel &3 &I, e A, e, i
wd 3 R g v 9M &, SHed &5 aifid 81 fha1 § | $9d SR 98 &
M AWRE # AT 3R &M & § ISP a8l Aroram] HI ASHR & I[aHR SUaied 8l ol |
g 3R 71 & g8f &1 i fadr 81 81 8 | I AA U fawiuia § | o N e ® b
RIRUR (SR a@R) & gl [Thm™ &g 9RA ARBR qehlel T9Ta I S SISy &3 ==
Td X |




26.11.2009 57

(iii) Need to convert Ahmedabad — Khedbrahma metre gauge railway line
into broadgauge and extend the railway line upto Abu Road Station

it wesfie @, Ao (WaReie): wRigy, ¥ fafew &9 aexsiern (Tovd) ¥ 16 a9gd
R 3R ATBT N AT 8, R TEAeEIG-Wedsd] ¥ad © T/ | ST S 21 94 # 39
TOYl0 Verd 3fid 3fEwedE WSSl Neld @ ™ A ST Sl AT §9 Yol oigd & 3faiid
AREBIol el & AAH e &7 A wiedl, ZHd TR, SR AR WsaegdAr dl
S dee 31Tl Bl

spaTSit # "wfdd Al sRaT S @1 AfR 71 A8 dfR wfdadis 89 & SR 9gd UE
g1 R AR gDial Nretl # anfeardl ol iR Ul Sfaai & drl & 9 984
31feres B WeFEH], MY (JORAM) & Hh o Bl 39 &3 & ol aRR e, arforioaas
3R G Sl ® foy 59 ufdd WM R WS 81 W90 9RG W ARdl Bl g o
el e St AR IR A1 A B

3d: RN WRBR ¥ 3RY 7 [ SrEAcae-Wedsdl Yol dlgd &l Hiek IS A Freiol |
TEA T 3R TH WSTSHT ¥ IQHR 3 AUS W TP of I | S/ AERDISI F s
feeell &1 TH® B SR 3R AT ARSIl TANGIel AR Ao & INfearntt dec # W&
arel AN & Y agd arveres (g 8| 399 A3 Bl g3 T | 8l S|
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(iv) Need to provide financial help to farmers whose crops have been
damaged due to bad weather conditions in Maharashtra

3ft Y TAARE Ute (A1) : HEIGY, B o H "ERIg W J-AR a9 gar iR aiier «
S qETE 9 2, SO WERIG, @ Sl H W JHA SO TSl 2, WNaR A wigd

B g A TR THAM BT AT HAT 08 T 8 |

TEd W S T TS o IW IoE W A B Ao T o s, S o oS 9ga
HASA AT UTS, 98 39 dIRA DI I8 I TRME 8 bl ¢l [HAM Wgdl 7 ol oddx WAH Bl
BIT NS ce M ST AT & Ghc A A 81 & HIN R 2 |

Fs TR IR IR & € &3 TR IR R b 8, I8 TAM W Bl GRIHY HUTY,
A, qT, WS, 3 BT g9 T W JHA g1l © |

T AT g 6 WReR gR1 fHaml &1 W A3 7 onfee werdn e anfey |

MADAM SPEAKER: Now, the House shall take up discussion under Rule 193,
regarding rise in prices of essential commodities. Shri Rajiv Ranjan Singh.

Nothing else will now go on record.

(Interruptions) E

e wEeAn ¢ Al ol Wi g S, ofu e HRY| AR Sfl, g yeR wEI @ Tl 3|
eMH T fordam STQm | ARM SN, oY 96 S18Q 3fd WM DI I &R 8RN | AWM S, a7 3
RITT T80T &) ofiforg | e 193 & orefiT ==t g% &1 8 2

. (eraEr)
A TR 2 W3 A9 W Tl YO 8 Gl &l AT 6 T3y

... (9Er)
MADAM SPEAKER: Please take your seats now. Let us continue with the
Discussion under Rule 193 on Price Rise.

... (Interruptions)

* Not recorded
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SHRI BASU DEB ACHARIA (BANKURA): Madam, they do not want a
discussion on Price Rise.
e ARIGAT ¢ IYd AT Sfl, T 93 1|
... (gur)
MADAM SPEAKER: We have to have a discussion on Price Rise.

... (Interruptions)

MADAM SPEAKER: The House stands adjourned to meet again at 1330 hours.

12.32 hrs.

The Lok Sabha then adjourned for Lunch till Thirty Minutes
past Thirteen of the C’lock.E
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13.34 hrs.

The Lok Sabha reassembled after lunch at Thirty Four Minutes past
thirteen of the Clock.

(Shri Arjun Charan Sethi in the Chair)

RISE IN PRICES OF ESSENTIAL COMMODITIES.

i wotta ¥o= Rig Sw oo Rig (F0R): wwmafa w@iea, # omuet smrdt € 5 s 3 <
P I STAd TERT B Gy H a1 fIqre URY BT BT HipT AT 2 IR IS SHFGRI |
UBT SY A1 9 9¥ & 99 Sqoid FHAT AEs | IS S S AT 85 IS Al U
THIId E1 85 RIS AN DY gU? el Saayic MM 7 TA.S. qaRI &l a8 2l 39
FHHS T Fel 6 T PRIS IRAR TG X@T F 9 81 PR U URAR ¥ Ui 9 © a1 Jam
FRIS AN §U 3IR 35 HIS AN 7809 a1 & §, 39 ¥8 | 85 PIS Al WeNg & JwIfad g2l
TRHR 3O Wl T Tel Tl W& g1 g TE € 5 oet € 7EE 9g v A v AE AT A
® e} HES §6 TS| I MM &I o el &l fUse i quf § ¥ 2004 A 99 2009 TH
?{WW#W%—&TIE

3R 2004 ¥ oIdHR 1441 ATHHHT B e Bl Hriars <dl I A1 &R FHI AEME W
Al B TS & B IR WHR BT I8 SR AT & 3R I &l [5a1 & 6 ARpR weat &
HEMS TR FRIF &R arell & A1 7877 8N (R0 # 3 %8 §1 99 99 WY Sl By #4359,
AT WY 98 € oifepd wers ufafed wrdt et o UR BY gedl B O W 2 AW IR 7
5 TR B TId & &, IFD! HAT B TE 7 P AENS R AD | 7S B B TRDBR
FHT &I DI WA R B 21 371 AT o 2 fF g8 eR § & dgmad 2 "= A
ol AT TE, i A SR oS ¥ H TN qg W §, "eWS 9g W6l §, W 98 W@ ©
3R WRBR U DI HT BT 4 ol g5 2| I8 5 WBR I H91 §l Ao $H IR Bl
e Bl DI <1 T8l 5l IR A 2 6 I8 A8 HI ARBR B o7 ¢

FHIRY FBGd, H 37T AT 1971 A ADR AT A AEg & Alcbs g1 18l gl
IT @ T B fH SE-519 S H B B ARHR M B, T9-99 AL TG & S AN B
T$ ¥ T IR 9§ Bl o srea Rl ool o gR gend T THEY WeR &
T & f W U AiHS 2] e, 1971 W IR W8, 1975 Od W & & e 15
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gford iR Saad 34.7 ufaed & 2l st bR 1977 | 1979 dF Swdaq 10 ufqwrd oftl
TS, 1979 | TaY, 1980 T 11.7 WiI¥IG I=aaH iR e 9 URTerd &1 STR[ER, 1980
W 1984 T 3frad 11 e & 81 S IRE @R 1984 W TR 1989 T AT 8
e 8k Ieaaw 10 dfoed @1 21 fGwR, 1989 | 1990 I AT 8 WReKd Safdh
Jeaad 12.5 Jfae @ SHD 916 1990-91 H A 14 U Siafd Ieaaw 16 frerd
&l a9 2004-2009 H 10.4 YRR T 2| Wg, 2004 H T@ TA.ELY. B ARBR A I G0
Ig w5 Ufaerd oft| B IR A BT MU H TET Y Bl IS B U] MR HEMS
SFI qATETE] W B T © offh RN O¥ I Y @1 2] TE WWBR 9 A9 W IR <
a1 BN fp 8 Sieg &1 WEMS W FRIET AR 1 W £

FATART S, Y T30, H T U 2| SHHT Hedl ? {6 50 uferd | et @t wai
H 3iR 38 Hirerd T 2E”i H Ul & RIBR & T8 ARBR T B I8! 87 Ta! @l 4
W& aTel AR BT U 37T el 2l TTELY. @ AR 4 orcd fagrt arodlt & Aga # &
SR T SR Wd (HA1 SR| S99 9% add H TR @ ¥ A [8H dTlel ARl B HRAT Bl
aiqodﬂ:raﬁqoéu,mwaW%ﬁle@Nﬁmmﬁﬁm—ww
AT XA | BR-ER TTHR AU GAT| Do ARBR A ATSHT AN 7 T PR a1 & 31maes
IR H a8 AN TR WG F A | qTed 81 $HBT R Aded g7 TG &7 | A 8
qAT BT TR-ER FAETUT GaN SR AT MUSBT A SMQH? MY Hedl {5 AT AT o i
AT BH 9dTs 8, S IR R 8H WE < %8 &l TN Bl 3T BRI W & HH R B
2 3Pl & 9 W HY Bl dI8d 8, IR daGd § TR BT 31 af3a 18 o1 arEq g,
U afTaest e o € B

JHIIT ABIGY, S JUIY A1 H 3715, IqD Usel A SAdi3d oG8 Bl TRBR
oAl 519 dY |1 4 3ME, 1 Ul & S G A & RIS 8, I¥H del ¢ & 27.5
IR T 9 9T UV & RIHR 1 9 98 AT 9@y 50 Ufaed iR 38 ufaerd &
TS 21 A 3Mus 3ifps T SR Ufg AT 1 MUST AN T, I8 DT RuR 2 3R IaqD!
qE ST 81 WBHR AR Urd ATl & maTd &R Frafd & gaax § & I o1 Bl 8 a1
g, 2007 H AFAR HH SN 1 G Al a9 &7, w@a: a9 A g g @ S Wi @R
BT A1 I & AT H? AR <« A 9 I P! 9491 gs, AN A H 9 a1 I forar
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5 ST gorl, TveX B3Nl SFad H Cvex B3Nl forahl MU R€ &R fadm iR fihR o Ja
=R AT IR 1650 PUY el AT g WRIGT| g #R1 & Uo7 AT 1431 b A1 71 39 &7

Hed TE e Ul FATY SH IR ARBR b1 STA1g e 81 YAT| AR W H Farel A1| g9 Y81

o7 fh fat wufi =1, fham @ =, fham S 7 S/H T STal SiR Sl 9N a4 37T,
3 91 I ST U f 99 Sy SHadt H 2w} fhAT 1100 BU, 1200 JUY 3iR 1600 U,
# ISP MM T WA TR, I8 el Farad 21 3 iR Fafa &1 @t Fadr @ 2, /R
gl &l el 99 # 99 I8 gurs W g9l gs ol A1 MUY S9e oA § HEl [$ sued uN
Qe &1 Ww b gl 3l W P T ugel A fax @31 it &1 93 Us rgaR H <@
fa<t #=t St <1 a1 b =Tl AT HRAT TS| T HT AR U &, AN SUAdl A U §
R D 91 7S B 3T o & U g9 mard &R fafa &1 S &\ &R @ 8, 39
FIT HHAT & I8 AN THS U qIeR 2] 98k © [ g9l #31 off Wee Y a1fs 921 o &b
IE PR AT 3R Frafd § & oft g8 2 #72me FifEd &= &1 WeR &1 B W& Tl
2| WRHR G WHed ¢ P & WT X B gg & oIy, IAD! F9H B & forg 78 dh1
RGBS TR TR W o U, I8 PR Hl Ghod & die 59 o DI o dl R 8 59
HEMg W IS 7R & Sy

# 3TUH AT AR § R F IMYDT BIE RIAR B 3Mhs T8l a1 &I &) H I
AT e g [P W ER A S WHT g9 qTel 8, bl AW DI ST I A1 XC O, I8 A
3TTYePT AT ATedT § St WM AX TR H Jof 81 & fofg 31| ig WY Feoll IAT Hal b 20
F 25 FQ el | A9 oSl R H T [ & 21 AT 24 3N [l [ @1 §, AR
40 T forel e @1 8 Wit 27-28 S0 fHhal A @1 €1 Gl 3Mmer 17-18 $U fhalr ok
qSS aMel 20-22 WY fFHal 9% @ 2 WAl & Jd AR Tefed B @ 9d & B dAful
S @ g 1 8F A © 1 31U IcdTed oW &1 fifeR <1 &9 gall &, safoy feAfe
@?Wﬁmﬁﬁnﬁmmmmﬁlmmﬁﬁﬁmﬁaﬂw
15 IR TF 9 9K BN 2| NS UTH 378 g < fUvel |l &l Wi qa1 gall 2l I8 &
ST PR el THIRIGRE & S Jiedel ©, Sl gH1 9O <), d S8 aRd S Al AT
B} ATt &1 U g ST AT AR AT 81 gl 81 3TUs U 24 g S A1 Bl SUTe
2l S T B STUALIAT § 3R SMYBT AT BT ITSTR BT I ST RT 87
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JATIRT Aeed, § WHR P gAK <l g & B ff g &, IR, Is@ & e
B GBI H 3T Tl SISy, 9 A D aredl, Ia- 9+ udl 96 §hH § A 8l
STeH, fhT a8 40 Y fhal BRI oFR = &1 Iuaedr 39 <% H € SR T oFR Wi
® U BIC-AT fBRM @1 g H A1 ward-d1 fhall <1 Sucrer € A1 98 il WhaRel 8l
gl fp T2 0 et AT 18 BUT ¥ 20 3V fhal ¥ e off 3R 59 A1l 35 BUT 4 40
3UT fhell fap B 21 39 Y # A 3@ 7 fad & 2 3nmud! feare 3k s § &I o)
& Bl 3T Ped &, ABR IR Padl o fb I8 faea &) anfere #d o1 ywra 21 fawa ot
s #G w1 wTE, W faed &1 Repre amues urd o1 8RN AT AT S, R 4w # SRR
31T g & ATTel {od BT fa%elvo A1 A1 3.7 TRe g & ¥ # ¥ fava & Adbe # fRm@ae
g ® 1 Pl anfe H BT yHTg 7 IAMUD ¢ H i W b} T wie db A B ) A
Tl §S B I8 AUHT {2 2

FHIRT FBIGT, B ATYDH! AT 9ed &, TRDPR B U 3fidhel A SREEORI § <7 |
3TeRIER, 2008 W RyawR, 2009 T 15 MAfRIT S &1 g &1 IcUeT g3fl, I8 H a1 bl &
e fAUET & 7 5T HA 8, ST M A S| IR WP 17 Ao e g @ 7 SR
13 fAforaT e 9/ad 9wR Wi # 7l PR # 52.5 fAferd e wra o, St fUse |ra &
WH ¥ O q=e @ o1l #9 g8l & MUdl Iar {6 e & A Ay Bl
TS, i a1 AT e & AKCH &, Toied B! dId 89 A Whd 8l ¥ A aRiRAf g,
39 IR IRRRAMY & 91g 3mus <o | Wrem= &1 dbe bal 87 89 3G a1d 19 o, D
ST 3fidhs ad1 @ 8, S W PR B4 A o, IR Aids I a1 & b 3MMqd U G Bl
IS B Tal 2l foATs iR Tl § dis 3R el 8 S9d 91 a1 Hlbe i 98 &l &,

[y weled, AR+ iy forr 6 g0 wrer=i &1 i T8 s, agd st
T Tl G B B T, < H TS ©, AT WS BT YRIAIE Tl Bl AfpT b
A & 6 UYS QR | 25 TREC 9o 83 o el 3R Jeoll # 128 TRAT & gHIc H
e g% ol #1 UBd & FEl [P A AN WA A iR FRid W ena fou S w, a8l
MR ’aé.’rzﬁrqvidmxﬂldli\'Wﬁaﬁﬁ%%ﬁ?éﬂsﬁqﬂaﬁﬁaﬁ?ﬁﬁ%
GreT= & Frafd R el o & gl
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FHIRT HEIGd, $9 FqD ATl Sl Uh T qS! A1 8, I8 Bloiddl AR DR Ued
TSI Bl R MW 7 IAT BT AT G o, A1 a1 H WY TR TorR YT ST M1 &1
FaPH ¢ g8l R BT =S BT ¥€ 10 $UY U el 8 a1 aoR 4 a8 99 40 duy ufd
el i & gl 39 ¥ 7l § 98 Wt U 984 991 9ua 2| SAfY ISl 39 < DI FE9
IS THRT HEMTS gl AEMs W AP oM B WRBR I S fowr B a1fau 8ik S9a! <
Hdom B T2y, g8 A8 1 WReR ¥ HIAT A HY T8 BN W@ g, d9fch WY XS B do d
M g8 € 99 9Y¥ 2004 H TASLY. B WHR g, 9 I Sl 7Ny b RRART ofl, a8
qohIcl YD Fl AT o 96 5| 89 PN & Ided R MR §1 39R1 <21 Sy 98 <1
Bl TR Srfeaven Y WR SRA Bl MY By & Iued R o @d R ® &2 #4 qoie
®I <@ g AR A o w2 St &1 Starg ft g anl e S 99T ) I ward ST o
5 MU qoTe &1 dadt A3 U Ufied a9 HN & oy saxAme (6 gl o #4300 St 7 39
Sad H HEl A1 {h U URC e, dfch Sl gA ST fAWT Bl oA 2, S9 AfT &v <
dr 98 R 25-26 W< B AW B

3y IS ¢ 2 T IS frw fram @1 frer <& € aferd a1 faaferg @ = €
WETAgoR ! AleqS Udh el 3R 9gd I91 dlerdl ¢l Aa-3113 T ugel ATl IR &
IUTEIE YT Y A1 T4 9 Y-SR @ BRIHA H 96 I, 99 I 2 I g, A Aiv,
R ST et 3 guT {6 welagor & afest oy feami & 9 & 78 <o, a1 S=i
SR A FEl 5§ Afrea w0 9 39S 9 H g, offhd oS Sl PR DI A &, IqD
ITOR wfeqel WY forami & T8 & o Fadt| g9 fder 3 g% foar 21 & goui 7 afee
Y fHaM B & O G gl T8 ST WA B, b H DA ARl g b ATl Al
framt &1 T& e W& 2 Y P TR S e BfSd TE W w2 aoR &1 e
B} B (Y S YA SU! 3R A Y S A1y, 9 g 8 BR Ww § AR Y DT W ©
% qea-3fg g1 § we aed § 6 Jea-afg &1 AdbA1 aus a1 &1 A9 T8 3

Teled, § a0 & WY H' Fodl § & o 9= ¥ &1 Sri-wra ema g1 fa,
Afeh 37T HEME W FRIAV 981 &R G| $9 Al A9 & Ui d¥ B HRI-brel T 377 g-7
B, AfHT AEE DI H &1 MY, AR I 3R A gUit| I8 saferg & smaat
HeM FAEME Ad B TR g, s <M M e W BfRd 21 My By ST @ Hifa
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W e T T 21 MU IR B T F F I TE BRI L1 M [T XE B ATA
RGAT AT © IR I T ITed 2 IS BRI 2| ;M B 85 B ol Hells A uq1fad 2
A # WEHR A B BT area g 5 72 a1 A ik Frifya &1 & forg <t off
HRIR He¥ B GdHd 8, S o8y 3R u Hifq 7 uRads wifvrg, arfs g8 <1 & om
STl BT e el Wb | ST €1 BEdx | (U qTd A BHRAT Al gl

B
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2t IR et (FERWYR): A FHUR weiey, F-ardl fauer & i wrofia 39 S AT
g 7 WEE & g W B KR A F9l B 2 SR I $Y HIerel AR °Ul BT e A
W%I%ﬂﬂ@%%ﬁﬁwgﬁaﬁmﬂgﬁ—wa@ﬁwﬁaﬁﬁﬂﬁm

Sir, first of all, I beg to differ with the contention of the Member that our

Agriculture Minister is playing hide and seek with the price rise of our country.
Just for reference, on 24.11.2009 the Minister has given a reply statement
regarding the rise in prices of essential commodities. There, he has categorically
and candidly admitted that some of the essential commodities are showing
increasing trend. One year back, the price of rice per kilogram was Rs. 22; now
up to 19.11.2009, the price has been found only at Rs. 22. In case of wheat, one
year back, it was Rs. 13 per kilogram but now it is Rs. 15. However, in case of
moong dal, one year back it was Rs. 47 per kilogram; now it is Rs. 82. Masoor
dal, one year back was Rs. 47 per kilogram; now it is Rs. 82. In the case of
mustard oil, one year back, the price of mustard oil was to the tune of Rs. 78 per
litre; now it has been decreased to Rs. 66. ... (Interruptions)

2N Iong o Rie S o [ @ 89 dfll & R & fau ff ofigd o & Jwls A
()

SHRI ADHIR CHOWDHURY : The price of Vanaspati was at Rs. 60; now it has
declined to Rs. 56.

N ol oW R 9% aom Rig @ 0 oar © 5 Y w3 S srem § euet word
gl...(TagM) 31U 67 P fhall TS A 8H AR I W Ay HIRA| BH AN ASD A
RECREN I CEEIE)

MR. CHAIRMAN : Lallan ji, you have spoken very well. Please sit down; let

him speak.

it Tola Yo Rig S @e R : <ifes 91 e 9 Srat anfey 1
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SHRI ADHIR CHOWDHURY : I have referred the reply statement of the
concerned Minister which is very authentic. During the Question Hour it was
discussed. It is authentic information.

There is a mismatch; there is a discrepancy between Wholesale Price Index
and Consumer Price Index. In India, tracking of inflation is measured by WPI and
sectional CPI. As per the International Monetary Fund’s statistics, it has been
revealed that 157 countries still follow Consumer Price Index. On the other hand,

24 countries of the world still pursue the Wholesale Price IndeX.E

14.00 hrs.
Sir, we do not have any aggregate CPI. We have only sectional CPI at our
disposal, such as CPI for industrial workers, CPI for agricultural labourers, CPI

for urban non-manual workers and CPI for rural labourers.

14.01 hrs. (Mr. Deputy-Speaker in the Chair)

On the other hand, Wholesale Price Index commodity basket has three most
important components, namely, 1) primary articles; 2) fuel, power, light and
lubricant; and 3) manufactured products with the respective weightage of 22.02
per cent, 14.23 per cent and 63.73 per cent.

Since the year 1942, India has been continuing with the standard of
Wholesale Price Index. Wholesale Price Index is a comprehensive and economy
wide coverage, and the weights in the commodity baskets are based on the value
of the quantities traded in the domestic market. On the other hand, Consumer Price
Index is consumer group specific. It is in the general level of prices of goods and
services consumed by a group within a designated commodity basket. However, it
is often debated that this kind of mismatch should be done away with. Only 30
commodities are available in India, which are common in terms of CPI, industrial

workers and Wholesale Price Index. I must request the Government to consider
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the mismatch between WPI and CPI because it often creates various kinds of
misgivings and controversies.

Sir, as we know that inflation is a rise in the general price of goods and
services in an economy over a period of time. When the price level rises, what is
the outcome? The outcome is that the value of the currency gets eroded and you
have to pay much to buy a less amount of commodity. The purchasing power of
money gets decreased, which results in a loss of real value in the internal medium
exchange and the unit of account in the economy.

However, worldwide it is believed that inflation can have positive and
negatives impacts in the economy of a country. The negative impact of inflation
includes loss in stability and the real value of money and other monetary items
over time. Uncertainties about future inflation may discourage further investment
and savings. High inflation may lead to shortage of goods when consumers are
gripped by the apprehension that prices would be going higher and so he things it
is better to store more and more commodities. It also leads to shortage of
commodities. E

The positive side is that it helps to mitigate economic recession and debt
relief by reducing the real value of debt. What is the role of the Government?
it Tl Yo Rig 8% oo Rig ¢ Sureny weiey, 91 ue & U9 $B F9Iel ©f ol
2 l... (caem)

ITeA HEIGY : SId ©, AT I3 ATRY
(e
£ SR AR ¢ AT AR HIAY, [ <A, I X8 Gebreby <. (Fagr) It is the duty

of the Government, it is incumbent upon the Government to control the price and
regulate the value of currency and it is entrusted upon the monetary authorities of
our country, the Central banks, to control the size of the money supply through the
setting up of interest rates through open market operations and through the setting

up of banking reserve requirements.
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There are various kinds of inflation prevailing in the world. One is,
demand- pull inflation which is caused by the increases in aggregate demand due
to the increased private and public, I mean, Government spendings and it is
constructive to a faster rate of economic growth since the excess demand and
favourable market conditions will stimulate investment and expansion.

The second is cost-push inflation. It is called ‘supply shock inflation’. It is
caused by drops in aggregate supply. This may be due to natural disasters and
other risks. And, third is built-in inflation. It is induced by adaptive expectations
and it 1s often linked to price/wage spiral. It involves workers trying to keep their
wages up with prices above the rate of inflation and employers passing the higher
labour cost on to their customers as higher prices leading to a vicious circle. Built-
in inflation reflects the events in the past. So, it may safely be called a hangover
inflation.

Presently, we are under the pressure of supply shock inflation. Nobody can
deny here that 20 years ago— even I referred it during the NDA regime—what
was the salary of an employee? Was the salary increased or not? If the salary has
been increased, what does it mean by implication? It means that he got disposable
fund to venture into the market to purchase more and to consume more.
Everybody knows that this year, out of 36 Meteorological Divisions, 27
Meteorological Divisions have been affected by moderate to severe drought. The
situation further compounded by flood in Tamil Nadu and Karnataka. The
Government does not hold any magic wand to restrain the prices of all
commodities because prices of commodities depend upon the mechanism of
supply and demand and the availability in the market. If it is not available, then it
is incumbent upon the Government to import the commodities from anywhere in
the world.Eo, I think if the Government goes to import any item for the food
security of our people, for the sake of the country, it is most welcome.

The fact is that the Government has been maintaining the buffer stock. We

should never provoke anybody to generate a fear psychosis among the common
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people. The opposition is ferreting out for political crop. But the real price of crop
is determined by diverse factors. As far as the stock of rice in the central pool is
concerned, it is now hovering around 153.49 lakh tonnes whereas the buffer norm
is only 52 lakh tonnes . Is there any reason for generating apprehension among the
common people? As far as wheat is concerned, we are maintaining very
satisfactory level of stock which is over and above the buffer norm of our country.
The buffer norm is now 110 lakh tonnes , but the actual stock is 284.57 lakh
tonnes . Why is the opposition creating such a hue and cry in regard to foodgrains?

The Government is very much transparent in giving the details and in
ascertaining the reasons as to why prices of some of the essential commodities
have been increasing. Out of 17 essential commodities, only five essential
commodities — namely, rice, wheat, pulse, sugar, potato and onion — are
registering an ominous increase. I would simply refer that those Members should
not serve the responsibility of the State Government in the House. It is the duty of
the State Government to control the hoarding and to control the black

marketing...... (Interruptions)

Iureae Aeied - A IR o Al B 3rerrdr ) SR B Bl a1 Reprs § T8 SR |

...(c7aem)

SHRI ADHIR CHOWDHURY : I must appreciate the initiative of the Bihar State
Government which has given the diesel subsidy to the common farmer in
compliance with the directive of the Central Government. I must appreciate the
endeavour of the Bihar State Government. Powers have been vested with State
Governments for taking action under the provisions of the Essential Commodities
Act 1955 and Prevention of Black Marketing and Maintenance of Supplies of
Essential Commodities Act, 1980./Z]

* Not recorded
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To enable the State Government and UT Administration to continue to take
effective action for undertaking de-hoarding operation under the Essential
Commodities Act, 1955, it was decided to enable State Governments to impose
restrictions like stock-holding limits, by keeping in abeyance some provisions of
the Central order dated 15.2.2002 in respect of pulses, edible oil, edible oilseeds,
rice, paddy, sugar etc. The commodities which had also been included in the above
list have been removed with effect from 1.4.2009. ... (Interruptions) Sir, just a
minute. You will be surprised to know as to how many State Governments in the
country have taken the punitive measures against the hoarders? Gujarat has taken
action in 18 cases, Tamil Nadu in 104, Orissa and Maharashtra in two cases each.
... (Interruptions)

MR. DEPUTY-SPEAKER : Please conclude. You have taken more time.

SHRI ADHIR CHOWDHURY (BAHARAMPUR): But, Sir, in West Bengal it is

a big zero. No de-hoarding operation and no prosecution has been there against

blackmarketeers no effective action has been taking place in West Bengal. ...

(Interruptions)

MR. DEPUTY-SPEAKER : Please conclude. Dr. Murli Manohar Joshi to speak.
... (Interruptions)

SHRI ADHIR CHOWDHURY : Sir, procurement of rice has been denied in West

Bengal. The common farmers are being deprived of selling their paddy to the FCI,

to the food supply depots. The State Government of West Bengal does not extend

the cooperative hand to the farmers. ... (Interruptions)

MR. DEPUTY-SPEAKER : Please take your seat.

SHRI ADHIR CHOWDHURY : Sir, I8 ¥ Sl Il %8 &, ¥S®hM & g didf I3 o

With these words, I am concluding my speech.
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ST, qell AAEY Sielt (ARmorel): Sureds #eled, g 9gd HAewyyl [Auy ® 5 WSSl 'W
Tl B ® &l I U H 39 ARBR B NG b IR H bEd agm B AGmg d N A
S®! TG R 2, T T 2 IR AT T 2| 7SS 39 < H a9 2006 § Aol F &N IS
g8 oAt af 2007 & FE M1 RIS HRON | AEME 96 @ Tl 99 I8 T TWHR T,
J9 B9 s ¥ 5 memfen weufa St & ifiveor § 9Ems B Vb BT ool BT,
AR AT 3 U Al oI WS & AR H, I9 W FRFT B & IR H, IqD IR D
IR H, AR B! FIfd & IR § T8l Hear 11| R g7 I O {5 orag 9oic uwo § 396
IR A 7 AT Fifh A & HRU Folc D DHRUT AR 3, AR bl WG MR @4l |
Fordl, I IR IR USdT &, b goic uuo § fY 78 & R H, 99 W =0 & IR #
Teh I 3 TE DBl 1| 980 IR A I FHY Booll HATI T & WRDHR 1 a4 8¢ 100 fad
gV €, SO 9gd 959 B gy g1 AR Rem WAl o 7 99 99 A ggd 9 ’wony off aw

& ifhT 30 3T &1 URRIA U9 3RgaR Pedl o

“The first 100 days of the second UPA Government is an occasion
that will go largely noticed in the country.”

Why? It is further said -

“At the risk of jumping to hasty conclusions even, a few
observations may be in order. First, while there is dissatisfaction
with the Government’s inability to control, food prices said to have
increased 100 per cent in 100 days.”

100 3 & 32X 100 U WEMS 93 Bl I8 ARPR Bl RPlS & 99 ARBR Bl il 84
TIFRAYE B IR H, HEs B IR H A U <ol © B 39 W AU B | "ES B
afd S9! R AT B, FT BT T, I§ W H AUD AW WK HRAT Aredl gl 18 RdaR @

BIg- I TR Hadl 8

“The food articles’ inflation jumped to 15.4 per cent for the week
ended September 5, up from 14.8 per cent in the previous week. In
order to check soaring food prices, the Union Cabinet on Thursday
asked the States to regulate stocks of sugar, pulses, paddy, rice and
edible oils that traders can keep till September, 2010. The
Government had earlier empowered States to impose limits on sugar
stock still January 8, 2010.”@
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I QAR Hel [ oMU RAawR 2010 Th I WIh @ dN H Sl 3[TAT WGl BRAT &, DR

qhd ©| 3HD] AdAd IT © [ WBHR P I AlGH o1 {6 |9 2010 IF 725 59 &8 qB
S greft g1 The Finance Minister, Shri Pranab Mukherjee said that the rise in
inflation was expected, I I S q1a H1 3faro o, e off, I ATeH AT fb 7EMS
geift He said:

“This 1s a trend we were expecting. We have also suggested that
there would be some inflationary pressure, which is not unexpected.”

AT I8 ST PR %2 A, Sv AW A1 b 7EME qew| fBy 25 RicqwR b1 Pl S & 6

annual inflation for food articles soared to 15.6 per cent in the week ended
September 12, the highest in more than a decade, fuelled largely by 17 per cent
price rise in food articles.

Then, the Economist of the HDFC Banks says :

“Current surge in inflation in food prices has more to do with market
expectations rather than the supply-demand gap.”

d% & ST ATPN BT 2,  I1IST HRIEGR W BRI 8, IR ol B oI 39T it ST BRI
21 98 ded & 5 gwrs ik fedie Ty &1 Rrd sa R & S99 $el wrer e e
TRIUGEE BT & S AT 91T %8 &l RidwR 25 BT fhr Hel 9ar & SRR & A=) &l

TWH 4

“The Central Bank would not unwind its accommodative monetary
policy before ensuring recovery.”

Then, it is said :

“While supply shortages pushed up food prices by an annual 15.6
percent.....”

Uch HE B & (b AWS WSS Pl AUR T8l &] GO DE @ 8 [P Awlg WgS Bl I 2
He says:
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“In a recent uptick in prices for base metals and manufactured goods
hinted at resurgent demand driven pressures that may compel RBI to
accelerate efforts to tame inflation.”

It says ‘to begin efforts to tame inflation’. 311 $FITM BT Hldt HIAT A ©, IAD
fore Twed g% fry oM, I et fat € A s ad 21 R 2 SR @ dEd § that
Inflation in food articles for the week under consideration was at an eleven year
high of 16.2 per cent. The Finance Minister Shri Pranab Mukherjee told that it was

causing some concern in the Government. It was causing only some concern in the

Government. &€l ¥ &9 § JgIREC gs ol It was not the primary concern. The
prices of food articles did not go up sharply in the last two severe droughts faced
by the country. The newspaper is saying ‘in 1987-88 and 2002-3, during these
years, food price inflation was less than three to four per cent and even overall
consumer price inflation remained low, insulating the poor from the impact of
drought. |9 2002-2003 ¥ fH¥ & WHR o, TASIY HI | IF THY T 3 Al 98
®ed 8 ‘food price inflation was less than three to four per cent and the overall
inflation was also low, insulating the poor from the impact of the drought.” i«
el TR I9 YW BT AR RAT eI TSI AT AT 8, AT A1 T TS Y AT IR 81 Y Al
DI ATAM T S ol &, q9 Tr 1 81 o1l

Then, they say in October:

“Pushed by higher food prices, wholesale price inflation is rising.”
Then, they say :

“If that happens, inflation would be much more than five per cent as
projected by the Reserve Bank of India which is facing the tough
task of tackling inflationary pressures and promoting growth. The
Central Bank’s monetary policy review is slated on October 27.”
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Then, the RBI Governor says

“We will take into account a complete picture of the macro
economic situation to decide the monetary policy in order to support
the economic recovery and the issue of controlling inflation.”

27 AR 6 d $B Tal B dTal A B qiferdt T, R IS SReiice | wiras
ST w9 B! R 98 o %E W E,

“I have told earlier also that there is an inflationary potentiality and
inflation may go up.”

39 I FEl Ib PHEl Ol W@ & b g WITH W 2010 qb A HI¥ qb el
Stg, St A uiE gfiRrd O @1 dred O | SRS & JAihs HEd §, GEN 9@ HEd © SiR
WHR & NP 2| o 984 a1 2 5 dF dgia S IR T T8l Sgad 3= 01 1 8l R
3T HEJ © AN T PR, U AT 8 'R, Sl 3fihs URgd BT g, 3Mbs ol 3 iR ad
Bl W&l 8, I8 P Bl E
NOMURA says that inflation estimates is higher than the Central Bank’s

projection of around five per cent by end March, expects the Reserve Bank of
India to revise its target in its policy review on 27", o 4 @8 W & % ¥g 7 TR
& S d&al 51 NOMURA revised its average inflation forecast for 2009-10 to
three per cent from two per cent and for 2010-11 to seven per cent. 311 1 AT 3IR
U] HEMs HI gab! § O[T TS, I8 ARBR &l A7 gl B+ A Rer @8 w € &
$Y Ha @ @ gl It is a matter of small concern. fiiR Fed & f6 27 IR B T
Reg 21 @1 2, I d16 9F Ed B A 27 JJaeR bel I, Hel 27 FawR o7 & 2
PIg a¢ & 50 dra fHAT &1 HETE & " & R fo@rg [ & 8H a1 #Es dedl g8
ToR 37 & B

$it ¥R ATea (WAYRY): e Sf, UHideer MR 96 €, 3 O ©8 W § fF 3rrell vad a@
HEMS W PIs dhald & I8! qbdl 2
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ST, HRelt AT Sl ¢ g-g, d A1 2011 B 9 Fe @ gl R o w3 S 7w he
wants inflation to be kept under control so that the common man is not affected.
Gofo FaARMH, AEME R 81 S, AT A TR DIs AR T81 81T, 89 o6 W §, oA ek
PR R &l TIRR 4 DI Sl ITBT WV § IH HEMg B R H DA Wl TEl gl YT IR Wid
FA- B 91 BIf$Y, Hed g Inflation is not the primary concern. I & TN H ARSI
HEdl ¢ & 89 BRI B g AFReR @t 78 Haar § 3R tider MFReR ®e &
for degme W Ao W § 2 & 98 9 ded § P Baa T WhRI B T H B
DGR U5 H 3T T Wl B & 98 § ATIH] Jare |

e a1 ST 2 5 awels |ige § oS & ol | AT O S A aaraT ot 3iR
# a1 g b @i 19 2 & T8 O qrgd-1891 31 SATET 8| AMSD AT HHIT o Pl 2
fp 99 2007-08 H TRIST BT IS AR ITH o A9 2 feHie IR Iwie ¥, a8 & Ul adr
gl @y 2007-2008 H 9 PHEd © b TS Bl Icurad 16.77 MA@ < 1M, a9 2008-2009 #
17.51 fafos <1 2, @ 2009-2010 # 18.29 fAfer < @rml a¥ 2012 & &1 =/
for fear 81 a9 2007-2008 # YRS § Y & a8 2.74 MA@ <7 &1 € SR 2008-2009 H 3
fferaT e &1 81 99 2009-2010 # 3.28 AT < &1 21 I8 W1 HHIeH Usard 9 dret
%l & 5 7' A9 89 aren g1 oM 1 o, vt i e gers | g @t Rard
R anft gAR i 9 ® O 5 Al & Ao ¢ WA, sAfIU el BT SUNRT 9% T WX
g RUIC & Sl TR 5 & 8, 98 dedl & b AT 1960 H Sl Uf-HUeT SR QTell BT
27 THeTIT o 98 oM 11 fHarumd g1 MU= &l BT SUET dgRT -8, SAd s W §
3MUPT qa1 Fhal § b = o Jgrn &R @ fopar? sﬁcmam-m“lvﬂgsrr?
ST IS I8 gl b BH el Wid &1 &7l BAR WIS &1 59 oF § Had a1 B § iR
RIS 3TEHT BT &7 BT W g1 Rl 81 9 Fed © b

“Sizeable quantities are being imported from countries such as
Canada, Australia, the US and Myanmar.”

TET A BH THIC PX T o

“Canada and Australia are factoring in Indian demand in their
production plans and have been successful in exploiting the situation
to their advantage.”
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MY fHdT Heg BR X 1 AT IS8T STl BT ST HH HRd a1 I HIC BT I18d 8 AR
fohT <o ¥ P © B

“Canada accounts for 40 per cent of total pulses imports while
Myanmar accounts for 27 per cent and the USA about six per cent.”

S <@l Bl Udr § b gAR gsl HAT B dTell & 31X U 9 < Bl qa1 W & b AN Fg
HH BN ATell § AAT U ATl A ey bH el Blil| aTcll Pl Icd1ed HH 81N, AT I
Igl BT WIh &8 99 B U IR @I S0P BRI AT W, (- Iqred b ARV &1 < |
Igd g fRIfT Bl AR <91 A ofk faeell  Saeddr & AT R 2l AEad o R -
AT H IHDT IUS 3448 fharum ufd gacaR BRil &1 WRA § 2915 e ufa g
Tae B 2 e #9135 fheinm o gaeer = Bar gl S # 6582 fdhaam ufa
TFRR BT &l T o RIRT - Wi #7449 fhanm gfd gaceR Bar 2 iR wRa # 2770
fraram g Uy goRIR BT B MY frd I @ 91 AN W T, T YT AMH USRI B,
R IATET q@™ B foTT 8 B B Ahd &8¢ IR T ATl § dH-aI9 ®Hdet 8l = T8 ol
I T AV 21 B S < A S A1 § Dad TP Bad ol 8, Sl I8 RIfT 21 Jst
dd b Scis A W 8043 fhalrum™ Ul g U BT © Wi § HadhT 8813 fharum ufa
gy, e § 7779 fhaumm ufy gaeax BT 2 SR YR # dad 1705 o & ufa
ISR BT g1 AT T BT IATeq <Rl A § 119893 fhalrumT ufi gaear iR wRa A
68049 AU U TacAR BT T AW TR Bl H 94779 fhalmmd Ui gacaR Ba
g1 I B IUeA H BN a2 B9 YIhell TaT PR e 8 794 [HAU™ Ui gecaR 3R
=9 UqT @R BT © 3000 AT Ui gaeaR 31k TSt 700 fhatnmT ufd gacar Uer &R <@l
2| AR S iR ST JHell & HIsae ¥ a-iaR g1 D! Ae@ © & gam § I I
® & B DT AW € 6 U F-i Sted fha w9 21 ¥g I | el H s
W Bl W ST 8, &R gR S I8l ¥ IAhs 3 S & & IR el Sl g & 80 HiY |
fder 931 I8 €1 & IR Y8 Bl el ¢ b 8H SUEHAT a1 W 8| FIT IATGHA 961 & 67
31 [HS | AT 2 [P MY DA WS Pl B | Gl Al © [ SHge R Ut Ay
S S DI IFN B AW H AW & a7 < B | S F IF DY B I1¢ 1797 Bl
N oMUt 8 drfs MUD IR, SN 9188 <2 A ©, &l A ST SHIC B 8, Sd WolH
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R el ST MY < D AN BT YT G BR S ANl Dl HEG HR @ 81 59 < D N
3MEHT BT U1 31Ty SReT, Hrel # IHR @ I =1 It is reverse transfer of capital. 80
BRIS, Al BIS AN DI HET AN WA & o7 AT AR B @ & AR o DI AADIe
U1 gAY <R A SRR BRI BT AT SASMH PR W8 ¢ A wHen g 6 I8 9ga "g|s A g,
ST 37T Q9 H W=l & oy B R T

Y garn o o6 feATS SR wwels # St 919 8, 98 989 ®¥ ©l 99 2007-08 ¥ Had
o.79ﬁri%m=ra¢rwvfzﬁrﬁqwl2008—091#633.23%%3?3?@6“?11@?&&
2009-2010 # d8 5.67 AT T B T 3R S WIW SATET 19 STl H ©, WRId § Tal
2l TP 91 I MU AT HElt © 6 A SIS & IR H IS R HEAl 27 Al I
fegea™ & forg Ueh 9gd STl Wreim= AT 37791 HIC TS BT AT 3Mq Hel &, Iqah!
TG AT & & T8l od 8] b I8 AT S Fl deg, UIKH d0g, ik 9oy 3R
IS g @ 39 ¥ 9ad ifid &R waw 3ifdd Suanht uran S 21 e Siaed SiR
A HE ® © & A o[ # fAfere, M w8 M, qoR1 Fel 11, SR B8 T S
W TE A YGAd 2 3R R/H &1 9 oFrar § a1 S o 9 Uar 81 |9dar 21 et
HHY SATET T Al & offp= AT A Ul 8 qebell &1 Tl & aR H q3 I8 <@ AT
g fF foram oISt Tl T S &l ST AT g1 98 HEl § 6 30T IS et A
TS JHAE 2| WX G fhaml & e | f6am dear 2 & R oo s|at gauadr
gel & a9 1 g1 PIs BrIal T8l 2] fAaHl A$-98d ad Bl &, d R I HSl A 99
1 E @1 g9 et 9 fre orer B # R et deT ? iU qrel & forg o gfesy
g, d B T8 PR B ol VA1 RUC &8 & © AR Th & a8 U [hAMl & 991 $E B o
SAYHT THI, 3FRIci dlel HE I8 & AR HIY |Ieg Afedm § 91 8 & AR Afear ag fern 2
o ueq e | enfdet fpar wan &1 g8i @1 e wear € {6 # a &1 Scred T8
S| AT AT B DI ol S Tar =i &1 %@ 2 6 Scred &I =e @ 82 fhar a8t
AT G S @ 273Ul s uiferft Tord B SIS & AIHS H 3B UsfiT urferd

Teld B

Ueh HOGR d1d g3l g R IRl 8 Sl Sireidl W & aR H 21 3R 9d 4 10,000
EIR BUAT SR ¢f A1 SIS Fe&il 8 3R 3R 3MYHI # 10,000 FUAT ATGF HR § Al STl
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fihR gl 1 3R T 9% Y IR ITeT 7 96 ol Sieldl gadl ol 3T 33foly TharfRid! tar
D S TGIHR SIS FeMT @1ed & iR g # fewmn ared € o s Wy sat |1 @
gl I8 @R IR@dEr 8? Growing scarcity and increasing GDP — that has to be
carefully analyzed. 39! <Ray @1 W& & M9 TR IS T &I IR-ART Il 3R
TSI & 3f&R 81 & =l Every time it increases the GDP. R 317 &gl fh AN WY 98
T8 |

oy #= Sft ot @@l A8 € # S Wi quHl @redl of {98 WhaRE Uar dRa
3O ST 1 9¢1 W8 &7 I & dR ¥ g a1d qarg | § 4% g1 & wE A g 6
AN D WLIH H HA T8 B IMUd AAR gumen H w7l 65 wRed A 3 <™ @i
PHARAY, TRADIA, DDA IR To-g$ WIT AT FAM dlell, dlbeic R ATTADH T
arelt der St fHersal @ gEm1 @ 65 Ui ® SR 35 wirerd # &1 smeHt ¥l @ IR 10
e &1 3T ¥ 25 Uided @i T8 BRa? Sfd 20 UiIwd Bt oY, d9 BHY Sooll WARIT AT
Ifeh 3T g T T 25-30 UG HRA? IR-AR AUD AABINAT A Bl & a8 AT TS
B W 2?7 R 65 Ffowd ST U 22 fhR e g fRiEer o e f s 15 i ¥
SAET T @ Ghd | I T HIg AAS §7 D I a1 el Wid o, S8 IR H
S W TR 99 T ok IR ¥ gHIC o forn| 3HIE o ¥ PR B W AR Q| I8 ORI
ST AR 6 AT OifoRll R 39 Wee F1 3R USd o7

374 # WRHR A & a1 el ATedl gl 59 < H Y& T¢ 6! ] A M Peray TR
Sl BT U o © fORT 3R 31T 9g of i 5 RyawR &1 foga # e o, # S @1 &l
YT TTEdl il g8 ST Sldedd oI 3Mya! Hifqal & ar 4 feur 21 98 wed © fF:

“India has not yet realized that the growth rate does not reduce
poverty and hunger; it aggravates both.”

“The Manmohan Singh Government has not yet woken up to the fact
that the model of industrial agriculture and globalized trade on food
are responsible for the creation of hunger.”
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“Farmers have inevitably depended on debt for help, not realizing
that the debt trap is also a hunger trap. Many suicides have taken
place and many more would.” E

“...Junk and processed food is forced on the middle-class.”

39§01 32 9 5 U™ s &1 gAIC o 8 & &l

“Junk and processed food is forced on them through globalisation. The
country is now the epicentre of the malnutrition of the poor who do not get
enough. The malnutrition of rich is because their diets have been degraded
with the Americanised food culture. Imports are no longer affordable and
a model based on import dependency might be in the interest of the US
Government but it is not in our interest.”

# MU AT ATEAT § B JUA B bl BT a8 Wavdd A A1 - Food is a

very important weapon in our kitty and it can be used to bargain,”

IR BRI S 3 & A H sHIC IR R 2 a1 & @rer |44 S <Jdrast by
qredl g fb a8 <o # AR B ARl W@ %@ 81 9N AT uRal 3 & Ao 7 o
gQ O% Tl ¥ 99 8 I ¥ @ wWidHar AR & St 21 9% 98 WoRTd W B @

gl H SUPl AW WU HAT Al gl SR ol qg® Sl 7 9el dd el oY -

“Everything can wait but agriculture cannot”. $9 < # & A1 T bl &, WA

T P Fhdl ©§, ACASE B Fhdl &, BIIR UGBV AR IHDT TRAUSH b Fhall &, I
TIRUICH b Ahdd & olfh AT 8 Bb qhdll, Wil T8l b qobdll| Yl fEg U
e ft WRaTsa <81 B Ahar g1 3N T 99 SIpRedaR §91 @ & 4 9d &) 3§ U 3R
M & fofu 8 Bl Y H#3 Sf, snue iR By fdgr @ wuer off ©l wfdgr ugelt
fvarsl 4 Pedr 2 b 39 < BT AMe, 3Nfdd MR Iorifae =g fomr =@nfeel «=m 9
¥ # ¥ =TT §7 T WEWE NfYe W B RG o IR T AT I W D EAR BRIl
AN T 1T =T W AT BT B T 8H ST ¢ g HeMed ST Bl Ul PR I8 o7
SHfad B BT AHR Had A B Hdhld AT B BT T8l §, IC ¢ fofd & Adad ¢ b
Uh dgow, W AR JRIEM el s uy ASMR IR SH & awR Bl 1 8H
TS B HIAAT IR AZME | AN B 39 ISR A I 78 o 1 27 Y wrerfeR
& s IATY Y, R 39 < BT g RAM iR e Hif fadivax Sy Ay = e
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F AT B U AR TE PR I 87 TN Al YWE-WR AN 39 99 H BEPR HAT B ©
R R 4 B Icdl & 81U H Weld & D 81U H dgb & 91 319 $9 377 dTel ST Pl

TEl W T &2 HIT AW DHad a1 bedl - ‘Y@ © AT TEl a1 R gall, Aol IR-U-989 ©
faeell # A Herl” § MU SR HRAT § AT 39 a0 B Moy 9 [ WAk & A1y A
T AGE H & oIy IR &, I50 WEHR 7eg F & foy R €, 99 mifdat weg & &
fog R g1 gemew g ot 75 & @ foy IR € 959 S Heg e & forg daR g1 A
TE Tt 5 <@ @ @ ft worfas urdt 39 it @ gem evm @ fog R @
BT SR ¥ & Y SRy AT ATET § oMY SRy, Wiy, @S & S8y, R &9 9%
TS B SM3U| TRE Sfl, AT I U 4 3¢ & ! $© WRG 81 § I WwRisi & 99 W
M Hedl g foFid ax @S B W8y iR WeHR 9 $fey & A Toa Aifcai g § 59
TS| BH SMU IMM & & 6 oMU WMAR W @@ Slodl 6 sMoidba o Hifaai
TAGATS O 3R THhea] BHAAATSOIYN Bl &, Sv© daidy 3R 39 < & A fham siR
FE PN WRN DI SR BN
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f orew Rig area (A9g): Sueme S, # o9 ofiwst § TE ST R €L Sl &R
#t Tofg o SN 7 agd A €1 e D<At a1a FET @red 1 g9 @ @ W HE us
W ¢ 5 o IRE aR S 39 <9 & BN 4 § S W W A A &1 a1 w1 S 2
3R ST HEl A4 fordn Sirar & 1 bl oal @ b 98 fpam & w1 81 i a1 o8 &
fh o1 @ # g HEME 9¢ W& 27 T AEME BT W W SR IR fFT WA W B, I
I FEs RWR $i R0 fias 781 ¢ W1 8, I8 DY IHM? WRBR F 34 db fha
SHTERI, HIAETSIRAT @ MEH W) B AR 8, fha- @ & Sdf § STell AT 87 4oy &
3@ & WY FHEA AEd § B S & ST @ wd Aol 7 g T awar afe A
HEWM, SHD! AT Jolg 87 [P Bl IRE AR <fh qTel A, 37Te], TKAT afhsT e #gm
2l S 9R B Bl PR ARBR 1 F1 A1 87 WbR B Afd 27 g3 fhd @
Rrera T8 dfed Sy @2 St & gl mus! —% fHam o ik SFfie @ 3| W 9 3R
Fed ¢ 5 gIR a1 Sy 7= 4 e S €1 <fe fam S Scuted aRar 2, ag ' # ®
SUHIRT IR Fifh 98 fHar &1 TSl a7 3F Wi 2 Ifh GOl TR% ST,
JATBRIR,  HIETSIR] PR dlel AT Bl I8 8] ARBR DI Al & e A AT ATATed
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Hon. Chairman, Sir,
I rise to take part in the discussion under Rule 193 on rise in the prices of essential
commodities initiated by Shri Rajiv Ranjan Singh and Dr. Murli Manohar Joshi.

Sir, price rise issue is always a burning issue. This issue was debated in the
last Session also. As a member of the Business Advisory Committee, | still
remember that on the 30" of June, this issue was tabled for discussion and the
discussion took place. Again in the next Session, we have brought it to the
attention of Parliament for a discussion under Rule 193.

So many statistical indications either from the Government side or from the
Opposition side have been tabled. But the ground reality is that there are people
who are fighting with hunger. How are they going to be benefited? The prices of
vegetables, edible oils, sugar, dhals, etc. are shooting up no doubt. How to control
them? That is the major question.

Sir, we cannot deny up till today that starvation death still takes place if not
in a State like West Bengal but in the country. In West Bengal — Amlasole and
Belpahari — starvation death had taken place for hunger. E
E Sir, I have a few queries from the hon. Minister of Agriculture. Let me
quote a few lines of the Economic Survey, which is the Government’s own
published document. Under Prices and Monetary Management, it has been
categorically said:

“The fiscal year 2008-09 had been a very unusual year marketed by

extremes in price movements. ”’

It has been admitted that the price movements are creating problems. It
further says:

“The question of appropriate index to track inflation assumes
importance following the noticeable differences between the
inflation measured by the Wholesale Price Index (WPI) versus the
Sectional Price Indices, CPIs.”

It has also been mentioned and I quote:
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“The International Monetary Fund statistics reveal that 24 countries

use WPI as the official measures to track inflation compared to 157

countries, which use CPL.”

Sir, there are only 24 countries, which use WPI. 1 want to know
from Sharadji, the hon. Minister that what is the harm if our country also
goes for CPIs indices. Why are we still following the WPI when the world
is moving towards Consumer Prices Indices and they are getting more
benefits as far as the price rise issue is concerned?

So, when in our Economic Survey we mentioned it, we naturally
become interested in that, then why such decisions are still taken by the
Government.

Now, what is the demand of the country after so many years of
Independence? It is food. So, ¢ Right to Food’ should be the criterion.
‘Food for All’ should be the slogan of the Government. I remember, when
our great leader of the world Mrs. Indira Gandhi raised the slogan Garibi
Hatao, the people of the whole country stood behind her. 1 had the
opportunity to come in contact with her as the Youth Congress President of
West Bengal in those days.

Here, Sir, I would also suggest you to raise the slogan ‘Right to
Food’ or ‘Food for All’ because food security is to be assured, at least, up
to the grass-root level of this country.

Mulayamji was very nicely saying that he would not enter into the
statistical acronym. I fully agree with him. The Government of India has
already issued a circular to all the State Governments to go for de-hoarding
operation and to tackle the black marketers and hoarders in a tough way.
But it is a matter of great regret and shame that that not a single de-
hoarding operation has taken place in the State of West Bengal. I do not
know how many States have followed this line. No exemplary punishment

has been given to any black marketer.
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I would like to know from the hon. Minister, if he has any such
information, whether all the States have acted on the circular issued by the
Centre in this regard.

I represent Kolkata North Parliamentary constituency. It is one of
the two constituencies in the city of Kolkata. There is a huge market
known as Bara Bazar. More or less, it is one of the biggest markets in
Asian Sub-continent. I have seen the roles of the traders who normally
control the retail markets of the country.E

Why should the Government not make some interaction with the traders’
organisations of the country to keep the prices at its normal level? Nobody has
any idea or nobody has any guess that the price at which today it is being sold in
the retail market will jump tomorrow to what rate. There is no control. Who is
increasing the prices? Who is going to monitor these issues? What is the system
now prevailing in the country? People are not aware. I can sell vegetable today at
one price. I can sell sugar today at one price. I can sell sugar tomorrow at another
price. Nobody is there to control it. So, the Enforcement Directorates of the State
Governments controlled by the Home Ministry of the State Governments have to
keep a vigil and they have to monitor all the markets and all the retail prices. It is
the utmost necessity of the hour. If necessary, to keep the price rise in control in
such a manner, a new Ministry in the name of Ministry of Trade can be initiated.
They will keep a vigil at the market inflation and also the price rise which is going
on everyday at every step in our daily life.

So, what we categorically mention is that if necessary, an all-Party meeting
can be convened once in three months to take the opinion. No political Party
should try to make any attempt to score upon the other on this particular issue. The
poorest of the poor people, who have actually nowhere to go, nowhere to lodge
their protest, sometimes wait for the outcome of the discussion on the floor of the

House which is going to take place today.
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I know, Sir, with your vast experience either as the Chief Minister of
Maharashtra or as a Central Minister that you have always good feelings, proper
feelings for the poor people of this country. So, I would feel that you very
categorically say that the PDS system would be strengthened at every level at
every stage. Ration shops are open there but regular supply of good quality of
either rice or wheat, which is normally supplied through the PDS, is not being
delivered at all times. Some more items can be added for distribution through the
PDS. Why can the number of items be increased for distribution through the PDS?
Why it cannot be a policy of the Government? At least, we can mention a few
names of the items, which can be distributed through the PDS system, for your
consideration. I believe that if some pulses and edible oils along with a few other
important articles can be brought under the PDS, then the people can be genuinely
benefited. I think only debates and discussions cannot produce any result unless
some policy decisions are announced very categorically or stern measures are
taken from the Government of India for implementation of their policies and ideas
which have to be penetrated up to the grass root level.

Sir, what I would rather request you is this. At the Central level, the
Government of India is importing. The production of pulses has fallen down. Why
not such type of pulses or all those items, which are being brought, can be sent to
the State Government for distribution through the PDS?E’We believe that the
monitoring system, vigilance, Central Government intervention, strong measures
of the Government to take care of the dehoarding operations to tackle black
marketers and hoarders in a very tough manner, are certainly going to be taken
very firmly. Exemplary punishment is to be given by which not that just arrests are
to be made because ultimately they are going out and taking bail from the police
stations within 24 or 48 hours. People have no faith in the administration of the
police officials because an unholy nexus always exists between a section of the
corrupt police officials and corrupt business houses and corrupt people who

control the whole system. There you will have to strike out.
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Ministry of Agriculture at this moment is the most important Ministry in
the whole of the Government. We believe that you would rise to the occasion.
Justice to the poorest of the poor people should not be denied. They are looking
towards us. Garibi Hatao may be a very old slogan. But this slogan still vibrates in
our hearts. This slogan still sparks in our mind. We are still of the opinion that if
we have proper intention, if we have our imagination, if we have our
foresightedness, if we have our managerial efficiency, then we certainly can
achieve our goal. No job in this world is impossible.

I hope we as a second partner of the UPA Government intend to extend our
full cooperation to the Government and stand beside you and whatever positive
and pro-people stand you will take, we will always stand by you. It is this political
party which is going to take over West Bengal very soon. You need not worry

about that. Bengal will also be yours.

JuEfa #AEed ¢ S W " IS J19AT 9ioT foRad § AYTUed UR AT d18d © 9 WG
Thd 8, U HRIATE! BT {9 q19 foram S|
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SHRI BASU DEB ACHARIA (BANKURA): Mr. Chairman Sir, prices of food
items or essential commodities are rising relentlessly. This UPA-II Government
...... (Interruptions) Sir, will you control them? Otherwise, I will not speak. They
are here to create disturbance. What is this? Whenever I rise to speak, they will
shout. ...... (Interruptions) Have the people elected them to shout here?
(Interruptions) ... ~
QAR ASIGT : HUAT DD 3MY AN AT TS DI, CIBI-Crdbl S 8l 2l A S,
MY SIfery | TET BY BIRIATE! § 37 AR Bl a1 el S|
()

SHRI BASU DEB ACHARIA : I will not speak unless you control them. I have
not interrupted them. What is this? Most uncivilized people have come here. ......

(Interruptions) He is casting aspersions. He has said [am a --... ... (Interruptions)

He should withdraw it first, then I will speak.... (Interruptions) E

... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, he should withdraw his words first. They
should withdraw their words. ... (Interruptions) He should withdraw his words. ...
(Interruptions)
QU 7B ¢ MY 9T (Y AR 7Y AT T8 By |
... (9ur)
SHRI KALYAN BANERJEE (SREERAMPUR): How can you say it? ...

(Interruptions)

QU ARG : BT Fol Ofl, GAR A FERT & A0 H 11 STl Sferd 78 2

... (cgagm)
SHRI BASU DEB ACHARIA : Sir, they have said [ am ............ Unless they

withdraw, I will not speak. ... (Interruptions)

* Not recorded
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[uTafd ARG @ ITH! 919 ARSI | T8 St
... (c@agm)
SHRI BASU DEB ACHARIA : Sir, unless they withdraw their words, I will not

speak. ... (Interruptions) Mr. Chairman, Sir, you ask them to withdraw. ...

(Interruptions)

JAWUY RS : Ih! 919 Rebrs | TS ST MY 37T Y[ BT

NGl
SHRI BASU DEB ACHARIA : You first ask them to withdraw. How dare they
are? ... (Interruptions)
[T S @ VT bl Siad el B

. ()
SHRI SOMEN MITRA (DIAMOND HARBOUR): You are not .................
(Interruptions)
SHRI BASU DEB ACHARIA : Sir, this is not correct. A& # &I qia=T1 A1, S8
Tl el 2. (FaUH) T AR W1 T8 Ared § ... ([rau)
QAR FEIGH : AT HUAT AT DI TGH DI |

... (c@agm)
[T FEGA : A Waw, MY AL o R 89 R 91 W €, 1 $Ua1 TR Bl
U™ BT

. ()
JuTafa 78ed @ 39 dXE ¥ 9INUT § Sdbl-ardl Ifud T8 2

... (cgagm)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI V. NARAYANASAMY): I request Shri Basu Deb Acharia to continue his

speech. ... (Interruptions)

JUTAfY AEIE : 3T 96 W8V, B89 & HRaR! 39 dvg W 78! daddl ol

... (cgagm)
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SHRI BASU DEB ACHARIA : Sir, I have not interrupted them. I was just
listening to the speech of Shri Bandyopadhyay without any interruption. ...
(Interruptions)
SHRI SUDIP BANDYOPADHYAY : I am also listening. ... (Interruptions)
SHRI BASU DEB ACHARIA : Sir, they should also show some respect to other
Members. We expect it at least to the senior Members. I am in this House for
many years. ... (Interruptions) 1 am here for 29 long years. ... (Interruptions)
Please do not disturb me. ... (Interruptions) Sir, unless you control them I will not
speak. ... (Interruptions)

3R MY 9 WR =07 & B, AT 89 AU W67 & B ... ()
[T A @ I W FREFT &1 9 IR W@

.. (orTE)

SHRI BASU DEB ACHARIA : Sir, in the last Session when I was to initiate the
debate I could not speak because of their disturbances. ... (Interruptions) You
know that the discussion was postponed. ... (Interruptions) 1 could not initiate, |
could not start my speech because they created disturbances. They shouted; they
did not allow a discussion on such an important issue, people’s issue like rising
prices of essential commodities. It was postponed to 6™ July. ... (Interruptions)
SHRI KALYAN BANERIJEE : You are now wasting time. ... (Interruptions)
QUMY AR : 39 AX8 U BISW &l BRI 8l doldl g1 IE Srbl-<Id! Tl 8l B

... (cgagm)

SHRI SOMEN MITRA : What action you have taken? ... (Interruptions)
| ARG : 39 ORE A WUl § rd-ard! Sfd @ gl s geu derurery Syt

TERT BT BHardl DI |

.. (cgagm)
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SHRI BASU DEB ACHARIA : Sir, they are uncontrollable. Nobody can control
them. ... (Interruptions) Sir, not only the reply of the hon. Minister but on other
occasions, whenever the question of price rise, food security, non-availability of
food items were raised in the past, the only reply from the hon. Minister of Food,
Consumer Affairs and Public Distribution System is that we have abundant stock
of foodgrains which will for 33 months. He is also Minister of Agriculture. On
Monday he will be replying as the Minister of Food and Civil Supplies, Consumer
Affairs and Public Distribution System. E

The Nobel laureate Prof. Amartya Sen said about the availability of food
items that people die of hunger and starvation. They die not so much because of
unavailability of food in the region, but because — that is the main thing - of their
entitlement failure and their lack of ability to acquire food. Millions of victims
died during Bengal famine in 1943, while there was no shortage of food.

Today, again, a similar scenario is being seen all over the area. When we
are discussing about the rising prices, the prices are rising unabated and there is no
control over the rising prices of almost all the essential commodities.

I will not go into the details of how much percentage the prices have
increased by. The details were stated by the initiator of the debate, Shri Rajiv
Ranjan Singh. So, I will not go into the details of the figures as some figures were
also given by Dr. Murli Manohar Joshi. Why are the prices rising? Why has the
Government failed to contain and control prices of essential commodities? The
Governments always say that GDP is increasing and there is growth, even in spite
of the global economic meltdown. Despite the economic recession, we will have
6.5 per cent growth in our country. On the one hand, there is growth and on the
other hand, people are dying of starvation. The number of hungry people is
increasing. ... (Interruptions) In one report ... (Interruptions) Amlasole incident
happened three years back and not today. ... (Interruptions) It was not due to

starvation deaths ... (Interruptions) Again, you do not know anything ...
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(Interruptions) Sir, will you control? @1 3y FRIFU SR AT EA Are T 48 B <7 T
BH 90 S1U? U T Hie] BT Sreb T8l g ... (aaeT)

SHRI V. NARAYANASAMY : You speak. ... (Interruptions)

SHRI BASU DEB ACHARIA : You control them. Why can you not control
them? ... (Interruptions) They are not at all serious about this issue, about
people’s issue. They have no concern for the people when we are discussing the
people’s issue. ... (Interruptions)

JUT HEIST : R 39 ¥ U 90-90 blerd! Bl Itad 872

.. (eraE)
SHRI BASU DEB ACHARIA : Bengal is a part of India. Bengal is not outside
India. ... (Interruptions)
2 YT S : HAAT SNl S Fd 3 Abell o T@ 39 AN+ ID! b fad & forg
qrer el el (@ragm)
SHRI BASU DEB ACHARIA : Shri Sudip Bandyopadhyay, you were not in the
House - I was in the House - when one Member used to speak for hours together
...... (Interruptions)

[Hf wEIed A Ig<d SEr St & WV & ATl o Wi Repre H & S|

...(exagm) ¢

AU w1 : 78, W AFCrES B a8 2| gl

... (cFagm)

SHRI BASU DEB ACHARIA : Bengal is a part of India. Bengal is not outside
India. Why are you allergetic to Bengal? ... (Interruptions)

QU FEIGE : ITH! a1 WRATST H 1 S <&l 2

SHRI BASU DEB ACHARIA : We will be there. You wait up to 2011. ...

(Interruptions) We are discussing price rise and not by-election, Shri Kalyan

Banerjee. 37 31 ale <1 A1 781 <712, ... (Inlerruptions)E

*  Not recorded
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QU ARG PUAT AT Pl Ugd DI | AT Bl b ga@rag eyl Rz o
BRATE et |

.. (caem)

[uTafa wEred: I8 Sfad T8 Bl

.. (orTE)
|ufa wged : fedl @ W ara WS § T8 STgen |

... (cgagm)
|umEfa wEey ;@ wifdl

... (cHaym)
SHRI BASU DEB ACHARIA : In the last session, we discussed price rise and
drought situation in the country. Because of delayed monsoon and also climate
change, its impact is also on our agriculture. The Ministry of Agriculture have
prepared a report on the impact of climate change on agriculture. So, the
agricultural production will be adversely affected in future this year because of
delayed monsoon. The main agricultural production comes from Kharif season.
Last year we had the total food production of 232 million tonnes. This year,
altogether Kharif and Rabi, it will not reach 200 million tonnes even. So, there
will be a scarcity.

The Government of India have launched a programme of Rashtriya Krishi

Vikas Yojana of Rs.25,000 crore. How much has been spent and how much has
been allocated during the first three years of the Eleventh Five Year Plan? The
total is Rs.25,000 crore for five years. The total amount spent and the amount
allocated for the current year 2009-10 altogether is Rs.8,565 crores. In the next
two years, how will the Government be able to achieve Rs.25,000 crores? That
means, if we fail to achieve financial targets, because physical targets depend on

the financial targets because we will have to achieve four per cent growth in

* Not recorded



26.11.2009 103

agricultural production, in food production, in rice production, in wheat
production. This year we will need 82 million tonnes of wheat. What is the plan
and programme to bridge the gap? There is no such plan and programme because
money is not being made available to implement the various schemes that have
been launched during the first tenure of the United Progressive Alliance
Government, the Government to which we, the Left Parties, extended our external
support. Food Security Mission and the Rashtriya Krishi Vikas Yojana are inter-
linked depending on each other. There are a number of Missions. The way the
allocation is being made for the implementation of various Missions, various
schemes, I doubt whether we will be able to achieve the growth which is urgently
required to meet the demand of the people of our country, to meet the growing
demand of our country in future. That aspect has to be seriously looked into.
Secondly, why are the prices rising?El/Ir. Chairman, Sir, you were Food
Minister earlier and you also know about this. During the NDA regime, when
Trinamool Congress was a part of that Government, they had done two things. ...
(Interruptions) In 2001, the poor people of our country were divided into two
categories and the Targeted Public Distribution System was introduced. Two
different types of prices under Public Distribution System were also introduced.
The criterion which was adopted to determine as to who are the people below
poverty line was a faulty criterion. A substantial section of people who were
genuinely poor were excluded from the BPL. ... (Interruptions)
JUTATY AEIET : 3R U1 U&T b T 39 dRE | STASANT Bl dl hRIATE! Hd dolls SIA?
G e B Al @ ford v fagfaer S e 2
SHRI BASU DEB ACHARIA : The Ministry of Rural Development appointed a
Committee under the Chairmanship of Shri N.C. Saxena which recommended that
50 per cent of the people are below the poverty line. And 77 per cent of the
people, after sixty-two years of Independence, are to depend on only Rs.20 per
day. That means almost 80 per cent of the people of the country are poor. That is

why in the National Common Minimum Programme of UPA-I, one of the
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important programmes was to strengthen the Public Distribution System. If the
Public Distribution System is to be strengthened, it should be universalized.

QU FEIGd : 319 HADLS [HAT A |

#it QT I (TGR): DA HA? 89 badl I € dlel & FiTh q9 9T 59 ARN o o
form 21 89 dact Yoo < @ & 3R PV Tl P8 % ol 89 Ry | ff 781 o 2 2

Only two days back the Estimates Committee — the Chairman of the
Estimates Committee belongs to the ruling party — has also recommended for
universalisation of Public Distribution System. To provide 35 kilograms of food
grains per month to all the families, how much food grains would be required?
Ninety million tonnes. How much subsidy will be required? Rs.1,20,000 crore.
You are now giving Rs.50,000 crore as food subsidy. That means you need
Rs.70,000 crore additional subsidy to provide to at least 85 per cent of the
population food grains, pulses, edible oil at a subsidised price. You have the
money. You need political will. If Rs.4.5 lakh crore is the forgone revenue - the
revenue that should have been deposited that has not been realised ...

[T ARIGA @ 31d AW (AT S|

SHRI BASU DEB ACHARIA : If by providing tax holiday, thousands and
thousands of crores of rupees are given away to the corporate houses ...
(Interruptions) That means the Government has the money but needs political will.
In order to save the people from hunger, malnutrition, the first thing that is
required is to wuniversalize the Public Distribution System. Swaminathan

Commission has also recommended that.E
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16.00 hrs.

The second thing is during the NDA regime, the Essential Commodities
Act was amended; it diluted it. That has been referred by the Estimates
Committee. What is its recommendation? I can refer to the recommendation of the
Committee. It says:

“The Committee, therefore, recommends that a comprehensive
review of the effect of above-mentioned notification, should be
taken up immediately. Based on the review, a permanent notification
withdrawing provisions of Central orders dated 15.2.2002, and
16.6.2002 should be issued so as to have effective action.”

[T JEIed 39 AT R S|
SHRI BASU DEB ACHARIA : Both these orders were issued during the NDA

regime. ... (Interruptions)

| ARG @ MY R YA B 52 MY ABI-CIDHT A AR JHAH A 21 M HIF B
¢ fefifeem aam arel? Rt dret aral fefifter e &1 &1 |ed £
SHRI BASU DEB ACHARIA : They indulge in artificial price rise, by resorting

to hoarding, etc. in violation of Essential Commodities Act of 1955. The Essential
Commodities Act was diluted during the NDA regime in 2002, by issuing those
two notifications; those notifications should be withdrawn forthwith; and the
Essential Commodities Act should be made more and more stringent to check
hoarding and to take stringent action against the hoarders and black-marketeers.

We have been demanding — the Left Parties have been demanding —
because of rising prices of essential commodities is not a recent occurrence. It
started in 2005. I remember that the first debate was initiated by me, on this
subject, to which Shri Chidambaram, as the Finance Minister replied. While
replying, he assured the House that he would make the essential commodities
available to the people of our country, and that too, at affordable prices. That
assurance has not been implemented till now.

What is the problem today? We have been demanding in the House for the

last several years, that future trading and forward trading should be withdrawn.
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|UTIFY #ESH : 31§ AT fHar S|

SHRI BASU DEB ACHARIA : Because of our pressure — because the
Government had to depend on our support for their survival — the future trading on
one commodity, that is, wheat was withdrawn.

[T ARIGd : 3d T fhaT STy

SHRI BASU DEB ACHARIA : But subsequently, that was restored. What is
happening? Because of future trading, the prices of essential commodities are
rising.

QUi 7B : AU g 37 T &1 37 FHS fhAT Syl

SHRI BASU DEB ACHARIA : This is the last point. Let me complete my last
point. They have taken my time.

What is happening in the commodity market? Within two years how the net
value in the commodity market has increased enormously from Rs. 2.14 lakh to
Rs. 14.65 lakh? Seven time increase is there in the net value of the commodity
market. hat is required today is to control and contain the prices so that the 85
per cent people of our country can get the essential commodities like rice, wheat,
vegetables and sugar — sugar has crossed Rs.40 - at a cheaper price. It is required
that the Government should immediately withdraw future and forward trade....

(Interruptions) They do not understand all these things.

QU AEIG : TR SN, 37 ATT YT WU FHAG by |

AN TP AR 2 BH DY AW DY, Y BH AW T8l P ¢ 9 8l

SHRI BASU DEB ACHARIA (BANKURA): I would conclude with a quotation
from a poem.

“Toiling, boiling in the heat
We produce the corn and wheat.
Have we got no right to eat?
Even while our harvests swell”

QUMY AEIGA: 37 JATThT WITIT FATE 3T
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2 T A : Ul Heled, H WHE DY 6T gl

“Wherefore are we forced to dwell
In starvation’s burning hell?
Hunger burns us up and drives
Coftin nails into the lives

Of our mothers, children, wives
How long can we live on air?

(This is a question to the hon. Food Minister)

Driven by hunger and despair
People rise and do and dare.”

I demand that the Government should not be complacent and indifferent.
The Government has no concern for the poorer people of our country. While
replying to the debate the Minister should tell the House the measures that he will
be taking to control and contain the prices so that the essential commodities, which
are required daily, be made available to the millions and millions of people of our

country at a cheaper rate so that the people can be saved from starvation.
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"‘DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): The entire
country is being governed by the economy ever regulated. What has happened to
this country today? Until and unless the price rise is controlled whoever is ruling
prior to election exhibiting within the tariff of party manifesto and also in the
public meeting boldly announcing that after the election is over if the respective
party may come to the power may go for controlling the price rise. Before the
election also the rise of petroleum products rate was high and it was reduced
before the peoples' verdiction. After the party comes to the power the same price
rat eis also increased in the Congress rule. From the time of independence to till
now whoever is crowned failed to control the price rise. But during the Congress
regime, the essential commodities are increased beyond expectation. Why it
happened, you know, the party leaders used to collect to the power after their job
is over they forget their commitment and they have no controlling hands upon the
rich business people those are controlling the market. It happened in every year
and presently the price rise is so high it touches the sky creating miserable havoc
in the day to day life of poor and common people. Rich people can tolerate the
rise of prices but it creates hazards in the lives of middle-class and lower middle-
class. The first category (rich ones) nothing looses. The second category may
suffer without any risk but the third category the poor, downtrodden and
proliferate not only suffering but they are dying everyday. Are they cursed to
suffer, their inner agony and pain may have a greater impact on the society where
their unhealthy suffocated breathing: airing the atmosphere and the Government
may be dethroned at any moment. Therefore, after reaching the inter year peack
of 12.5% on August, 2008 inflation as measured by year and year variations fell
sharply to 0.3% on the March 28,2009. This large order of violation in the
inflation outcome in just one year is unprecedented. The sharp violation in

intimation of the commodity prices contributed significantly to the spiraling
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inflation in the first half and then to the subsequent decline from higher base. So
the transmission process of lower inflation at the wholesale labour to the retail on

emerged as an important issue in the conduct of Reserve Bank's monetary policy.

The Global Inflation have impact on price rise in the country. Global inflation is

measured in advance economics on account of higher energy and food prices
declined subsequently. Consumer Price Index increased 3.6% in March, 2008
according to the latest assessment of US Federal Open Market Committee.

In the light of increasing economic slackness in domestic and world
economy it was expected that inflation would remain subdued but the Bank of
Japan in the latest assessment in April, 2009 assessed that economic conditions
have deteriorated significantly in Japan and are likely to continue deteriorating for
the time being and recently moderated reflecting the decline in the prices of
Petroleum products and the stabilization of food prices furthermore increasing
slackness in supply and demand conditions. Among the major economies
consumer price inflation in China declined sharply from 80.3% in March, 2008 to
a —1.6% in February, 2009. The Peoples' Bank of China reduced the Benchmark
lending rate since September, 2008 to facilitate continued stable and fast
development of the national economy. Likewise, world economy had a greater
impact to govern the Indian economy. Basis upon the Global Commodity Price,
Central Govt. failed to control neither they are providing more grants for farming
and agriculture until and unless the Govt. never knows how to take proper
initiatives in favour of agriculture, farmers. The price rise in our country cannot
be controlled. The basic lies within the villagers those are involved in tilling the
lands, they are dying without food. Govt. is ignoring their starvation and presently
in the entire country the farmers are committing suicides because of the loans they
usually take from the rural oriented banks and excluding that also from the money-
lenders. They fail to repay the poor loanee could not return his dues in time and

money is multiplied. Therefore, with utter frustration and family pressure any
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human being attempt suicide. Neither the law is protecting or Govt. render any
help to protect their lives. Though our country is oriented the only culture is
agriculture.

So the banking process to be changed and interest should be wiped out.
The biggest mistake the RBI can commit is to trip on food inflation and hike even
before loan growth picks up appreciably such as action will comprise the good
work it has done so far and also probably creeping the evolving recovery should
maintain and avoid premature monetary tightening though inflation worries have
emerged sooner than expected policy matters.

Presently, monitored food prices punishing the poor. The price rise due to
drought warning, cyclone is a fraud. Of course, the drought push up prices further
but the prices are being rising for five years since the elections. Take the years
when there were good Monsoons and from more than one year we have claimed
second production of grains. The price of rice and wheat went upto increase in the
prices of such items was already increased after the elections they have risen
dramatically. The agriculture Minister have said the rice in the price due to black
marketing, or hoarding but was silent on the trade-in futures in fact the ban on
trading in wheat before the results of elections were announced earlier and the
existing banks on other items also being removed. the price rise since within
highest ever accept during the pre-emergency periods food prices have gone up
but airline tickets have come down corporate profit have gone up even in the
period of crisis where lacks have been thrown out of jobs. If we went to see the
type of windfall profits that business and the traders are making we just have to
look at the case of sugar dominated by the agricultural minister himself. In
Maharashtra sugar cooperatives have been known to be crore in the lections which
is recovered immediately by the hike in sugar prices in 2007. A private institute of
which Hon'ble Minister of Power is President for life published a report which
said 70% of they were sick. Our Union Minister of Power has announced a

financial package worth 400 crores for the sick cooperatives. How this type of
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announcement can save the lives of poor people to control the price rise
inflationary pressures rising and the Govt. must now focus on managing inflation,
economical conditions showing from higher inflation to declining growth to rising
inflation during past years economic managers were scrambling their policies and
rapidly changing the economic scenario. Therefore, I am questioning to the
Central Govt. to have a better control to reduce the rise of the price to save the
lives of poor peasants to lower middle-class suffering. Presently, you go to any
market, you can't face your family purchasing the essential commodities in the
lower price. Everyday the rate is enhancing and there is no control through the
bureaucracy. If the Govt.if failed to control the possibility of education may so
happen can create a civil war. It happens to my State Orissa also. The rise of
price and essential commodities so high, the State Govt. cannot control without the
help of Central Govt. This is a Global phenomenon that can be easily governed
through Central Govt. only. The State Govt. are nowhere responsible for this. So
the Govt. new innovative ideas and initiatives to control the price rise in order to

save the poor people out of disaster.
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SHRI B. MAHTAB (CUTTACK): Thank you Mr. Chairman. When we are
discussing about price rise normally the tempers also rise but I would say that the
Reserve Bank of India had sent out a very polite but strong alert to the
Government to tackle rising food prices. This was on 30™ October 2009. RBI had
very categorically stated that it cannot be tackled by monetary instruments. In the
credit policy announced during that period the RBI had expressed concern about
inflation which this time round has been fueled by domestic factors, primarily
rising food prices. This is being stated by the RBI Governor.

I am told or I am given to understand that the Finance Minister is not
intervening in this discussion and the Food and Civil Supply Minister who is also
the Agriculture Minister is going to give the reply. It would have been better if the
Finance Minister would have.......

THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR):
He is going to reply it.

SHRI B. MAHTAB (CUTTACK): In that case it is good.

I would start by saying that food prices are going up sharply. one doing
shopping for the household is aware of it. All agricultural goods and allied semi-
processed food items have shot up by 20 per cent in the last one month.
Apparently there is no relief from the situation. Yet Government is awaiting the
Rabi crop. Periodically Ministers are coming out with statements that everything
will normalise within the next three months. But things are going from bad to
worse with food prices being so high that it is not only hitting hard on the average
household’s budget, but also it means that the average household is spending less
on other consumer items. It would mean that the demand for industrial goods
would also stagnate or decline. Our export growth is on the decline for the last 12
consecutive months. Owing to global crisis, people all over the world are saving
more and spending less. Credit off take from banks in our country and also abroad

has dropped to single digit levels after 12 years. It is not picking up and inflation is
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making people hold back their spending on non-food items of expenditure. It has a
cumulative effect on the industry side, on the production side and on the
manufacturing side and it is also affecting our economy. When this is the situation
in our country, how can an average income earner, say, with Rs. 3,000 per month,
feed his children in urban India? Even dal is beyond the reach of many people.
What policy options do the Government have to look after the lower income group
people of our population?

Often Wholesale Price Index (WPI) is being quoted in Government quarters
when price rise is being discussed. But despite low level of WPI based inflation,
the figures for food prices have remained inordinately high and this is because
WPI based inflation figure is not the right indicator of food commodities prices
due to the lower weightage of food commodities of the WPI index which needs to
be updated. Therefore, to see the rate of inflation in the case of food commodities
it is essential to look at the food articles index which represents the food items like
cereals, pulses, vegetables, milk etc.

During the last few months the surge in the index has been very
phenomenal. It is calculated, and I had also done certain calculations, in case of
potatoes the increase is 127.6 per cent; in case of vegetables it is 54.5 per cent; in
case of onions it is 50 per cent; in case of sugar it is 41 per cent and in case of
pulses it is 21.2 per cent. Moreover, meat, egg and poultry indices also rose by 25
per cent. This shows that the prices of primary food articles have been
unrelentingly high. People who spend a higher proportion of their income on food
have been hit hard. The bitter truth 1s, with all humbleness I would state this in this
House, that high food prices have not as yet sparked off angry protests neither
from citizens nor from political parties. This is a question which was posed to me
by a friend from the media as to why no political party is agitating on the streets
on this issue. y no political party is taking up the cause of people when price
rise is hitting everyone? This is perhaps because of economic and political

reasons. The inertia gives this Government, as I would put it, some breathing
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space but are you prepared to plan a proper response? Are you prepared to grab
the opportunity?

Food inflation in the first week of November was 14.55 per cent. Yet, there
has barely been a whimper of organised protest in the streets. We are living in the
age of paradoxes in this country.

Sir, you are aware and also many senior citizens or any enlightened citizen
1s aware that elections have been lost or won over the prices of onions. Yet there
is no whimper now. You do not need a super computer to understand why this is
happening. It might be that a large section of elected representatives are not poor
though they represent the poor and are not affected by price rise. The food
spending accounts now is a lower slice of household budget than before. This is
the economic aspect. Food expenses account is becoming lower in every family
specially those who have a regular income every month and those who are not
bothered about their income which is coming every month to them. [ would say
that lower relative spending on food may be a fact for the growing urban middle
class but there are millions of poor Indians who are net buyers of high priced food
and for whom current levels of food prices is hurting the most.

I am reminded of one maxim of an American economist named Milton
Friedman who said “Inflation is taxation without legislation.” It is a hydra headed
monster which strikes at individuals from a number of directions at the same time.
It eats away the benefits of growth, erodes the purchasing power of wages and
devalues savings. Sustainable growth is impossible to achieve in an environment
of high consumer inflation.

What is worrying me is the current phase of inflation, that is, it is almost
entirely home grown. Oil prices have been fairly steady and there is no imported
price shock to blame the crisis. Despite a poor monsoon, the Government is sitting
on adequate stocks of foodgrains. I would say that the crisis is largely supply-side
driven. This is a shocking failure and this is a charge on the Government that |

would like to make. This is a shocking failure of governance. The fact of the
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matter is that consumer price inflation has been high since March of last year. It
remained around ten per cent during the whole of last year when food production
was a record high with no sign of drought. Moreover, with a ban on futures
trading in rice, wheat, pulses and sugar, it is futile to blame the futures market for
theE’lationary spiral.

Finally, with the economy growing slower than in the last four years, there
1s no reason to blame the increase in demand on the grounds that the economy is
heating up. If none of this is responsible for the food price inflation, then what is?
The plain and simple reason is the poor management of food economy by the
Government. Three commodities, I would like to mention here, have seen the
sharpest increase in the prices. They are: rice, wheat and sugar. Inflation in each
of these commodities seems to be the creation of the Government. It is because of
the Government’s lop-sided policies.

The story of rice is the story of the Government’s apathy, insensitivity and
lack of management. Progressive procurement of rice has reached the level of 33
million tonnes which is six million tonnes higher than last year. But there has not
been any increase in the off-take. Stocks are much higher and the continuing
stock of rice has created a speculative market. Increasing prices and the spectre of
drought and floods in parts of the country have only fanned speculation and
hoarding.

In case of pulses, we have a shortage. There is no doubt about that. We are
dependent on import. There is a shortfall of about three million tonnes. The MSP
has increased. The hon. Agriculture Minister was kind enough to do that. But,
why is the crop area not increasing? We have a National Food Security Mission,
which was launched since 2007-08 to enhance production of rice, wheat and
pulses. You are expected to achieve an increase of two million tonnes within five
years. But, do you know how much have we achieved within the last two years?
In 2006-07, it was 14.20 million tonnes and in 2007-08 it has increased to only

14.8 million tonnes. How can you achieve the target if you progress in this pace?
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On sugar, it is more interesting and more intriguing. It leaves a very bitter
taste. Has the Government analysed as to why there is a decline in sugarcane
production? ... (Interruptions) In 2006-07, it was 35 million tonnes. In 2007-08, it
has come down to 28 million tonnes. It is not certainly due to monsoon failure.
Primarily it is because of the delayed price paid to farmers. Stagnant price of
sugarcane has also contributed to this. Until 2007-08, India was a net exporter of
sugar, shipping nearly six million tonnes, and now we are forced to import.

A peculiar case has come up and I demand an explanation or an answer
from the Government. If the Minister can educate me on it, it would be good. On
17™ April, 2009, the Government allowed import of one million tonne of white
sugar at zero duty through public sector undertaking, by 1** August, 2009. But
just a day before that date, that is on 31* July, 2009, before the expiry date, private
sector was allowed to import. By that time, the State Trading Corporation had
imported — though it was allowed to import one takh tonnes — only 52, 000 tonnes
of white sugar falling short of the required quantity. If, in the international market
the sugar price was high and the STC did not or could not buy it, why did the
Government allow private players to import? First, you allow them to export and
create a shortage in the domestic market, which shoots up the price. Then, you
allow them to import. Who benefits from it? Ehis price mechanism has been
jacked up -- this is my allegation — in such a way and the design is so glaring that
it 1s stinking.

Lastly, do we have a Centralised Price Monitoring System? I know the
Ministry of Finance in the Economic Affairs Department has a Price Monitoring
Unit. It gives inputs. The Ministry of Statistics and Programme Implementation is
also there. They collate the information and the data. There is a Cabinet
Committee on Prices and there are three other Ministerial Committees. But my
question is this. Which is the nodal Ministry to look after price rise? Is it

everybody’s responsibility and thereby nobody’s responsibility?
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I conclude by saying about the foolishness of a man. I will be quoting one
line in Bengali at the end. A man was trying to cross a stream with his grandson.
He knew a little bit of arithematic. He had a stick with him. He calculated the
depth of the steam. ... (Interruptions) At his end, it was two feet, in the middle he

saw, it was four feet and in the other side of the bank, it was three feet. =R q=
3R &1 frema) =t @1 | He measured his grandson’s height. He was three feet. So,

he calculated two plus four plus three, it became nine; divided by three, it is three.
His grandson’s height is three. So, he said, you come behind me and you follow
me. I need not put you on my shoulder. You can cross the steam. He went to the
other side and looked back. His grand son was not there. Hisab Kitab theek
Aache, chele dobche keno? 1 do not know whether he found his grandson or not,
but I think this Government is calculating the situation of price rise in that manner
like that of foolish man. Please do not lose your grandson now. You are bringing
tremendous difficulty to the people of this country.

Sir, with these words, I conclude my speech.
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SHRI ANAND PRAKASH PARANIJPE (KALYAN): Mr. Chairman, Sir, I thank
you for giving me an opportunity to speak on an important topic like price rise.
Price rise of food grains and other essential commodities is a matter of grave
concern for all the citizens of this country. We hear daily stories regarding the
soaring prices which is affecting the rich, the middle class, the lower middle class
and people who are below the poverty line. It is such a sensitive issue which is
affecting each and everybody across all sections of the society. Sitting here in this
august House, as a young Member, we have been hearing about the various steps
taken by the Government to control inflation, to monitor inflation, the various
technical terms like the Wholesale Price Index, the Consumer Price Index and how
the Wholesale Price Index is monitored weekly and the Consumer Price Index is
released on a monthly basis. All these statistical figures sound good to the ear
very nice sitting here in this august House, but the harsh reality outside, which the
common man is facing or the aam aadmi is facing, is very harshE

E I would like to state a few facts in front of you. The Government has been
stating that the year-on-year inflation has come down from 11 per cent to near
about one per cent. We should not trumpet that by bringing down inflation, we
have achieved something extraordinary. The fact is that the common man is still
reeling under the pressure of soaring prices of food items and consumer essentials.
The prices of food articles have gone up by around 13.4 per cent. I would like to
mention a few items here. The prices of potatoes have gone up by 100.82 per cent;
of onion, by around 50 per cent; pulses by around 23 per cent. The price of rice
has risen by around 12.19 per cent, that of wheat by around 7.47 per cent; cereals
by around 11.15 per cent and milk by around 10 per cent. Even the price of
common dal has increased by around 100 per cent. If we come across all these
price rises, I really wonder how the common man living on the street outside

would be making his livelihood possible.
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Just two days back, during the Question Hour, the hon. Agriculture
Minister in his Statement mentioned that there would be a shortfall of around 21
millions tonnes in the Kharif season as compared to 2008. The rice production is
stated to fall by around 15 million tonnes, that of cereals by 5.5 million tonnes.
While making such a Statement, on the one side, in the Times of India of 5™
November, an article appeared where the hon. Agriculture Minister admitted that
rise in food prices is there. He stated: “The shortfall in the Kharif season is likely
to hit and we hope that the situation would change once the Rabi crops are
harvested.” On the same day, in the same newspaper, a Statement by the Deputy-
Chairman of the Planning Commission said: “The food inflation is not a matter of
concern and the issue has been hyped too much in the country.” I really fail to
understand in which direction our Government is going. When the hon. Minister
was making a grave the statement regarding the rise in food prices, a statement,
totally in the opposite direction, was being made by the Deputy-Chairman of the
Planning Commission. I really want to know from the Government what steps
would be taken to fill in the gap which is bound to be there because of the shortfall
in the Kharif season.

Another point of concern is the Public Distribution System. Time and
again, we have been hearing discussions in this august House that strict measures
would be taken against black-marketeers and hoarders. But I really wonder
whether such steps have been taken because even today in the open market, a lot
of stocks of rice, pulses, wheat are there with the blackmarketeers and the
hoarders. Whenever we go to a ration shop, we do not get the necessary
commodities at the ration shop which should be supplied through the Public
Distribution System but these essential commodities are available at a very high
price with the private players. Therefore, I urge upon the Government to take stern
action in this regard. Even the Supreme Court had to intervene and direct the
Government that they should deal with the price rise on a war footing but little has

changed since then. So, I urge upon the hon. Minister and the Government to deal
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with this problem of Aam Aadmi with sincerity and to take stern steps for
implementing an efficient Public Distribution SystemE

Ea recent report by the RBI, it had been clearly mentioned that the
Government had failed to tackle the rising food prices and the WPI would be
minus 3.4 per cent. Even then I fail to understand what steps the Government has
taken. The prices of food articles have been hit because of short supply and also
inefficient distribution channels.

From May 2009 till November 2009, there has been a continuous rise in the
food prices. I feel, looking at the comparative figures and the price rise year on,
year on, a perseverant feeling of helplessness and abject rejection among all
sections of the society. It seems that the Government is slipping down the lane as
far as managing the price control situation is concerned and that we are sitting on a
volcano which could explode any time and also the fact that the Government
seems to be overtaken by nervousness and amnesia in management of price front.

So, I would urge upon the Government not to waste any time in bringing
the situation under control. I once again thank you for allowing me to speak on

such an important subject.
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3R o el B BicATgAT Forsl el U1 &I | M AGHT U IRAR BT 50 Jard oI
TE IR U1 W@ 2| IHR BT Ig 36 Hoed a1 2 fh 98 I & & ARS B 31, I 3R
HHE | HBH BT A1 910 Bls, ATST MMH IAMEH! BT & g Bt AT BT WY Saomd a1 fbar o

T 2l

IRBR F AT AT Tells | T Sft, 31T e dRg I S aR § SHd o, Hifh
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A A 110 BUY WA B SN &l ID dIG Fedi bl e, Hi-q9 B g1 Aifq B Y po
U1 TEl 9Tl I8 BT TS TRIAl B B T 2] AT TS B B 30 FUY A 5l used
g TR Bl AfRAY QTS bredt off, O SADI TRdl H ARG MM S &, AT 3T 3R blg
ARl ISR § QTS o Sl 8, A X€ GAPR 8 IAD! A@ H A A Ol &l & & uged
A ER TP MM IMMeH! MATI a8 hed o fb 3 etht 776 g9 18 21 919 § 99 &1 9
PR ST § A1 X UREAR T e 81 of S Ahall gAY T & bR STl gl 39 IR Tl
gedl © & amer & I A SR R g gudr § 6 A% Aegs FEl 8, dMR a=dl gudl §
5 3 qa1 el 2 U AR B @ g7 WRBR DI MY & HSMs HH B W &AM Gl
=MEY| AT el & b WRPR o I WA T8 6 & 8, I8! a1 &l a1 2| WRhR R
HES BH B Bl G0 & BT 8, 8hidd H DIy Had el 301 @l B

3T 9 # Sl SHER 8, SHIER &, Tl & ARBR 1 oI I PR Bl AMTBR I
B W WY far 2 6 S e 9 99 B qE o BN 9 ARE A AecdS IR SR
Jdel Hfrerd BRIeT 9 I 33 B

[y Sft, # 39 W W P g ol Al H ugel a1 I8 A Bl g (B
WDHR Tea W Soa HETS IR P UTY| ATqehh IR 3R QIR Bl HIA ADBR HH DR
Sqd U AR &1 TRy fb A had B b1 BH 98 W HY| 5D TAdT < H
AecdTSll 3R SHRART W Hel HRATs B | WRBR W BT I §8 B AR RKd T dl

ITHT AT BRI [HAFT DI STD! BAA P 30T AHAT oI SHR SIS d@ B (1Y
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AT Y| 3T STMaH ARG3AT B Bl § AR gl 81 B g1 3T s ATTLAD a3
WWW@@%sﬁvwaﬂsﬁqﬁwmﬁaﬁﬁlsﬁ?W
HUFET B SHRER), TIRAT B TS AGA qAT IoHdRi F A6 W AdH M DI STwvd
g1 3R TwT & fepar T & 7gwTs O/ € e SR oW el A9 B A T8 of I |
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M TEfAET T (SARATIS): ARSI Helqd, § SMudl agd AW b MU g3 T
Sacid favg R ==l § 4HT o1 b1 Hidr foAn g1 39 el WA q9E gfiuer & wea st
3R AR b g &1 ATl J VT Heqd &1 el A7 b #ewg W =wel ifikar & e afep
Hae IR 3R TIRY TR S I AEME B RHRIER $Had ds WHR a2 [7 30
9 91d DI ASGH IR @ 2 B A FEE B HRU R’ E? AW TAIR FO A T FHET
3R # Wt Wead g % ofel AES & IR BRI 2| R aoR H A1 Ugifoldd & a9 94,
Mes & TM 9 A1 SAD! AR Al bl W TSdl &, WHIMNS W F AN o W I gl
gl AT WR W W TGS B A A 7, Riifes g anfe w7 F ToR B g iR Swd
R TAR ¥ W W Usal Bl oifhd 89N 9 WilRR 3 der {6 "= g #@3 S
SRR &, 3R fad w31 St 90 €, § &8 9ol g (& o9 70 g anfde /8 9 S @
off, g & THM TRl g, 18 IR 81 AT MRS 81, Td d9-9$ PRURCS B 98
B @ ¥, I5-99 99 99 B I8 ¥, BRI @AM B! Beai 8 @ ofl, 99 W wRa 39 aftas
HE #H, B B SMH AT & DR A I Hal BT eblaall B bl AR AT | T8l
2-3 TR SN 3maT, a8 fAfTad dR O dad 81 7.6 TRIC SIS IR &1 AT YRA7.7 B
SEIYT R el

S THE [ (ABTER): SIS I a1 B . (FaHr)

QUM ARG ¢ 37T 3{UAT WINUT SN IREY | /RIS SN, AW 1 H A qiferd, U ard
ARATST H TE S| pyAT B AT Y801 HIY| SrbI-Crebl A DI | §r H e
ISHR RAT dlel ol B | YD a1 ARAST H 1 Q|

... (cgagr)
N TEFIHT 9Tl @ 1 ST BT § 98 SRNGeR SRel Yo BT § 3iR Sl Wiy X
BT 2| UQHIIT #Eley, # ¥ed § faes A @ 6 Ry W A 9e o @
AT B, IW PHowx H @el ), g fH & Ao &1 7 A1 aifea fopan 7 € @maws
ST | gaforg 4 o) oy 8 | g of | § wwerar § & Sig |ed g R vy wR ==l
PR B 2 dl H SIPD BRI IS4 b HEs Rl 96 W&l 87 S9N a9 -1 IRy 3R
R amsit 7 wEr f6 uSw # o WeRU &) B HHI TE B, ofhT IR USW H WeRU ¥
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3R BT iR =AF-MfHET 81 W& 2, orR ot 7 ufeers fewieem Rven & 9 afd
BT Wrar, Hedl &1 dd iR A T8 e @ 2 Al S9! RFER STR TeW Bl ARBR Bl
G 8, D B WRBR Tal 8l adbal g ...(@)E

... (Fag)

[N HEIeT : I IS, 3T 96 WU, MU d1d Rebrs § &1 o W& 2l

(Interruptions) ..."

it TEfR®T T @ 39 i 7 &1 fhar 87 . (SJauTe) #EIed, A T WY WYl Rl 9rfed

PR I T AT T @ef 1 @ g, A HUA A AT G G T S|
[UTARY WEIGd : Sd! d1d Rl H 81 1 W&l 8, A9 U a o Ay

.. (o)
£ Srefdt o @ Il BAR Wkl | Pl P sW 9ME T8 < w gl # FiEgd aR w®
I I BT SR o1 dedl § (b Y, a T |ad 39 oy a1fd @1, Riife i 4 |k
B B 81 H IB BT 94 HEAl dledl g R RPN IfpSi b A A Pl dredr g qAq
IR SHH PIg HHI 8RN, AN § ATHHAT I SWIBT § B Il S| H FRTHGN & |1 Hgm
f6 a¥ 2008-09 ¥ SR RFERRAT 11.50 o #Hfed e wsF 4 AR oft 3R &4 12.76
TR Hifew e a¥ 2008-09 # faT ol
[UTAfY AEE @ MY e I WiE & A9y R 9 38 &

#it STEfeT U : WeIgd, H % Yo @ fU &8 @81 | 919 & A1 I0mad Ul @l
A HA 8, WA & AT Wie Il &, Al I 84 WG DI d1d W T8l PR Febd & ANl I

HI I B B l... (FauT)

UMY ARG : MG TSI Sfl, MY 98 AT

. ()
2 STTefaE! ae ¢ § AN W GE SfigT J gl AR 28 A1 @ # Q|9 6 9e
8l | 3@ # ArhaHT H DR AT | H WS YRAERT BT ST g1 H AT WRAERisi |
dTeR el ST ATedl gl el fvad dR ¥ A9 e 9 Aoy del, Fife SAN A HA
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S el IR ST T8 9, offh S8 SR 8l o [T AT ¥ A HH AT YT 9 S 1Y
fr SR U # 39 99 s/ 13 g Hifed e Svd Al § 3R 8 319 db 12.29 oI
fafge e Swdt € g& 21 In Uttar Pradesh, eight rakes of DAP and NPK are being
sent everyday. S 20 g9R ffeed e @R IS 91 @ g, AT I YA ST §, &fdh Hear
< SHER &, a1 [fPgd dR ® ¥ RWER 2L (Faum)

[T wRIey : il TeR B SArdhr-ard Rare § T8 ST |

(Interruptions) ..."

A TSRSt I : HEIGY, AT ST I BT AR faar 21 # IR & e grsar g &
HEME & By HRU o] AEMg A G 41 &1 § &R AR &5 IRBR 1 4 f&ar 21 59 f&an
& A P AR W Sl ed IO Off %8 8, S dN ¥ AT A Py 731 Sff qarid| #
el g 5 7EmE &1 g FRU 2 fF fBaw mewm @ @ g R fAie Swa |ma
Wl B, Medwd iR feuie # oR v g, a1 ff¥ad dR @ 98s e PR SIS &t
HHT 81 &1 8, SIAT HEdE S 1 Pl [P PR gauAdl s 9811 8, A Rl IS BH Bl o
Wl g § SEBT BRI 41| SFN SHEIF &1 ddr 81, ar Af¥ad 9k ) SareT gwifad g
3R I HEMg q1| 59 IR 299 Rl H AGT B HH & HRU J&T T8 3R 39 I &
HRU HI ITET JHITad gol, Foraeh BRUT HEMS 961 21 31Tl T | Sl T BT HIRIHH el
g, 39 TR BRIS IUAT bg AXPR 7 AU @M F S9 WAl H Wa-Wfeled § g ardl
fpaml @ oPR 98 T Wer fra <1 B @ [ffad dR @ 99 el & At @ ferg, R
fou 9t v 9gd a9 99 off, s RO I s, DD, FEHAEIG AT TSl o,
ST S B fHa & RO IT61 BT I Mg | et gl 59 p Ifaa g1, a1 FHfzad
IR W TEms ) g s e A o9 Ny F 9 o AR 9 1 Q@ S 2, ar @
Aol SRR =i BN, 39 BRUT HETS g1 § HES B BRI W@@Ema%w
qa %81 g| # 5l urch @l srrelredt e BR @M gl sl o1 89 |aw! B Ay | S
@I gfg Brft 9@ @ 72 e Jgf #=0 S 90 € O @ 4 80 ¥ e &1 R o]
PR D q15 O FHA S S B I BRG] HHAMRAT DI ATH TGARIT 2 3R BRIS| AR Bl
T a8 I U1 991 § R 9 By Il dadl & 1 HeTs dadl o S8l db STHIA bl BH
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HI I 8, I8 RUIC & W% 2. (@aem) S 5|9 B B g% 8, [Uod T A1 &t § gar
HRAT AR § 6 b ATl A Wil AFT S| H 7.9 URIRIA B HHT IS 21 7.9 Hiawd di
PHH TS ®, NG SN, 3N Jgf AT H 9ol & A R B o Afda oy o € 6 gt
TS A PR eI 3R JolaeR & [HAMI B IUSTS SHI Pl DIAT & A H DR I
PR fdeed P B FM & (oY < & 2| WIS © [ T9 e a1 FR=R o= @t
HH BRT 3R R N T I WRBR S Ugde f[deed dl $9 SHIAl dl < a1 ¥ d)
{ IceT gHIfad B8Rl Siel fUsel |rat 79.22 ffeR gacer # @il g8 off, 39 R dad
63.78 AT TR AT T U WD A I 8 ®W £ & o9 7E & oy s W
$Y T8 TR W Tl T WHR H M Wil ywifad &, $Y Nfa 7 qoreq foogt & forg
fhal TP Tl Y, S9 U BT AGUANT 81 AT 7 8, IT WBR fodl T8 Hl offp
B WHR $US drave W &fda i 6 oo & Al SRS F IR S AN Bl WEm b
HHT T B UG, T DI A T B UG, ST DI DHHN T B Y| IHD Y B WRDR A
3% P& IOY &, SAD oy ARBR Bl g=IdG ol MY AT oAfh fHdl A Fawy o
g=yarq el fear|

3ITS1 6 WE<aqUl Aol A1, g, AT, &Tel, foefgd 3R def 81 39 a'8 A O I =of
g f5 ot ot 7 81 SR < @ ST @7 A Aol el oS SIS S BT 9N @ fea
T 7 e 6 <9 H QR B Al WY iR W @1 BH Bl R har o e | g9
TE ¥ Rergs 81 A1 d5iiedd e 8, 99 W 9 841 Sl &9 &1 ol ol oAl 97 4
=gl g ol fh M-Il IS BT YRIUIC 81 JaT &, IAD! 84 o [T Bl 3 (b RSB
BH AT & UARIUIC Bl §F R I8 & 31X GO Ok o B ATaeIBAT & T 89 I
Grer @ oy SRl afderd SIS R JHA ISR Wl Q2 Bl ST Ah WIET UGl dTedd

&1 T8 BeH B AXHR ST W& ¥ 3R 39D dravie i Il $o g T us W@ 2
3MMUD! o P Rt e fowrs 81 v @l & & a¥ 2008-09 H &H... (adM)
QUMY ARG : 3F Y FHG HRY|

M STFEAQST T ¢ w3 A1 BT SO ATd YR B §l Al b a1 A Sl g
TIRE A w Bl e R e § A fHEE B 1 SAeT & e T8 fTd @ g
oy 3R AT e o  ifen HURNS =81 gt § goraw g ot & we9d g b o @
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I TE B HHA IR g8 AR & AR 3T A IFD! [HAM B qedblad 991 sdl © 3R
3T $§ HEHT B T 8, 31l O §9d HY D5l W Db Pl AIT T8l §s ol TN IR I
H ®el g T8 [d @1 2] AR BlaR oy IR WA fHA 31S1 600-700 ¥ faraedt 99
@I g1 3y Y Y S ared €1 99 2000 | 2005 & §9 WHR foaa! off, 9 I0 2l
Ha 500 BUAT AU YIS I 2004 H 50 BUAT T ATl & 9T § 31N 31T 2005 & wgf U<t

H HHT 550 JUAT fracet off, 3 § B ABR DI qGT8 AT dTedl § b AT b DR
7 550 YU faaee ¥ TR 950 JUAT faaee &r faar 8, 50 JUAT a1 3T 21 1000 BUAT
W & Al & fu Sl 01 1 A 9els ©l 39 A8 W g BT aM Sl 630 BUAT Ui
%Eam,aﬂvra%ﬂoowq%f%wgmlgﬂﬁﬂﬁaﬁ?aﬁWﬂT@fqgml

17.00 hrs.

WU U], SR, dIOR, 3RER, T, VST AR Bied D Albs &l OfF F IR U« H B
TSR TS 8, T DHEl Pl Jal 8 @1 8| w1 IR ofl, ax1 g 7 9 f&Far a1 87
3maep! foar R &1 5, WRDI B 2. (FqUH) 3MYD! SHH DI I &l 8, D! i,
TRl 3R TR B f&ar gl..(Fagm) Fiead dR & 36 IR US &1 9ell Tai s | fUeet
Ui el § PN AT F @, 1€, SR, 3R AR ufedd & M AT 47 F N fHhy 2l
B WS oI o Y% fhar 81 # g arear § fb 7= @1 9 Bl o) al faT b
P HRIATE T8 Il Ul Rifh g ARBR e ors M| I8 91 M8 AR 89 A9 AN o
qd BBl Al D BRI debldd 34 3ffeTd H i B &1, 38 &1 Flist 8erl § e
e § 6 IR U § ol b Yo T i et T8l Fell| 31 IR U Bl I DR A
BIs IV b T &g b Wdl § @I WP S [HAM T STell <M AT I IHDI B2
19 R AN F1 AT HH BN A1 R Bg WRBR A Fedl g4 A Ay, g fastel @yl
9 W A g F AN T A WER AW B B A e 27 w@ikme sl &
TN DI HEM? PR USY H WeRU IS §Y & I fhdl & Raares drars &3l 8 I I8
PR T WHR BT &l # Iolol & AT HE Fhdl § (b IR US¥ H IS Srell T3 Bl
Afp Y& & a1 5l &1 B T2 g8 8 5 &1 won T8 g8 ¢l J8 I3 AFI wewy
S € 6 Y & d18 S b ke @ Bis faan oar g, 4 aRe W SHd qEE s o

STl 2 1.... (STaem)
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QU ARG ¢ 379 3T Hrhofs BN
it TEfRI®T Ut : I Fdg 2. (FauH) 90T B A B o g S @ B 9

2l... (Taum)

QAR ARG : AU Al DT qHY FATE 81 AT 21 379 37T (YT I T BN |
. ()
N SRS e ¢ 7Eed, IV IS &3 § ST Wohd BXe A g, (FaET) BT
... (@)
[T ARG : MY AT DI U BIFOTT| 3T AT AT TS0T By |
it SHIEfR®T Ut : HEIGY, 89 SH®! TR T8l oW, 89 3MUh! TS Byl |
QU 7B : 3fF SEAT 81 8, PUAT AT 7T AT T B
N TEfE T : 7EGY, # ShoNd WY & U Ue I SAMGR ¥ S8l @redl g (6
3ITS1 Wbl BX] A 96 & 2 ... (@)
QUMY AEIGY : JATTD! ISl & 3R TSR] BT W W g, S 1 Al a1 5l

2 SEfET U @ HElG, eI DY FfedReT Bl a1d Sl AHI ©| ST I8 AHEI
g 3R ¥ B WEMS &1 TAEIR M aled © offbd [Uel oAl a8 WeRTS, giRam,
3BV US¥ AT feeelt &1 g 81, IqH Ia1 7 A1fed ) e 2 fF g WaR 39 39 &

POl & WY B, 3 U B ST B 1T 8, Ig Tel Dheq 3ol &l B
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SHRI GURUDAS DASGUPTA (GHATAL): Mr. Chairman Sir, I wish this
serious discussion is not derailed. It has not been economically proved; neither has
it been claimed that high growth results in inflation. It has not been said by the
Government; nor by any authoritative sources; that increase in the support price
has led to inflation.

Inclusive growth does not mean high cost of price. Inclusive growth does
mean availability of foodgrains to the people at a reasonable price. The basic point
is why the price is rising and what the Government should have done and what the
Government has not done. Can it be denied by anybody that increase in price is
gathering momentum every WGGK?E

The prices are increasing every week. The rate of increase of prices is
gathering momentum every week. That is why the Government is bound to be in a
dock. It is not a question of politics. It is a question of a social welfare State.
People must have access to food to live. People must have a shelter. People must
have a reasonable income. It is the welfare State. The Congress is committed.
Therefore, the question is — why did the Government fail in curbing the prices
which has become almost a catastrophe in the recent period.

Therefore, the question arises that there is a strong suspicion that the
Government lacks political will to take action against those who are responsible
for the price rise. Let us not pass on the buck that this is not Uttar Pradesh
Assembly. Neither it is Bihar Assembly. Let us not pass on the buck. Let us not
say that the prices are increasing because the State Governments have been
defaulting in the discharge of their responsibilities. What about Delhi, the capital
of India? We live in Delhi. In Delhi the potatoes are being sold at Rs. 35 per kg.
The Central Government is here. The Government in the State is run by the same
political party. Therefore, let us not try to hide the non-performance of the
Government behind the performance of the State Governments. It is all through;

everywhere, in every nook and corner of the country that the prices are increasing.
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What is the reason for this? It is because the demand for 100 days’
employment has increased, because of population growth the prices have
increased and because of international prices, the prices have increased. Let us
look realistically at the basic, human problem of this great country. Everyone has
to look at it from that point of view.

I have a feeling that the basic economic policies are responsible for the
price rise. I have a feeling that the speculative economy that the Government has
sought to build up over years is responsible. Today morning I was reading the
speech of the hon. Prime Minister made in the United States. He is carefully
saying — to whom, to the Corporates — ‘Do not worry, liberalisation will be further
advanced; therefore, come and invest in India.’

Sir, this is the crux. Overdose of liberalisation without any monitoring,
without any safeguard has given the wrong signal to everybody in the country that
you can do whatever you like because the Government is committed to
liberalisation and liberalisation means no intervention of the State- laissez faire —
no intervention of the State.

It is true that there is shortage of production. Hon. Minister of Finance had,
in his speech, said — as far as [ remember — that there may be a shortfall by 20 per
cent in the food production in the country. But the point is — increase in price is
not proportionate to the shortfall in the production. It is much more than that. The
increase in food price is totally disproportionate to the proportion of decline of
food production. It is much more than that. That is where the crux lies. Let us hit
the nail at the top. E

Therefore, the question is that price rise is not due to only mismatch of
demand and supply. Without taking basic corrective steps, the Government is
indulging in reckless import of food grains. Shri Sharad Pawar, it i1s a shame that
after twenty years, you are importing rice in this country India, the bowl of world
rice, the place of Green Revolution, the place of Shri Pratap Singh Kairon, the

place of revolution that India talked about. This is a national shame that India is
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importing rice after twenty years. That is not the shame of the Government alone,
that is the shame that we are also confronted with.

Sir, we have lost our food security. We are on the verge of losing our
economic sovereignty. I am not making a sweeping statement. Economic
sovereignty of a nation depends on food self-sufficiency. Since we are losing food
self-sufficiency, there is an apprehension genuinely that our economic sovereignty
may be tinkered with. Our political sovereignty may be in peril. Food sovereignty
is the foundation of the political sovereignty of any nation in the world today.

Sir, price rise is no puzzle. We are discussing the puzzling increase in price
unknown in the history of India. Let us recognise the truth. In fact, it is an
offensive of the traders — I repeat that it is an offensive of the traders — against the
Indian consumers in a highly liberalised market economy where the Government
inaction is pronounced.

Sir, price rise is not a phenomenon of today. We discussed it in the last
Session also. I hope, the Government will not mind if I say that from day one the
UPA had assumed power in 2004, price rise has been a symptom. In the last six
years, price rise has been gradually ascending, its rate of increase has been
ascending. Therefore, the question is that the subject of discussion should not be
price rise; the subject of discussion should be Government inaction, its inability,
its colossal failure, the collapse of the administration to take care of speculation
and hoarding and its abject failure.

I am sorry to say that 65 per cent of people live on agriculture. Shri Sharad
Pawar says that he is also an agriculturist. I do not know. Maybe he is. But even
under his stewardship, he has not been able to retrieve the steady decline of
agriculture in this country.

What is the momentum that price rise has gathered. I do not go into main
statistics; [ am brief. In one week, price of essential commodities has increased by

65 per cent. Shri Sharad Pawar can explain it. It has happened in one week ending
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on 7.11.09. In the previous week, it was 40 per cent. There is galloping rise in the
rate of increase.

Sir, let me give you example of three commodities — rice, wheat and potato.
India produces 100 million tonnes of rice.EiS for the Agriculture Minister to
confirm whether he is producing 100 million tonnes of rice. That is enough to feed
our population. Why is there a price rise? A particular quality of rice, that is,
kalam rice, was available at Rs.24 a Kg. Today it is available at Rs.40. How could
it be? How could it gather so much of momentum? What has been the wrong?
That is what causes anxiety. About wheat, hon. Sharad Pawarji says that 78
million tonnes of wheat has been produced, if I am not wrong. What is the
consumption need? It is 76 million tonnes. Then why should the price of wheat
increase by Rs.6 to Rs.8 per Kg?

My dear friend Jagdambika Babu has spoken and left. He was speaking
about demand supply mismatch. Here is a case. Take the case of potato. It is the
most important vegetable for every Indian. What is the price rise? It is 102.4 per
cent in the recent period. In the last debate I had spoken that from Rs.6 it has
become Rs.20. It has become 300 per cent rise. Today again it is 100 per cent rise.
It only shows that it is not only the shortfall of production but short-circuit of
supply, holding up of the stock by the traders, that is responsible for it. The
Government feels shy not to lay its hands on any trader, any hoarder, anybody
who plays to the life of the people. I do not say that the blame is exclusively of the
Central Government. State Government also did not do its job. It is for the Central
Government to cite the example of how many unscrupulous traders have been
arrested in Delhi. It only establishes that inflation is beyond any conceivable rate.
There is growing divergence between the policy of the Government and the vital
concerns of the people. It is particularly for those Indians. Indians spend 45 per
cent of their income on food. It is not United States. It is not Obama’s State. In our
country, 45 per cent of our income is spent on food and food prices have increased

by almost 100 per cent in a year. Where do you go? Is not the Government to be
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blamed? Is not there a default? Is it not true that we have not done our job? Taste
of the pudding is in the eating. We would like to taste every bit of their policy in
terms of the service it renders to the people. The Chief Statistician of the country
and also a civil servant has said that the price rise is due to hoarding and stock-
piling. It is not me but a bureaucrat is saying. Therefore, it is the future trading
which is playing hell; future trading allowed by the Government is playing hell. It
is the liberalised export that has brought the country to a ruin. It is the collapse of
the public distribution system that has over-hit the market. Therefore, this has
happened all in the background of the collapse of the agriculture in the country.
And within six years, the Government could not take any important step to retrieve
the agriculture. Therefore, agricultural crisis in the background, the speculators are
playing hell and the Government is too soft. It is for the Government to spell out
whether it has any political will. The failure is all around. On all counts there is a
failure.E

I tell the leaders of the Government with all modesty that electoral victory
cannot always condone the criminality of failure on the part of the Government.
After all it is democracy. I appeal to the Government to ponder whether they have

defaulted in performing their duties to the nation.

... (cTaeT)
Ui weey : ifa-wifal Rere § T8 S|

(Interruptions) ..."
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Mr. Chairman,
Sir, I did not have the intention of intervening in the discussion as my
distinguished colleague the Minister of Agriculture, Consumer Affairs, Food and
Public Distribution would be replying to the debate. But I thought that since some
policies in respect of particularly monetary policy and fiscal policy which have a
bearing on the overall inflationary situation, I should refer to some of those issues.

The first point which has been raised in general terms by the distinguished
Member of this House, Dr. Murli Manohar Joshi and which has been echoed to
some extent by the last speaker before me is that the Government is too obsessed
with GDP growth and to achieve a higher GDP growth it is mindless of the
sufferings of people and the oppressing price rise which has affected the life of the
common man. First of all, that conclusion is not correct. Yes, we want to achieve a
higher GDP growth. A higher GDP growth, a higher tax-GDP ratio has a very
close nexus between addressing poverty, addressing the needs of the common
people, and also contributing to the higher income generation.

Whatever be the reason — good or bad or indifferent — I have been in the
Government for the last four decades, though not continuously, whenever
Congress Party formed the Government. Even though I occupied the office of the
Finance Minister in the early 1980s, I could not dream of taking a decision of loan
waiver to the extent of Rs.71,000 crore to extend benefit to four crore farmers of
the country who do not live in the five-star, four-star, three-star, or in any hotel of
any metropolitan city but live in the villages. I could not think of it in the 1980s.
But it could be done in 2007-08 because our tax-GDP ratio increased to more than
12 per cent, because our economy could achieve nine per cent GDP growth in

three consecutive years. Therefore, these are not irrelevant.
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Somebody was saying, what would we do with the GDP? That sounds nice
when you talk to your constituency and indulge in rhetoric. But please do not
bring that to the floor of the Parliament, particularly into determining the policies
of the Government where this House has the exclusive control and authority.E
We have to look at how the prices have built up over the years. It is true that we
took certain decisions which have, what you call in the language of the economy,
cost-push-impact, in some of the essential items of commodities.

I would like to give you just two examples. We have increased the
minimum support price of rice and wheat. The minimum support price for paddy
was Rs.550 per quintal in 2003-04. Today, it is Rs.1000 — Rs.950 plus Rs.50 as
bonus. ... (Interruptions) Would you please take your seat? If you do not want to
listen to me, I am not enamoured of listening to my own voice. Therefore, please
listen to me.

SHRI GURUDAS DASGUPTA : We are all listening to you.
SHRI PRANAB MUKHERIJEE: One hon. Member suddenly got up; I do not
know what prompted him.

So, I am simply asking this — if I enhance the prices of paddy from Rs.550
to Rs.1000, including bonus, and when I procure substantial quantum of rice, does
it not fix the benchmark? When I fix the price of one quintal of sugarcane at
Rs.129, does it not fix the benchmark? By what economy, can I give higher prices
per quintal of sugarcane and at the same time, I can give, for everybody, at a cheap
price, rice, wheat, sugar and others? So, the legitimate question can be asked —
what can we do for those people who cannot afford? In a growing economy, we
must recognize that there will be an inflationary pressure; it is the responsibility of
the Government to moderate that pressure; it is some sort of a balancing game, a
see-saw game; when it goes beyond the tolerable limit, definitely action needs to
be taken. Most respectfully, I would like to remind this House that just a year ago,
we gave the details on the floor of this House; my distinguished predecessor,

participating in a debate, when we found that the rate of inflation reached — I am
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talking of WPI and I will come to CPI a little later — a high and broke 13-years
record; it was more than 13 per cent. It was because before that, in the first half of
2008, there were three major international commodity price crises. The first was
the essential commodities and raw materials which we require for the
manufacturing activities; then we had the petroleum prices, which reached as high
as 147 dollar per barrel. When we came to Office in May 2004, it was 39 dollar
per barrel and in August 2008, it reached as high as 147 dollar per barrel. E
Therefore, what we had to do? We had to resort to restricting the money supply
and the crucial rates; repo rates, reverse repo rates, CLR, SLR, were tightened but
we had another set of problems when from the month of September 2008 the
adverse impact of the international financial crisis which is known as ‘melt down’
had come and it again had its adverse impact on it, which is being felt even today.

I was just going through the figure that from October 2008 till today our
exports are going down, imports are going down and international trade is going
down all of which constituted a substantial quantum of our GDP. It is going
down because Indian exports can never expand unless there is a strong recovery in
the European market, North American market and in the developed economies
market. About 62 per cent of the Indian export is directed towards European
Union, North-America and Japan taken together. Therefore, it is not merely our
own fiscal policy or our own monetary policy that will determine the future of our
own exports. It depends to some extent on the robust and quick recovery of
economy in the European market and in the developed countries market. It is
gradually coming up but still it is not very robust. We have to wait for some more
time.

While presenting my Interim Budget and subsequently the General Budget
in July in this House I had to say that I had to inject in the system Rs.1,86,000
crore to stimulate and generate the internal demand. If I would not have generated
the internal demand, you may calculate the growth rate of the last two quarters of

the last fiscal year and the growth rate which we achieved at 6.7 per cent at the end
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of the financial year. If you say, ‘no, I am not concerned with growth’, I have
nothing to say. 1 do not subscribe to that philosophy. I do not subscribe to that
opinion. We want higher growth. But, at the same time I am concerned and as I
am concerned, from 2001- today is 2009 — I have not increased the issue price of
wheat, rice, kerosene oil or sugar. For Antodaya Programme we are giving 35 Kg.
of food grains per family per month; Rs.2 per Kg. wheat and Rs.3 per Kg. rice.
Who is to distribute? Is it Shri Sharad Pawar of the Ministry of Food and Civil
Supply? It is primarily the responsibility of the State Governments. However,
you do not say that cooperative federalism is merely a phrase when you talk of
sharing the taxes. Cooperative federalism is not confined only to sharing the taxes
of the devolution. Cooperative federalism includes the responsibility to be borne
collectively by both the Union Government and the State Governments. s not
possible physically. If it were to be done, then India would have to be converted
into a unitary State. It is not possible physically to take the responsibility of the
Public Distribution System. Therefore, the answer lies in the fact that we have to
protect the vulnerable sections, the weaker sections. The organised employees
have their DA formula. With rising prices they will have some sort of
neutralisation, if not fully, at least substantially. But those poor daily wage earners,
what will they do? They do not have any DA mechanism. For them the answer lies
in enhancing their daily wages which we have done through NREGA. So, instead
of analysing the reasons theoretically, please ensure that they get jobs for 100 days
a year at the rate of Rs. 100 per day. It is because each State is now being run by
political parties which are represented either from this side or that side. Therefore,
nobody can say that they do not have a share. Yes, | may have to bear the lion’s
share and I am prepared to bear that lion’s share, but please accept this fact. Please
generate economic activity.

The massive investment which we have made in the planning will generate income
for the poor people. That will help him to ameliorate and neutralise to some extent

the adverse impact of the rising prices. You will say that [ am trying to globalise it.
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If the fact is global, then what else will I do? Please remember that in the debate
that we had in the month of July the way some of the hon. Members described the
drought situation as if heavens would fall, the sky would have fallen and
demanded immediate action because the rains were delayed. There is no doubt that
adverse impact was there. But I am told and the hon. Minister of Agriculture
would corroborate me that even in the State of Uttar Pradesh where 58 districts out
of 80 plus districts were declared as drought affected, are having very good
harvest. I am expecting a good procurement also from there. Therefore, there
would be some short-fall no doubt. It may be 15 million tonnes; it may be 20
million tonnes. Some hon. Members made the point, what has import and export to
do with this? Some hon. Members said that Government is still exporting. Yes, at
one point of time it was there. But now all commodities that are in short supply,
export of those commodities have been banned -- all commodities including rice
and wheat. Even we have fixed a Minimum Export Price on Basmati Rice and
onions. We have fixed the Minimum Export Price of Basmati Rice at 900 dollars
per tonnes. Therefore, we have done it. We have kept the input. It is simple — to
remove the imbalance between demand and supply. Therefore, the States are being
taken on the monetary side. In the second quarter, monetary policy announced by
the Reserve Bank of India has taken care of it. If one were to look at the SLR, it
would be seen that SLR has increased by one percentage point. The CRR has been
kept at 5 per cent but the CBLO adjustment would be taken in CRR. But the third
important point which emerged in course of the debate is that some hon. Members
stated that when most of the countries in the world have accepted CPI as the only
index, why is India not going to have that? We are fully aware of the WPI and CPI
dichotomy. I would not take much of the time of the House because other hon.
Members will speak on this debate and I will not eat into their time. E‘c there is a
difference in the weightage. It depends on the consumption pattern of a particular

class.
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We have four series of Consumer Price Index. They are Rural Labour,
Rural Agricultural Labour, Urban Non-manual Employees and Industrial Workers.
These are the four series of Consumer Price Index. Food has weightage in the
component of Consumer Price Indices. It varies from 46.20 per cent to 69.15 per
cent while in the WPI, it is only about 25.43 per cent. Therefore, there will be a
difference. Unfortunately, the convergence which used to take place after seven to
eight months, because of certain reasons, 1is not taking place. Experts are
examining it. At one point of time, we thought of it.  Shri Sudip
Bandhyopadhyay raised this issue as to why cannot we switch over to Consumer
Price Index. We appointed an Export Committee and they found out that 29
countries in the world are still having both WPI and CPI. In our case, our dearness
allowance formula is linked with different types of industrial workers and linked
with their Consumer Price Index. Therefore, it is difficult to have convergence of
views but still we are working on it. For example, in one particular area, we have
made some sort of convergence and there, instead of having separate data
collection, we take one data collection and thereafter, juxtapose the weightage in
that basket and arrive at a decision.

The short point which I am trying to drive at, Mr. Chairman Sir, is that we
are deeply concerned with price rise. When the prices go high, when people
suffer, when essential commodities are not available, definitely, people will not
feel happy. People feel angry and frustrated and that will get reflected in the
voices of the representatives of the people. But when the prices of potatoes
increased and the prices of vegetables increase, it is very difficult for the Union
Finance Minister and the Union Agriculture Minister to say it is not so, as because
we have seen the scenario. I am sure this is bad management because in one State,
I found that when there was over production of potatoes, they could not buy them.
There were no adequate storage facilities. They were simply dumped in the streets,

traffic was closed and after being spoilt, it created a situation that it even caused
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some sort of a health hazard.... (Interruptions) Unfortunately, it sometimes
happens.

Therefore, we are doing what we shall have to do. We would like our
farmers to get more prices. | know that there is still a mismatch. From the field to
the market, there is still a huge mismatch. If you expect it to be done centrally, I
am afraid, it is not possible. In our democracy, in our cooperative federalism, it is
not possible. What is to be done by the State Governments has to be done by
them. What is to be done by the Controller of Monetary Policy and through Credit
Policy, or Fiscal Policy to keep up the demand-supply mechanism through export
and import windows, will be done by us. But most respectfully, I would like to
submit, Mr. Chairman Sir, that what is to be done by the State Governments will
have to be done by the State Governments. If we can do it collectively and

together, we will be able to deliver goods. That is the essence of cooperative
federalism. E
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N Srere Rig (FaRR): 99l o, 980 I9d oY 431 g 21 AR o9 & faesiEt oft 3
39 fawy &1 g1 fawRa & fear @ o oret &) 989 & 59 G¥e 99d T8 21 39 B I8
IEF NS 39 < 5 fha ¥ Al difort W 989 8 8, fdd foric de Aied
giferll R =l S qHY B o oAl St @l iR W Al fSHUSd Wed © |
MU g TRE ¥ HES & =l W Wad el PR @ AT 99 AN Bl &R °C @ 8,
STFIT bT I 81 A1 SUHIHRT a¥g3i & HIAd 1 9¢ & 7, I8 vy Faq @ o1l Rem
T8 B YA DY, T ABrgHTEl 7 399 9T foldT, S9 989 Bl SRR gAY Bl

g WEMS Bl R AGRAE .8 UNwd 8, q9 SuNR qmin, e awg oM
AT A 8, B UIsw WSSl 16.32 U¥ g1 ¥E Ply WHRY vy T8 §l 39 < H B
RIRRET B TRUE SRS Hee @ 4R WDR DI, 39 o 4 wed RS &1
BIREISTAA US AN HST & WA B WDR DI | dhael Ay Riwew iR hwpa Riwes,
SHIC-UAUIS, Bfee Tifordl & A1eUg ¥ YRd WRBR 0 g ¥ T8 g Ihdl gl I8
I # 950 3G9 B A P dredl gl TAN WrEHAT ot W1 Aei § of iR faeE St off wst 99
g1 I8 Al g 6 Afe IATeT B Dra fHami o T8 fiell a1 I8 60 g3 DA [pad
dide O W& 27 9a¥ 991 9aTd I8 © {6 SqET & g9 O ofie] @ HiAd & w9Y fhel
off, IUHT Bedl UTS FeDR 18 WY Uf fhall 8 T iR Reer wrg 28 Wy ufy fpar &
AT T IS SRISIhal 59 oI F Tolfal &7 SUHIGal BT MY Bl /7 3R YRa bi
ARBR 37q1 RrariRal o1 erel SYE? 39 hevdd Ried d o g9R1 ifdlfesd Bexferod ¢,
S @ g fhwd heforon W g iR IRG R &1 I8 ddune e § fF < ¥
RIS 5 Bol| 3TN SUHIGT AERRT &) Bad 5 dve 9 961 8 98 RISl Bl BN
T T 2| e H AT W TSI § IR SAEI & UT Wrell g1 @Rl S o @Tett Bl S @l
g omd gedl o & 2 H @ w7 S | S argm 6 g 5 oaw <o @6t e Afy @
IR ® fF BIR T8l 99 $T%i¥E T & 8, O SYNId AHERT & Usd § Isol Rl &l
el 8?7 9 < W @RS P AN 8 96l € 39 < § W & ST W T8l =el g,
gfets SHRERY 96 81 SHRER & W% T e &1 ARl § ARd WRER ®I, Aol 8
T WHR & e F & 8, Al 39 R § & TR T8 99 FHal gl Ak g
IR 981 € O 39 9T | =l R OBl G 8° Ulferaie @ 9 W1l Bl qASE TS,
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uiferamic § St a1d AT M8 €, 9 3Mud! Saet fmraiiRal &1 g it €1 § 984 s1ed &
A1 FHeAT AR § b 39 989 B O SR o, BARN A A St 7 Swer fawara
o 81 g7 WY H 99 W T8 el B Whdl ©, olfebl AU FTRQIRAT BT B WRDBR
fdeT B MY SHIE PR W 8, VG B AP R 8, 99 PO AW IR L 8, AP I8 DI
Hi g6 N 27 FT I§ Fd 78l © b Tl gs DIFd SHERI D GOl # S & 8 ARl
faae=it S, SMUdT T o4 W YRA &I SHdl URT 81 <&l &1 39 & g BRI WU golde
fran w=a @ fodia RIfa &1 dvrem @ forg, So9 fodt &1 et 8 21 9Ra @) S
a»—&faﬁgawmg

39 R W RN 989 Tl © fh R s 9N Afeds! @ folv YRT WRBR & WOl J
U ST %2 B AN 989 DA T8 W Biwd © b Sl BIHd oed A9 qqel Y8l 8, FT I8
WRA WRBR & GO H ST @ 52 HRA I Sdl 92 Io & folg S <l &, dfp
BN oY ¥, DT 9gHhe AU 3R AIhd & W1 OO of B §, $HdI IR B B
$AHT TGN MRA WRER BT o 81| SRS &1 TR BN g8 & Wil TR B W T,
HTATE! B o Bl Sl B! YgR1 98 8! ©§, Swred o e B g ik R e wua
BIdl © Al H STHIF-STRIAT BT 3faR 371 R8T & 3R FE < Bl WRBR Bl AMfcrdl b1 qRomA
TE 7 @ N & sriaE o1 gk @ 8 9R B WReR S9d!l NN o AT D
WHR B 89 W ¥ WRpN DRy <l afeT o g akg & g9 fog 9= ot = 59
989 DI Hacls DI ATEl, BH AN IWY [dopdl WeHT el 8l Wbl | 98 98 B vy T8l
AT| T YA TR SUHIKIBIT BT ST B 81 Y81 8, S AU TR el Tebel | AT AT 3R
fhvpol TIfoRl TR 989 <&l 21 37H SUHIES B S Oid Wiell 81 W &, ¢od & T § a8
U1 ST 32T T 3R g T Bl a8 < H S FAER IR W@ 7, S9 W AT 989 diwd 2l

HETs Rl T B A B IR IS ©, I8 [ SuATd gl TR g9 Udicdd
hexfeTod § Ia dThdd AT BT 710 YRd IRGR 2| I8 99 Jared didhd & gl $aferg
IGae ¥ 989 81 & 2] 39l BEl 7 Bel 99 a1d Bl garr srn a7 @3t off @1 fb 3 P
SHY TS, A ITHEIARI DI I8d DA He |

JUTIfT SN, Ig 3Meed &1 fawy © {6 o9 s%iee 12 ufqwd off, a1 @Wrenm— & sivd
Hac 3173 yferd gt oft| TS 9d STl Udh IR 9 B 319 &, 99 Qe & did
16.23 UfI9Id db 9¢ TS &1 9T I Uferil &1 vy 7L & T ug ey o1 fawy T
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2?7 T IRG H §PAA AR D% DI 81 AT AT B 8, Ml g9 foy ReER T8 87 swfen
B s Us Nfdd awrs Her |ed 3 88 @l ST @redl 6 9 07 9¢F g8 dwal @
w0 H YA AT |l §, FT 98 91 A, & GO H 1 8T 7 3R T IqA HRA IRBR
BT ¢ e @1 27 R nuat fafdafedt &) urem | 81 W@ 87 1 et wifved SR
fheepet TIferil & AT 3 <&t 27 4§ A1 I8 P aredl g (& Al 3R oo & @i A A
e T T e T SR o <E 2

Mddwarg MR TR BIs T ANl Tl §l STl S 31U+l dihd & dalad JIfIdR
I SR ol 2, S B TRR THad 2 3R I Pl AddHaK ded =) § Fear g 5 59
R H QU B WY IMbae gl el 2| JAPparal B AN 8, Tl TS AR ST
B A UG B SHar b1 fona At 8| 9 SRR § 39 989 Bl of SR 39 9 Bl
T T fopar ST wopar| G¥ig # S fawy Sod € S SEdT SRR BT §, S9D 3R B 33
989 BT STa1d S B |

Heley, 9gd AIfd W A #9 S9 91l DI g8l IO 2| BH |IDh! Sard A1y | Wrem=
Y AN §F &, RN ARG TRBR 9 I BT T8l AFC 2 FIT R WHR Hg RS s
FrRIER T8l Ad? &1 TS Sl HETS ©, S 37T HH ol Bl dIed 2 89 ANl Bl FHER
I @B fra ® € fF afee § AR § 39 vy @1 oex 7aue 21 e #4 dEar € 6
HEME Pl g7 a, T SISl | GO Heal ¢ b Sl &1 et & forg 7gwms @
ST 3T TE 9 S AR

Heled, ¥E ARl &1 8, J§ed b1 vy g1 ydgd H§ S8l gpHAd Wl sl ©, qgl
T B I W G TSl §] AT URA DI 100 PRIS F AfAS AT B AT BT R B
TR B HAST AMEE BT AT AT 8 5 S Uit & Amrel § axgell & <M 9¢ €, i
TRE A IAD! WG DI Wlell AT I @ 8, MMl § Al WX T8 8 1R T 3 BT U &1
gl qumafy Sff, y@ wHedl BRll €1 98 sRaufa 1 i 3R Mia & @il B W R 81 Y@
fagre Y Ia1 Bt B1 PR TR IUeT § HHl & SR Y@ B, O 89 AN 39 daed AR
o o IcTe TT T 3AfeY o @ & e e gl & I8 99 T8 § B R @
ﬁ?ﬁ%ﬁﬁaﬁrwﬁawmﬁqﬁwﬂﬁﬁwmao‘r\scqlc;via’c;r%\f?g

TG, 1 U8 W 78l ¢ fF sR Sy 75 S 7 wer on 5 9w # i ke

T TS BT IAEA 96 TIT| 3R 91 a1 AT A i 9¢ &l 27 foie 3ik Iwg # 3fax
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F 87 WA Bl & b fSAls ger T8 & 9 Agfd g8 gl gl gafory T8 udt ® b
IWIEA TeT g, MY gafey g ® % a7 o1 el H AT B ST B @l §
3R ST DI TG H BT (ol o 81 WRd & ARBR 319 AR | 37T T8 8 Al
g, I8 AN YOG Qa1 Rl 989 &7 QIR 99l of, offhd a1 gA-fhva} a8 ot ¥ fF WA
WRBHR AT SRIE B R PR, AS 98 I S AeH 4 8 A S5 & Aeqq 4 8, IRd DI
AT DI Y@ ¥, W o o eyl
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*SHRI J.M. AARON RASHID (THENI) : The current price rising phenomena for
the last several month, especially of the essential commodities is a grave concern
for all of us. The skyrocketing rise in prices of pulse, which is considered to be
basic food item of a poor man, is unprecedented phenomena. Similar is the fate of
vegetables items. The steep hike in prices of the food commodities not only
affected the middle class but it has severely hit the poor farmer and working class
people. The household women are facing great difficulties in managing their day
to day affairs. The proportionate rise in income of these people is not enough to
meet their daily requirements. No doubt, this increase in prices of food items can
be attributed to failure of current monsoon. But, since vast majority of the people
of our country are affected by this phenomena, the matter is of grave concern to all
of us.

The issue is more serious, since the benefit of rise in essential commodities
do not go to the small and marginal farmers of our country. The farmers are not
getting due remuneration of their products. Huge profits on these commodities go
in the pocket of middlemen. There is an urgent need to streamline the functioning
of Central and State Govt. agencies involved in procurement of these
commodities. Efforts may be made to procure products of small and marginal
farmers at the reasonable rate. Total ban on the trading activities of the middle
men should be imposed in procuring products of small and marginal farmers.
These farmers may be encouraged to form co-operative societies in order to get
higher remuneration of their product. Directives may be issued to Govt.
Agencies/Institutions that preference should be given to procure the products of
these small farmers. Since, our present Hon'ble Railway Minister has initiated
several measures in the interest of poorest among the poor, I humbly request her to
consider giving a special treatment for transportation of products of small and
marginal farmers, where ever facility for transportation of agricultural products is

available, so that these farmers can get best remuneration of their products.

* Speech was laid on the Table.
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Our economy has achieved a remarkable growth despite the recessions all
over the world and we got applause from all over the world for this achievement.
But, this achievement has no importance if we are unable to provide food articles
to a common man at a reasonable price. We have to take care of a common man
and see that no one is deprived of food. The concerned Government should
invoke Essential Commodities Act to regulate the price of essential commodities.
There is an urgent need to streamline the Public Distribution system in every
block/district, especially in rural parts of the country as majority of our population
live in rural areas. More responsibility should be fixed on the Government
officials in order to get proper distribution of the food items through P.D.S. Stern
action should be taken against officials, found in adopting malpractices in P.D.S.

There may be scarcity of some essential food items due to sharp fall in their
production. If need be, permission may be accorded to import sufficient quantity
of these items and every effort may be made by the Central
Government/concerned State Government. that the same is available to common
man at a reasonable price. If need arises, the Govt. may consider to regulate the
price of these items. Stern actions against the traders found in illegal hoarding of
essential commodities may be taken by the concerned State Government. The
speculative business phenomena in essential food commodities trade is detrimental
to whole society. There is need to take appropriate measures to prevent such
nefarious activities.

Since, due to global warming phenomena of nature, there will be a drastic
change in weather, resulting in acute shortage of water. It seems that after
reaping the fruits of "Green Revolution" we are not giving due importance to the
agricultural sector. Keeping in view the rapid increase in population and climate
change, there is an urgent need to pay a special attention to this sector. About
60% of our total population is engaged in agricultural sector and earn their
livelihood. It seems to me that without adequate growth of agriculture sector; our

growth in other sectors is incomplete. Farmers may be encouraged to grow less
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water consuming nutritious crops. Similarly, they may be educated about the
rational use of fertilizers in growing their crops. Researches in the field of
agriculture production, particularly keeping in view the common man requirement,
may be augmented. Efforts may be made to allocate adequate funds to the
agriculture sector. The interest of small and marginal farmers should be protected
while formulating agricultural product price policy. Every possible efforts be
made to make available adequate power supply to the farmers at a reasonable cost.
Adequate numbers of warehouses, cold storages may be made available to the
small and marginal farmers at a reasonable cost. Lakhs of tones of cereals are
lying rotten in the godowns owned and managed by the Central Government/State
Governments due to the lacklusture attitude of their officials as well as lack of
other facilities required for preserving these cereals. Adequate measures are
required to be taken in this regard. I am sure that our U.P.A. Govt. will
successfully overcome this present temporary phenomena of steep hike in food
commodities, which is mainly due to sharp decline in rain fall, affecting the food
production in the country and the poor people will not get disappointment.

Finally, it is pertinent to mention here that earlier, our U.P.A. Government
had taken some bold steps to improve the economic conditions of small and
marginal farmers of the whole country by waiving off Rs. 71 crores farmers loan.
Loan taken by these farmers from the Nationalized Banks were waived off
throughout the country. However, some of the States Government tried to take
credit for the same. It is my humble suggestion that in future, whatever steps is
taken by our U.P.A. Government in the interest of small and marginal farmers,
the same may be properly publicized by giving wide advertisements/information
through electronic as well as print media, so that the people belonging to these
communities, mostly dwelling in remote areas of our country, can get correct and
true information about the performance of our Government and they may not be
misguided by the false propaganda of the opposition that we have done nothing for

them.
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AT Snfeeer (MREQR): [Tl Sff, o¥1 & 3ieR JTaede SUHIE a3l &1 4R Bl
& dg H T 989 IR e ol AT 99 § 0 39 "edqUl vy W ¥l gs il 89 9Hy
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AT el 10 a9l H 34 &l 9 g5 ©l a9 1999 & M-I WRA H W AHAT B Ufar-
i ATAHT WU 186 el off ST AR el S %&t gl arer ueref & 96t dial Bl
four & oIy TR 7 e yerdi B Wil 9rqsil H Bl & Al Tl a3 | siel e
2 3R THM UHR ¥ 9 < DI AW ST DI M@ H g $ib BT PR I§ THR IR &
gl

Al U 3EH Rep MABRI” T T B MM Ia1 Y@ AR & @, dagd &7 #§ g e
AT PR RET 8, HOIGR Pl ID! AGGY T8l &l ol &1 & AR N Sfiebsl & Aegs A <l
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DI A H g FHT BT B B W 8, I8 AW Gawdd ¢l I® e © fF AEmE W
3R 31T ST &1 aldl 381 & Al S I AfdHsl B aTeiR BT & 37 Sdl 931 & 2,
ife Yar 81 21 g feft weR g 9 9d @t wifd & wlid Sl R aRG SN Sy weme
S H 3 BT ST HRYR T 2, I I8 e fhae! 87 oMRer IR &1 Sy d31eg &
IR IE TP I T B T W ARG B HY SAET BT deM & oy &9 AR 7 Fa7 U
P €7 9@ g @ sicR upfa iR wATen & WRfea f, Saw i, et amwer e
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18.00 hrs.
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fIsaar a8t Tl 3R STET SRR BTl © iR TNI9 SU1al TR go7 &l I8 fawwar o9 & I,
Jq T SRISEN Welll| IE IRISTT 3fAd: Hal 9 Pel 59 FHS Bl IMAHag Bl Wb
gebelill, TaRITAIE Bl AR Tebelll JAT I Iugdl DI RE gheldl, TGP 87 Hod el
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SHRI PREM DAS RAI (SIKKIM): Mr. Chairman, Sir, thank you very much for
giving me this opportunity to participate in such an important discussion. It is no
doubt a very grave situation. But I would like to also make a point out here that
we have discussed price rise in many parts of the country but, I think, one of the
parts of the country which has not seen representation in today’s discussion is the
States like Sikkim, Arunachal Pradesh and those States which are border States in
the North-East where the price rise is, in fact, more phenomenal than any other
part of the country.E

I can give you an example that today if we are talking of potato here which
is now being sold at Rs. 35/- per kilogram, I think, in my State, Sikkim, we are
grappling with the situation where potato is now being sold at over Rs. 40/- per
kilogram. So, in all, whenever there is inflationary tendency in other parts of the
country, the mountain States are affected that much more because being border
States they are more in consumption States and, therefore, all the food items which
are not grown locally necessarily have to be brought from outside, and so, there is
the additional burden of transportation.

I would like to bring another aspect in this House that when I discussed
with the Chairman of the Commission on Agricultural Costs and Prices, I asked a
question as to whether any survey of costs and prices of commodities which are
grown in the mountains was done and he replied in the negative. So, Mr.
Chairman, Sir, through you, I would like to bring this to the attention of the
Government that it is high time that we brought some of the commodities which
are grown in the mountains under the scanner of the Commission on Agricultural
Costs and Prices. This will have a two-pronged effect. It will also bring these
commodities under the scanner of what the inputs are and, therefore, the
Government can respond in a much better manner to the needs of the farmers in
these mountain States like Sikkim and Arunachal Pradesh.

Now, I do not want to get into the hardships faced by the mountain people

but the very fact that you live in a more difficult terrain adds to the overall burden.
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Therefore, the response of the Government needs to be differentiated in that sense.
I would request that an instrument be thought of which can have a differentiated
kind of a response mechanism to the increase in the costs and prices of
commodities and other essential items in the mountain States.

The final thing that I would bring to the attention of the House — so much
has been discussed but I am just giving one or two points which need to be
addressed and need to be brought to the attention of the House — is this. When you
have States like Sikkim, Arunachal Pradesh and other States which are border
States, the fact is that you need to look at the prices which our poor people are
paying out there because this should not become another issue on which there is
any more social problem that can be created in the border areas.

With these words, I would like to conclude but at the same time I would
also like to say that we are fully with the Government and we know that the

Government will respond in full measure to the rising costs and prices.
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"SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Thank you,
Mr. Chairman for giving me this opportunity to take part in the discussion under
Rule 193 on rising prices of essential commodities, initiated by Shri Rajeev
Ranjan Singh and Dr.Murali Manohar Joshi. Sir, it may be noted that the impact
of steps taken to control price rise of essential commodities cannot be seen
immediately. The present scenario has arisen as a result of decisions taken by the
previous Governments. Due to the bad impact on manufacturing sector, which
also affected non-manufacturing sector, the present situation has arisen. I find that
there is a need to improve conditions of our farmers, be it irrigation facilities,
minimum support price or marketing facilities.

18.15 hrs.

(Shri Basu Deb Acharia in the Chair)

When we take up these responsibilities, we will be in a position to control
prices and provide essential commodities at reasonable prices to common people.
Because of the decisions and comprehensive plans made by UPA Chairperson
Smt.Sonia Gandhi, Prime Minister Manmohan Singh and Ministers for Finance
and Agriculture, through the measures to benefit farmers and common people, we
are in a position to sustain our GDP growth rate. That’s why we are able to
withstand inflation, which is appreciable. As we have a responsibility to provide
essential commodities to common people, we should make short term as well as
long term plans. By enhancing minimum support prices for wheat and rice to
around Rs.1000 per quintal, which used to be around Rs.550, we have extended
moral support to our farming community. As a result, farmers are now
encouraged to take up farming. Sir, we witness natural disasters like floods and
drought, which adversely affect our agriculture. We need to work on seasonal and
unseasonal crops as alternative options. There are perishable goods, for which we

should have enough cold storage. Such facilities will help in the long run and

" English translation of the speech originally delivered in Telugu.
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adequate funds should be provided to individuals setting up cold storage. Apart
from rice, wheat and potato, milk is another major produce. If we look at milk
procurement, in my district around 7 lakh litres of milk is procured. Outsiders
procure this milk and as a result farmers are deprived of remunerative price. If
they have to buy milk for their personal use, they buy it at double the price. Milk
storage facilities should be set up in such places, where milk is procured in large
quantities. By doing so, we will be giving support to milk producers. Through
National Rural Employment Guarantee Scheme, we can control migration and
make optimum use of unused land. We should concentrate on horticulture. UPA
Government has waived off Rs.71000 crores of farmers’ loans, and is providing
loan at the interest rate of 3%. By providing disease resistant crops we can
increase productivity.

** There should be a comprehensive plan for land development. Waste
land should be brought under use. Under Public Distribution Scheme, rice is
being distributed at Rs.3 per Kg, and all BPL families are being covered under
AAY (Antyodoya Anna Yojana). Middle class families are suffering due to price
rise of essential commodities. There should be reduced or zero import duty on
sugar and edible oils. There should be temporary ban on the export of essential
commodities. Irrigation facilities should be given priority, so that lakhs of acres of
land can be brought under irrigation, which will in turn contribute significantly to
our GDP. Babu Jagjivan Ram Sujala Sravanthi irrigation project, which will
provide irrigation facilities to 12 lakh acres of land in Polavaram may be accorded
the status of a National Project. Major irrigation projects, which are the brain
child of our beloved leader late Sri Y.S.Rajashekhara Reddy, may be granted
adequate funds. It will be a major boon to the farming community and agriculture.
With my humble request to the Central Government to grant adequate funds for

the irrigation projects in Andhra Pradesh, I conclude my speech.**

** English translation of the speech originally laid on the Table in Telugu
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Hon. Chairman
sir, today I will take two minutes more because 1 will have to reply to a few
questions raised by hon. Finance Minister Sh.Pranab Mukherjee. After India got
independence, it was the Congress party which mooted the issue of ‘food for all’.
Therefore it introduced the system of modified rationing, statutory rationing and
PDS. But I am astonished to find that now, when the prices of all commodities are
spiralling, Congress is very indifferent. This issue was raised in the parliamentary
committee held in August. It was assured at that time that GDP is increasing,
inflation is decreasing and so prices would also come down gradually. But what is
the ground reality? We can very well see that price of foodgrains has increased by
22%, price of potato has increased by 104%, that of sugar, onion and pulses have
increased by 45%, 25% and 35% respectively. So people are asking that why are
the prices rising so sharply; what is the Government doing there; whether they will
be able to survive or not. About 72%o0f the population of our country almost starve
everyday and they want a proper reply from the Government.

Why did the Congress party deviate from it’s slogan of ‘food for all’? It
did so because during the regime of late Prime Minister Shri Narsimha Rao it
adopted the policy of liberalisation. In 1994, hon. Finance Minister signed the
WTO agreement in Morrocco and subsequently deregulated 1421 commodities.
As a result the national and international hoarders began large scale hoarding
practices. The PDS system-distribution system entirely collapsed. 1 don’t even

know whether the Essential Commodities Act exists now or not. But the traders

*English translation of the speech originally delivered in Bengali.
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got an impetus to make more profits by any means and the prices of commodities
started shooting through the roof. The Government completely lost the control
over the market.

However this is not the sole responsibility of the Central Government; the
state Government too have certain roles to play. But it is a matter of policy
decision. The prices are rising not only because of the production and supply
mismatch but mostly because of the policies. We always look forward to the
imperialist country i.e America.

We are following the instructions of USA blindly and are upholding the
liberalisation policy with much fanfare. Prices are rising because of this.

One more menace is the practice of internal and outer forward trading,
which is resulting in higher prices. Finance Minister says that he has fixed the
minimum support price of Rs.900 but does he know that no cultivator in West
Bengal received more than Rs. 700 or Rs.750.Hon.minister should try to know all
these things. I took the floor to inform him that the farmers did not get the amount
declared and it is his duty to find out the facts.

With the increasing population, prices will become steeper. Then how
will the people survive? What will they eat? The entire House should
unanimously resolve to do something for the countrymen. I visit many places and
I came to know that the ration card distribution mechanism is also faulty.50% of
the cards are held up with the ration dealers. All of them have to be taken away
from their hands. Moreover 14 essential commodities should be supplied through
the rationing system. Even the BPL cards are full of mistakes. These are grabbed
by the persons who do not actually figure in the BPL list. The Government had
assured that the mistakes would be rectified within 100 days of coming to power.
Nothing has been done so far. The Essential Commodities Act should be
implemented as soon as possible; hoarding should be banned. The Central

Government and the State Government should work in tandem with each other to
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take concrete steps to help the people. Otherwise the prices will continue to rise
and the common people of this country will continue to suffer.

With these words, I thank you and conclude my speech.
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Nothing will go on record except Shri Gorakhnath Pandey’s speech.
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SHRI PRALHAD JOSHI (DHARWAD): Thank you very much, Sir, for giving
me an opportunity to speak on this important issue. To begin with I remember an
article reflecting the economy of Zimbabwe under Robert Mugabe. A picture of a
vegetable vendor was there in the Internet. He was shown carrying a basketful of
bundles of currency notes in a can basket on his head after selling his small
quantity of vegetables. Anybody can understand the plight of that economy and
the high price of very small quantity of the vegetables that he had sold and still
walking despite having basketful of notes. I am afraid, if we go in the same
direction and in the same manner, India will also have the same plight.

I would just like to remind one thing to the Government through you. In the
Fourteenth Lok Sabha I was there and hon. Sharad Pawarji was also there. We
have discussed in almost every Session or at least in every alternative Session
about the issue of price rise. Every time a regular reply, a ready reply — like
Satyanarayana Katha — used to be given. The reply used to be that — ‘inflation is a
universal phenomenon; there is the problem of crude oil, the price of crude oil in
the international market has reached its highest level and it is reaching sky’. The
ultimate reply was — ‘we are going to arrest it, we are going to control it’.

But, what has happened? In the last five years the same thing was
continued. I would like to ask the hon. Minister one thing. Just now the hon.
Minister of Finance intervened in the debate. He referred to the crude oil price in
the international market. I would like to ask one thing. After the melt down, what
is the price of crude oil today? It has touched the very lowest level in the recent
past. Despite that, the prices of all the essential commodities did not come down.
The price of crude oil came down to 50 dollars a barrel, it was varying between 40
and 50 dollars a barrel. Take the prices of essential commodities in the entire
world. The inflation was down. But only exceptionally in India, under the
Consumer Price Index, it was more. Why is it so? Is it not a mismanagement?

Sir, he was also telling about demand-supply mismatch. I would like to say

one thing. Hundred million tonnes of rice is produced which is almost self-
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sufficient for India. The same is the case with wheat. We have our own buffer
stocks in both sugarcane and sugar which is also good and we have also imported
sugar. E

Despite all these things, why is the inflation so high and why are the prices
of essential commodities reaching the sky? I would request them to look at the
WPIL. In 2003-04, it was 5.6 per cent; in 2004-05, it was 6.2 per cent; in 2005-06, it
was 3.1 per cent; in 2006-07, it was 4.4 per cent; in 2007-08, it was 5.0 per cent;
and in 2008-09, it was 8.1 per cent. Let us also look at the CPI. It was 3.8 per cent
in 2003-04 and 2.6 per cent in 2004-05, while in the year 2009-10, it has reached
9.1 per cent. In such a situation, they are claiming that it is just because of the
crude oil. The same reply was given during the discussion in the 14™ Lok Sabha
also that it was because of crude oil.

Now, it is being told that it is due to the economic meltdown. If the prices
are rising due to economic meltdown, why is China not suffering from the same
problem, why are other countries like Japan not facing the same problem?
Inflation rate in those countries is quite less and prices of essential commodities in
those countries are available in the internet. They are quite less and are far below
in comparison to rates prevailing in India.

Mr. Chairman, through you, I would request the Government to have a look
at the figures. I do not know from where Shri Adhir Chowdhury of the Congress
Party got the price of Rs. 22 for rice. Let him support it. Today the price of rice is
between Rs. 35 and Rs. 40. This rate is not quoted by me; it is quoted by many of
the leading periodicals and magazines. It is even available in internet and it is
between Rs. 35 and Rs. 40.

MR. CHAIRMAN : Please conclude and take your seat.
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SHRI PRALHAD JOSHI : Sir, I lay the remaining part of my speech.
MR. CHAIRMAN: Okay.

*To begin with I remember an article, reflecting on the economy of Robert
Mogabe's rule in Zimbabew and a picture depicting the kind of economy people
experience in that country.

A vegetale vender was shown carrying a basket full of bundle of currency
notes in a can bsket on his head after selling his small quantity of vegetables. This
anybody can understand the plight of economy and high price of the very small
quantity of the vegetables that he had sold and still walking despite of having
basket full of notes.

I fear, in our country today, far are not the days of finding on the roads such
vegetable vendors commonly. If the present feat of price rise continues, our
economy will be in shambles.

It is admitted fact our U.P.A. Government is conveniently depicting only
Wholesale Price Index and boasting that it has reached 'O' Point while the food
prices are skyrocketing plunging the poorer section and middle class Indians into
a deep dips of darkness. After 60 years now they are telling whether the

calculation of inflation on WPI is right or wrong.

*...* This part of the Speech was laid on the Table.
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Look at the comparative WPI and CPI since 2003-04 to 2008-09 which is

indicative of the performance of this UPA Government's, term 1&2 on economic

front and still boasts of Congress Ka Hatth Aam Adami ke Saath.

(1
)
3)
4
)
(6)

(1
)
3)
4
)
(6)
(7)

2003-04
2004-05
2005-06
2006-07
2007-08
2008-09

2003-04
2004-05
2005-06
2006-07
2007-08
2008-09
2009-10

Whole Sale Price Index
5.6
6.2
3.1
4.4
5.0
8.1
Consumer Price Index
3.8
2.6
3.9
7.5
7.2
10.6
9.1
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Look at the some of the food items prices then and now.

During N.D.A.Govt. During U.P.A.Govt.

(2004) (2009)
Rs. Rs.

(1) Rice 11.50 kg. 40.00 kg

(2)  Wheat 11.50 kg. 25.00 kg.

(3) Atta 10.50 kg. 26.00 kg.

(4)  Tur Dal 30.00 kg. 90.00 kg.

(5) Gram Dal 21.67 kg. 45.00 kg.

(6) Milk 21.00 Ltr 32.00 kg.

(7)  Edible Oil 64.00 kg. 90.00 kg.

(8)  Potato 6.50 kg. 25.00 kg.

(9)  Onion 12.50 kg. 25.00 kg.

(10)  Sugar 18.00 kg. 35.00 kg.

On the basis of the above, the new slogan is coined : inflation is dead long
live high prices. In August-2008, the W.P.I. had reached its ever high, that is 13%
which was historical in 32 years and not stood at a negative 0.18 as per the
statistics available. However, while the headline inflation rate has been creeping
downwards, the index for primary articles moved up by 1.1 percent in the same
week due to rise in prices of fruits, vegetables and other food articles in the last
few weeks. It means average Indian households have to shell out 40-45 percent
more for groceries. In a common man's understanding, inflation is a price rise or a
rise in the general level of prices of goods and services in an economy over a
period of time.

Indian uses WPI figures to gauge inflation trends, while world over CPI
inflation data is used. It is always natural this Govt. prefers this system, because it

is for easier to manipulate WPI Index than CPI Index.
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Worldwide, CPI inflation has fallen but in India it rules still in double
digits. International data shows a falling trend in food item prices. As per world
statistics CPI inflation on food is going down internationally.

What is more strange is the pre-election dip in food prices in agri-
commodities in Maharashtra fell around. At the same time two weeks post
Maharashtra election food articles prices seem to have tripled from the pre-
election dip. More strange naturally is high food prices are still not reflected in the
overall rate of inflation since primary articles enjoy a weightage of 22.02 percent.
In calculating WPI in this calculation the Govt. presumes that the common man
spends almost 80% on.

It is unfortunate that the food prices have been negated by the falling prices
of fuel and manufactures products. Siddarth Roy, Chief Economist, Tata Groups,
says that food prices, which directly affect the common man, are still very high.
In February the index for primary articles went up by 7.5%.

The Government is busy playing up the low WPI, while the Consumer
Price Index (CPI), which actually reflects the burden on the consumer's pocket, is
still very high. The WPI is testing near zero levels and the CPI is near double-
digit levels.

In January, the CPI was at 11.35 per cent while WPI was at 5.2 per cent and
in February, the CPI came down marginally to 9.63 while WPI fell to 3.6 per cent.
The two inflation indices have never been in such contrast as they are today.
Thus, food and beverages enjoy a weight of 46 per cent, while calculating this
index, as they form a large part of the common industrial worker's expenditure.

At present, the CPI and the WPI are completely divergent, and Abheek
Barua, Chief Economist, HDFC Banks, says "Given that a large part of the
population is impacted by high food prices, the disconnect between food prices
and inflation is not good for the economy". For poor households, 70-80 per cent

of expenditure is on food and even for relatively richer households, food is a major
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segment, and any index that does not reflect this trend is unlikely to give an
accurate picture on inflation.

High food prices are also crucial for the revival of the economy. Food
being a critical component of an industrial worker's wage basket, industry cannot
renegotiate wages till food prices came down. Going forward, the situation is not
likely to improve as the Reserve Bank of India expects inflation to bounce back to
4 per cent by March 2010. But why are food prices still so high? The primary
reasons is clearly the demand-supply mismatch. Over the last decade, India's food
production has not kept pace with the increase in consumption. For instance,
foodgrain production has increased only by 17.20 per cent in the last eight years
from 196.81 million tonnes in 2001 to 230.67 million tones in 2008. Explains Ajit
Ranade, Chief Economist at the Aditya Birla Group: "Food prices reflect the gap
between demand and supply and changing consumption patterns. India needs to
focus on its supply-side strategy. Food productivity will have to be enhanced if
India does not want to import food. "Besides, years of neglect have brought
Indian agriculture to a point where productivity is perhaps the lowest." S.
Sivakumar, Divisional Chief Executive of ITC's Agri Business Division, says:
"More investments in research and extension is the key to improving productivity
of crops in the long run."

An average housewife winces each time she looks at the wholesale price
index numbers or the inflation rate put out by the government. "Those numbers
are nothing but a cruel joke".

The countless Indian middle class families, has reasons to feel worried.
Her household budget on staples like Rice, Wheat, Tur (Arhar) and Sugar has
gone up by an average 65 per cent in the past one year, though income has
remained stagnant at last year's level.

For example, the fair average quality rice was available at Rs. 24 a kg
around the same time last. This has shot up to Rs. 38 per kg now, even though

India produces about 100 million tonnes of rice every year, which can comfortably
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meet the domestic demand. Since export of non-basmati rice has been banned, the
domestic availability remained as it was last year.

A representative of All India Rice Exporters Association, held panic
statements by ministers responsible for the price hike. Both Finance Minister, Shri
Pranab Mukherjee and Agriculture Minsiter, Shri Sharad Pawar first said that
India had sufficient foodgrain to feed everybody for 13 to 14 months in case there
was a drought. Within a few days, Mukherjee told Parliament that the country
required to import 15 million tonne of foodgrain including rice and wheat to meet
this season's demand as domestic output is set to fall 5 to 10 per cent.

The confusing statements prompted many traders to hold on to their
inventories in anticipation of higher price yields. Further the rise in wheat prices
has also bothered housewives. The government has claimed that it has handled
wheat stocks efficiently and production has been normal at around 78 million
tonnes against consumption of 76 million tonnes. Yet, each kg of wheat has
increased Rs. 6-8 since last year.

Sugar prices have more than doubled to Rs. 34 a kg from Rs. 16 a year
ago, forcing many consumers to halve the monthly intake from 1 kg per person to
500 grams.

According to estimates, the average per capita consumption of rice and
wheat in an Indian family is 7 kgs each and that of Tur 1 kg.

Last year, sugar availability in the country was almost at par with
consumption at 23.5 million tonnes. Since the Ministry of Agriculture has
permitted free raw sugar import by private companies also, there is no reason why
supply could not meet the demand and thereby control prices.

Officials said the reasons behind the sudden rise are lesser area under
sugarcane, global rise in prices and hoarding by traders. The area under
sugarcane has been reduced to 400,000 hectares. This is due to delayed monsoon
and lower sugarcane prices last year. Officials however said the price rise is not in

proportion to the decline in production.
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On pulses, stagnant production had led to the price rise. Import-dependent
India has seen around 2.5 times increase in pulse prices in the past one year. The
country's increasing demand for pulses due to the rise in population has resulted in
an increase in net imports from about 460,000 tones in 1998-99 to over 2 milliion
tonnes in 2008-09. This is likely to go up if serious attention is not given to
increasing production. The government owes an explanation to all this.

So, who is responsible for this distorted economy of the country distorted in
the sense quite reflected in the position that inflation has reached its ever lowest
that is plunging into negative place but still the food prices are sky rocketing.

Hon'ble Prime Minister, Shri Manmohan Singh, the past Finance Minister
Shri Chidambaram and present Finance Minister Shri Pranab Mukherjee is the trio

who owe an explanation to the country.*
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THE MINISTER OF AGRICULTURE AND MINISTER OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (SHRI SHARAD PAWAR):
Mr. Chairman, Sir, I have been very carefully listening to the discussion in the
House on the issue of prices of essential commodities. In fact, during the last
Session also this particular subject was discussed and I had the opportunity to
apprise the House of the overall monsoon position, delayed rains, and its impact
on Indian agriculture, particularly on production and productivity.

Mr. Chairman, Sir, at the outset let me assure the House that moderating
inflation and robust and all-inclusive growth are the two most important policy
plans of this Government. The Government is also committed that the farmers all
over the country will receive fair and remunerative prices and that the terms of
trade will be maintained in favour of the farmer. Therefore, the Government has
been working on two policy planks — one to give a boost to the agriculture and
second to insulate the vulnerable sections of the society, especially those who
come below poverty line, and target the population under Antyodaya Anna Yojana
without adversely affecting the growth momentum necessary for the
socioeconomic development of the country.he Government is very much
concerned about the rising prices, particularly of food.

I do not want to comment on this — this is such an important subject which
was discussed in the House for hours together, but unfortunately, those who
initiated this discussion have some more important responsibilities outside the
House and that is why, I am not feeling their presence here.

SHRI GURUDAS DASGUPTA (GHATAL): We are all here.
SHRI SHARAD PAWAR: Certainly. You have not initiated; I said, ‘those who
initiated this’.

Before 1 go into the dynamics of inflation, there are certain points that |
want to place before the House. Over the past two years, there have been certain
developments in the farm sector which are often forgotten. There have been

quantum jumps in the MSP; the farmers are getting better prices; they are
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empowered and are able to make informed decisions on the timing and the pricing
of their produce; they are also able to make informed decisions on the next crop
that is to be cultivated; they are finally getting their dues also.

I shall very briefly mention the overall background of the inflationary
pressure on the economy, as well as the anti-inflationary measures that the
Government has taken. The world food situation is being rapidly identified by the
new driving forces; that is, income growth, climate change, globalization,
urbanization and food consumption, production and market.

Hon. Members are aware that we have passed through very difficult times
over the past years. World financial and commodity markets were experiencing
sharp decline; due to financial integration, the uncertainty of the global financial
situation was transmitted to the countries outside the epicentre of the crisis and
thus, impacted on the Indian economy. The real GDP growth declined, with a
deceleration in growth spread across the three sectors — agriculture, allied
activities, industries and services.

RBI took measures in expanding rupee liquidity. Taken together, the
measures put in place since mid-September 2008 have ensured that the Indian
financial market continued to function in an orderly manner. At a macro level, the
Government intensified its efforts on procuring as much food grains as possible
from the local market. A record of 55.58 million tonnes of food grains — that is,
33.1 million tonnes of rice and 22.57 million tonnes of wheat was procured in
2008-09.

I may remind the hon. Members that this is the highest ever procurement
since Independence. During November 2008-October 2009, India also imported
substantial quantities of edible oil, amounting to 8.2 million tonnes, an increase by
46 per cent over the last year. Similarly, in the period April 2008 to March 2009,
2.44 million tonnes of pulses were imported to improve the domestic availability.
During April-October of the current year, 1.59 million tonnes of pulses have been

imported, compared to 1.32 million tonnes in the corresponding period of last
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year. These imports aided by Government policy of allowing them at zero import
duty, have had a moderating influence on the prices of the commodities. E

E I shall now come to the basic scenario regarding the inflation of essential
commodities today. Hon. Members are aware that the UPA Government has
successfully been able to tame the inflation as measured by the WPI. The annual
rate of inflation based on the monthly WPI stood at 1.34 per cent for the month of
October 2009 as compared to 11.6 per cent during the corresponding month of the
previous year. I am actually aware that inflation in food articles is currently about
11.55 per cent. I must remind the House that one of the mandates of this
Government’s manifesto has been to offer remunerative prices to the farmers. In
tune with the mandate, the Government has increased the Minimum Support Price
of wheat from Rs.640 per quintal to Rs.1100, that is 72 per cent rise and in the
case of paddy, common variety, from Rs.560 per quintal to Rs.1000 per quintal,
that 1s 79 per cent increase that too between 2004-05 and 2009-10. I can read out
the figures for the essential commodities but I do not wish to take the time of the
House on this account.

I shall, now, briefly touch upon the inflationary trend of important essential
items; rice and wheat. Our main concern is to ensure the availability of food
grains for the Public Distribution System so that the impact of inflation on the
common man is minimised. Hon. Members are fully aware that for the second
successive year we have had record production of food grains totalling 233.88
MT. The increase in food grains production has been matched by increased
procurement for the Central Pool. The Government has procured a record 58.53
MT of food grains this year as a result the Central Pool stock of wheat as on 1* of
November 2009 was 268.88 lakh tonne; for the year 2009-10 quantity of 108.14
lakh tonne of rice has been procured till 30™ of November 2009.

In fact, as on today, our procurement has started essentially in Punjab,
Haryana and Western UP. [ am very happy to brief the House that this year

irrespective of a lot of odd situations, Punjab and Haryana farmers have saved
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their crops and procurement of paddy in Punjab and Haryana this year is more
than what we procured last year. I am sure, probably the similar situation might
repeat in the State of Uttar Pradesh.

A point was raised by some hon. Member here with regard to the prices of
paddy. The Government of India might have announced Rs.950, plus Rs.50 bonus
but the farmers of Uttar Pradesh are not getting that type of price and they are
selling their paddy at Rs.700. When we collected information from all the State
Governments, we received communication from Uttar Pradesh Government that
this year their crop is very bad and probably they will not be able to supply to the
Central pool.

SHRI JAGDAMBIKA PAL : They have introduced the token system and so far
they have not been able to release the quota.... (Interruptions)

SHRI SHARAD PAWAR: I have got letters from some of the hon. Members of
Parliament regarding crop condition. We again tried to contact the Uttar Pradesh
Government. The UP Government had communicated to us that because of the
last rain, the crop condition has improved and probably they will be able to start
some procurement. Ultimately, procurement in the field level is the responsibility
of the State. If they want advance support, we are ready to send. The point which
has been raised here, I will definitely look into the matter and we will see that the

farmers, particularly paddy farmers from Uttar Pradesh will not suffer and they get
proper price.E


Rep133_3
d. By ‘o4�


26.11.2009 201

19.00 hrs.
MR.CHAIRMAN : Hon. Members, the time of the House was extended for one
hour and before we proceed further we would have to extend it for some more
time.

The time of the House is extended till the reply of the Minister and also
conclusion of the Zero Hour.
SHRI SHARAD PAWAR: The price of rice and wheat is reasonably stable. In
fact, my distinguished colleague Shri Gurudas Dasgupta has given certain figures.
I am ready to go with him to any market. I have also got some information
regarding the price of rice as of today. It is being sold at Rs. 23/- per kilogram in
Delhi market. I was hearing from my very senior colleague that his experience is
something different and definitely I would look into the matter.

Sir, the figures that I have suggested that a year back the price of rice was
Rs. 22 per kilogram and practically this remained stable for seven to eight months
and as on 23" of November, 2009 price of rice in Delhi market was Rs. 23/- per
kilogram. Similarly, the price of wheat, about a year back in Delhi market was Rs.
13/- per kilogram, but as of today it is being sold at Rs. 15 per kilogram. The
increase has been of Rs. 2/- per kilogram. Similarly, about a year back the price of
atta was Rs. 14/- per kilogram and as of today it is being sold at Rs. 17/- per
kilogram. The real serious situation is in regard to dal. The price of Tur dal one
year back was Rs. 51/- per kilogram which is now being sold at Rs. 91/- per
kilogram. The price of urad dal one year back was Rs. 47/- per kilogram and is
now being sold at Rs. 77/- per kilogram. The price of moong dal one year back
was Rs. 47/- per kilogram and it is being sold at Rs. 82/- per kilogram. The price
of sugar one year back was Rs. 20/- per kilogram and now it is being sold at Rs.
38/- per kilogram. The price of potato a year back was Rs. 11/- per kilogram and
now it is being sold at Rs. 22/- per kilogram and onion which was being sold at
Rs. 18/- per kilogram a year back is now being sold at Rs. 25/- per kilogram. The

prices of these items are reasonably high.



26.11.2009 202

Another important issue which I would like to bring to the notice of the hon.
Members is the situation in regard to edible oil. As you are all aware, India is not
self-sufficient in some of the agricultural commodities, particularly edible oil and
pulses. We import practically 40 per cent of edible oil and 50 per cent of our
requirement of pulses from a large number of countries. Currently, the
international market prices of edible oil, as on 19" November, 2009, are higher as
compared to last year. The price of crude palm oil has increased by 25 per cent
internationally; the price of soyabean internationally has increased by 21 per cent;
the price of sunflower in international markets has increased by 15 per cent; and
the price of palmoline internationally has increased by 49 per cent. This is the
overall situation in the international market. That is why there will be some
impact. But we have taken a number of steps. We are importing some edible oil
and are supplying to the State Governments at subsidized rates. There are 12 to 13
States which are taking advantage of this scheme.

There was a lot of discussion with regard to sugar prices. It is true that this
year sugar prices have gone to abnormal levels. The domestic production in sugar
this year is estimated at 148 million tonnes as compared to production of sugar
year before last year which was 260 million tonnes. E

Sir, a point was raised by the hon. Member, Shri Mahtab. He asked
whether there was design as such before two years because there was ample
production, it was exported and this year, there is a shortfall. In fact, sugar
production is a cyclic process. Every two years, there is a shortage of sugar. If we
take a five year period, for the first three years, there will be ample crop in the
country and prices of sugar and sugarcane will come down like anything. In the
other two years, when the prices go down, the farmers will immediately shift from
sugarcane to other crop. He might go in for wheat, he might prefer some other
crop, and the availability of sugarcane is not enough then. Production of

sugarcane goes down, prices become high and the farmers will get better price.
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This year, the situation is similar. But that was not the situation two years
back. Two years back, there was tremendous production. In fact, one of the
major problems which I was facing and a major complaint that I was getting from
particularly sugarcane growers was that mills were not paying their prices. It was
because there was too much production, there was no warehouse facilities to keep
sugar. In many sugar mills, sugar was kept in the open covered by tarpaulin.
Mills were not in a position to pay proper price to the farmers and that is why, the
overall position of the farmers was quite bad. In such a situation, the Government
took a conscious decision to introduce a few new schemes.

Firstly, it was buffer stock subsidy. This was the first time when sugar was
kept in the godown warehouses of the mills for six months and the interest charges
or the godown charges were paid by the Government. In addition, there was
another scheme which we had introduced. We tried our level best to export sugar
and we have provided transport subsidy for export. It is because unless and until
we remove the stock, clear the godowns, get some money, farmers will not get
their proper price. That is why, practically, more than Rs. 800 crores have been
spent by the Government just to provide subsidy to exports. That was a peculiar
situation and just to save the farmers, such a decision was taken with the approval
and consultation of the respective sugarcane producing State Governments.

I have made a statement in this same House about two years ago in this
regard. When the prices of sugar was going down, it was about Rs. 13 a kilogram.
I made a statement in the same House saying that whether the price of sugar is Rs.
13 or Rs. 14 or Rs. 15, it will ultimately lead to a serious problem of availability of
sugarcane in the next year. It is because the farmers will become alert and they
will immediately shift from sugarcane to elsewhere, and they have shifted. The
country which produced 260 lakh tonnes of sugar two years back has produced
150 lakh tonnes this year. The country’s requirement is 230 lakh tonnes a year.

Our total consumption is 230 lakh tonnes but the production was 150 lakh tonnes.
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Thus there was a clear-cut shortage of 80 lakh tonnes. Hence, there was no choice
but to import.

Then the question comes as to what type of sugar we should import. It was
just possible to import fine sugar but we took a conscious decision to import raw
sugar. A lot of people asked as to why we imported raw sugar. The reason for
importing raw sugar is that firstly, it is cheaper and secondly, we can import and
process as capacity utilisation is there. The workers who are working in the mills
will get employment and the country will get a cheaper rate for the sugar. That
was the reason why we had taken a decision to import sugar. Actually, the
Government has not imported. We just allowed the sugar mills to import it. We
just removed the duty.

We just requested them to import it, process it and make it available in the
market. But still we are not in a position to fulfill the total requirement. There is a
gap. This gap will be definitely there. One more reason is that, essentially in
those States which are producing sugarcane, this year, due to insufficient rain the
plantation has been substantially low, particularly in Maharashtra, Karnataka, and
Andhra Pradesh. In Uttar Pradesh, sizeable cane has been diverted to jaggery. We
have got information that jaggery is not used essentially for eating purposes. It is
used for some other purpose. But those who are in the jaggery manufacturing, are
providing better price to the farmers.

Shri Mulayam Singh has raised the issue of sugarcane. This year, the Uttar
Pradesh Government has announced a price of Rs. 165 per quintal to the farmers.
The Uttar Pradesh Sugarcane Mill Association has announced that it will provide
Rs. 15 as bonus. So, Rs. 165 plus Rs. 15 comes to Rs. 180. In today’s newspaper
there is a report that some mills have announced a price of Rs. 195. 1 would like
to inform the House that Rs. 195 or Rs. 200 is the price which the farmer is
getting. This is the highest price which the farmers have got in the last fifty years.
This is the position with regard to Uttar Pradesh.
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Sugarcane growers of South India, Maharashtra, Karnataka, Gujarat, Tamil
Nadu and Andhra Pradesh are getting somewhat near to Rs. 230 per quintal. One
of the main reasons is that sugar mills in those States are in the cooperative sector.
They are owned by farmers. That is why whatever they are earning is passed on to
the farmers in the form of sugarcane price and that is why they are getting a better
price.

My appeal to the State Government of Uttar Pradesh and the mill owners is
that, as the sugar price has gone to the sky this year, they should definitely try to
pass substantial portion of the sugar price to the farmers. The farmers should get
more than Rs. 200 or Rs. 210 in Uttar Pradesh. Otherwise, farmers will definitely
shift from sugarcane to other crops and again the country will face serious
problems.

i goryEur IRV R (SES): IR QY A S FEhr) Al fret 2

# ¥R TR : J A1 99 TWHR DI 8 g ©, 9 8D Pl ol

A goryuor TRt g ¢ WfT 9 @ T8 T BB

#t IRE T@R : 98 HebN A1 ol T8l gl W AR Al el & SIRAT el
gl

it gonEer wRur Rig @ e, Fa W g8 off, ugae fid ardl 7 @ WeR ) o g,
AAfp f fAal 1 RIS SRR & U1 8, S99 gl [l &1 @ s ?

M INE TR : HR B AT =AY, i IT§ AT qHY &, S8l 39 Alel d A 39 C W
Jd §, O X© B 39 U A MO T ol @l gl 391 S B B 916 SN A HH o HH
70 gfoera S feami &1 T B BEd & w9 H S Aoyl 59 g # fear S g
g & v Il 3 o omen g, @ a8t 7 e S5 5l 89 90 WRBR Bl forka
el & o o 391 fFaml @1 S dRE A HHd o B B B

There are two other issues which have been raised about potato. Out of 311
lakh metric tonnes production during 2009, around 175 to 180 lakh metric tonnes
of potato were stored in the cold-storages as well as in temporary storages. At

present more than ninety per cent of the stored stock is over and the rest should be
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over by the end of November or by mid-December, 2009. Increased demand from
the processing industry and delayed monsoon leading to delay in the potato
plantation, increased the rates of other vegetables resulting in increased demand in
the domestic market. Efact, one of the major producing States is West Bengal as
it is appearing now-a-days. I recollect, about two years back, one of the major
problems which the potato farmers of West Bengal were facing was as to what to
do with potato. That is why the Government of India has provided, directly or
indirectly, some transport subsidy. The West Bengal potato was going to
Singapore and to South-East Asia. So, that was the position in the States like
West Bengal which were exporters. This year the crop condition of that State is
bad. There is a particular type of disease that has affected potato crop heavily in
West Bengal and even in Uttar Pradesh and suddenly this year the availability of
potato has been substantially dropped. But, I am sure, this is a temporary thing
and the situation will definitely improve. These are some seasonal variations and
sometimes it does happen because of certain situations. But I am absolutely clear
about one thing that this is a temporary situation and in the rabi crop, the situation
will definitely improve.

Similarly, there is an issue of onion which has been raised here. Total
onion production in the country during the year 2008-09 is estimated to be around
76.37 lakh tonnes as compared to last year’s production of about 74.51 lakh
tonnes. Around 25.10 lakh tonnes onions were stored in the country during the
year 2009, which is almost similar to last year’s storage of 25.65 lakh tonnes. At
present around 90 per cent stored stock is over and the rest would be over by
November end. Around 2.5 lakh tonnes onions are still available for consumption
in stores of different parts of the country.

Onion has two crops and one is in the kharif season. But this year,
essentially the States like Maharashtra, which is producing about 70 per cent onion
and which is supplied to the rest of the country, in that entire onion belt, there

were no rains. There is drought. That is why the farmers could not take up the


rbn
Contd. By   R4   


26.11.2009 207

onion crop. But the last sphere of monsoon has improved the situation and sizeable
area was brought under the onions. But, unfortunately, about two weeks back,
again there was a depression in the Bay of Bengal and that has created havoc in
certain parts of Karnataka, Maharashtra and Gujarat and that entire crop has been
destroyed and that is the reason why the onion prices have gone up to a sky level.
Again, I think, this is a temporary situation. The Government is trying its level
best to provide seeds to Gujarat, Karnataka, Andhra Pradesh, Maharashtra,
Rajasthan and to some of the States which can take up the crop of the onions. I
am sure the situation will definitely improve.

Sir, this is one of the items which has a tremendous export potential. India
exports onion, but just to directly or indirectly control the exports, we have
decided that the Minimum Export Price (MEP) of the onion which was there about
85 dollar per metric tonne, we have increased to 300 dollar per metric tonne in
October, 2009 and recently about one week back, the MEP has now been
increased to 445 dollar per metric tonne and because of that, I think, the export
will be reduced and the availability in the domestic market will definitely improve
and we will be able to give some relief to the public at large.

One important issue was raised here. It is all right. There was some
shortage of certain food. There are 299 districts which were declared drought-
affected by twelve States. Our kharif season has substantially suffered and we
could not take up paddy crop in 56 lakh hectare of land this year.EThat has
resulted in drop of rice production by about 14 to 15 million tonnes. In other few
lakh hectares, production of other crops likes pulses and others has been dropped
because of drought. That was the situation. But in such a situation, still, the last
year’s stock position of wheat and rice is good in the country. We had decided to
import certain items particularly sugar, pulses and oilseeds. We have kept a close
eye to see how hoarding and blackmarketing is not there. This is the type of a
decision which the Government of India can take but these decisions are

implemented by the States. All the powers have been given to the State
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Governments. At present, 20 States and Union Territories have issued orders
imposing stock limits, stock declaration requirements in respect of the essential
commodities for which the Government of India has issued orders permitting to
issue such restrictions. These commodities are pulses, rice, paddy, edible oil,
edible oil seeds and sugar. In the case of pulses, 16 States have issued orders
imposing stock limit. Another 5 States have imposed the licensing and stock
declaration requirements.

The Prevention of Blackmarketing and Maintenance of Supplies of
Essential Commodities Act, 1980 gives powers to the State Governments to detain
people up to six months if it is found that they could act in a manner which is
prejudicial to the maintenance of supply of essential commodities. During the
current year, 2009, up to 31% October, 2009, the States have reported that they
have detained hardly 126 persons. These actions are taken to keep a check on the
prices. But, I think, the State Governments should take more interest in this matter.

I tried to collect the information regarding the States which have taken
effective action. Now, I will give some examples. Take the State of Bihar. In the
entire State, - this is up to 31% October, 2009 — the Bihar State Government has
conducted a total number of four raids; the number of persons arrested was two
and the persons prosecuted were nil.

Coming to Delhi, there were 70 raids, 45 persons were arrested and 49
persons were prosecuted. In Gujarat, there were 18,459 raids; 18 persons were
arrested and 71 persons were prosecuted. In Himachal Pradesh, there were 14,946
raids; three persons were arrested and two persons were only prosecuted. In
Kerala, there were 33,638 raids; 18 persons were arrested and only two, out of
them, were prosecuted. In Maharashtra, there were 716 raids; 1,171 people were
arrested and 756 persons were prosecuted. In Tamil Nadu, there were 11,535
raids; 3,532 persons were arrested and 1079 persons were prosecuted. In West
Bengal, there were 56 raids; 58 persons were arrested and one person has been

prosecuted.... (Interruptions) In Tripura, there were 3 raids; one person was
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arrested and one person was prosecuted. So, there are some States which have
taken action and there are some other States which have introduced raids but they
have not arrested the people concerned. The number of prosecutions is very rare.
Again, I have requested the State Chief Ministers saying that this picture is not
good and in such a situation, if the State Government’s machinery is not alert, if it
is not taking preventive action and making detention against hoardings, it will be
difficult to give relief to the public at large.E

TE is why our expectation is that they should do something in this regard.
This is not something where only the Government of India can act. The Act has
given some powers to us but, ultimately, powers have to be delegated to the States.
The State Government is going to take action. When we have provided these
powers, I think, it is the responsibility of the State Governments also and they
should also take effective steps.

A question was raised as to what type of measures the Government of India
has taken. I will now try to dwell on the effective steps taken by the Government
to bridge the gap between demand and supply of essential commodities and
contain inflation.

As far as fiscal measures are concerned, we have reduced import duties to
zero for sugar, rice, wheat, pulses, edible oil and maize. We have reduced import
duties on refined and hydrogenated oils and vegetable oils to 7.5 per cent. We
have allowed import of raw sugar at zero duty under OGL. We have allowed
import of white and refined sugar by STC/MMTC/PEC and NAFED up to one
million tonnes on 1% of July 2009 at zero duty (notified on 13.2.2009). This has
been extended up to 30™ of November 2009.

As far as administrative measures are concerned, we have also banned
export of non-basmati rice, edible oils and pulses; effected no change in the tariff
rates value of edible oils; imposed stock limit orders in the case of paddy, rice,
pulses, sugar, edible oils and edible oilseeds up to 31% November 2010; the
periodic enhancements in MSP — currently Rs.1100 per quintal for wheat, Rs.1000
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per quintal for common rice variety just to maximize procurement of wheat and
rice.

DR. K.S. RAO (ELURU): What about palm oil seed?

SHRI SHARAD PAWAR: That we have reduced to 7.5 per cent.

DR. K.S. RAO : If you were to increase the price, the market price has come down
from Rs.6,400 to Rs.3,800 to the farmers who are raising the palm oil crop. By
resorting to import, they will be further crushed.

SHRI SHARAD PAWAR: In fact, this particular decision is mainly for some time.
We have decided to discuss it with the Government of Andhra Pradesh,
Government of Kerala, Government of Tamil Nadu and we will take the views
from these Governments and take appropriate action at the appropriate time.

DR. K.S. RAO : If adequate price is paid to the palm growers, there will not be
any need to import edible oil.

SHRI SHARAD PAWAR: What does he mean by adequate price? Unfortunately,
the prices are going to such a level that it is the responsibility of the Government
definitely to protect the interests of farmers, but simultaneously, we should not
bye-pass the interests of the consumers. That is why, we have to make a balance
between both of them and our efforts are to keep that balance. Definitely, I have
received a representation about the import of oil, particularly palm oil and I will
definitely see how to protect the interests of the domestic farmers, but
simultaneously I cannot just forget the interests of the consumers also.

As my colleague, the hon. Finance Minister, has already explained that we
have not changed the Central Issue Price practically for the last seven-eight years.
It is Rs.5.65 per kg. for BPL and Rs.3 per kg. for AAY for rice. For wheat he has
also said that it is Rs.2 to Rs.3 per kg for AAY.

Future trading in Rice, Urad and Tur has been suspended by the Forward
Market Commission in the year 2007-08 and it continues during 2009-10. Future
trading in sugar was also suspended w.e.f. 27.5.2009 up to 31 December 2009. If



26.11.2009 211

required, the concerned authority will give serious thought to extend the period
also.

For the month of November 2009, a quantity of 15 lakh tones of non-levy
sugar has been made available, which includes 10.5 lakh tones of normal non-levy
sugar to the market., these administrative measures and fiscal measures have
been taken by the Government of India which will give some result.

My concern is this. We have made all efforts to insulate the farmer from
the onslaught of rising input costs by providing inputs such as fertilizers at
reasonable rates.

I am also concerned that delivery systems established by some of the State
Governments have shown weaknesses in reaching the food grains allocated under
the PDS to the genuinely poor. I would like to reiterate my earlier appeal to the
State Governments to streamline Public Distribution Systems and ensure that no
leakage or diversions take place and the genuine poor families get the benefit of
the food subsidy.

In fact, one of the points which has been raised here by some of the hon.
Members is that we should reintroduce the Universal Public Distribution System.
In fact, this decision was taken about eight or nine years back. It was a conscious
decision. The idea behind was to protect the interests of the really poor sections of
the society. We are implementing that decision for the last eight or nine years. |
am in a position to give a full commitment at this time. This is a little difficult
year. This is the year where 299 districts are facing drought. This is the year
where there is a setback in food production and agricultural production. But at the
appropriate time we will give a serious thought to this particular suggestion.

Sir, I do not want to take more time of the House. It is true that the
Government is quite serious about the rising prices. In the last discussion also, I
never said that the situation would be improved immediately. It is not simple. We
have to improve the production. We have to improve the productivity. We are

investing substantial money on agriculture. We have introduced many Schemes
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like RKVY and the National Food Security Mission where we are giving
tremendous weightage to improve the production and the productivity of wheat,
rice, pulses and oilseeds. Our efforts are also to provide a better price to the
farmer whereby he will be definitely enthused to pay more attention in
productivity.

With the full support from the farming community and pragmatic policies of the
Government of India, and with the full cooperation from the States, I think, we
will be able to overcome this situation. We have to work together and we have to

face this particular problem collectively. ... (Interruptions)
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MR. CHAIRMAN (SHRI BASU DEB ACHARIA): Now, we go to the Matters of
Urgent Public Importance.

Shri Kaushalendra Kumar.

$it Fivles FAR (ATeaT): IR FBled, WY g f[I8R H 90 Ufera a1 S¥) 31t Sia
P F WY I Wl T A G g ol [T8R 5T & U Fobel B IATE BT 35 Hfeerd By
AT 2| TR G S Fhal ® 5 R wow A fHaw A $fY w snenlRa €1 BN @1 s
He-deT qgurerd A 21 fIER & w1 g 99 § SRl B A1 98 B ©l S8l ol I
UYUTS W deT BT o, 9% Y, N, §h9 ¥ §Y S9ed, 9 ¥ 8 S &b foea, waft
UTe, GIR UTeld 3R #8ell e ¥ HIT 3R 3fS gRI Blal o7l 99 &AM & ¥d &
arfaRed emre Bt off | SOy Urion # SRS BH Bkt o 3976 89 9 AT @1 3nfda
HOar g, AR | AN BT GATIT THAT| 3HH AR WX 9157 9gd G| §9 3R
WHR R IR & iR Wi & o &) oemd 81 39 foy & WRaR ey @i
FERIAT fd8R WRHR Pl 59 7S § T B, Wﬁnﬁmél@
et A g (STAUR): 9 HElGd, § U SWod ¥ N UA.UE.-d9 d av H
HET AT 37T <E of b BN o2 & 7 TWd A SM 9o W61 8, 1 Hegae Yo g,
B B W B PR & W E, RN 9 vRiied @ % §1 37 yRised # §gd @
SN R Y g1 H U B W B a1 Hedl diedl § AN AU T U WA B SRR H Sl
TSH B B M T3 8, STD HM B b WIS 9gd & 21 a8f F9 A HH UH TR
3meHt 90 fhaiier & TRam § 1R gar 2

QYT ARGy, BT S 9 |aieE 2 {6 deae™ &1 o S afeRaa g, a8 91
|IgS @1 B3N &l 98 Bz 1 Rived 781 2 {5 U@ Ags W W1 91Y, Udh & |igs @l
S| " # S R 9Sd 7, Sue! RUTR @ A B A o it @ 5 swa e '
e fear Sv | gaw drT oRikew, faferesdt # ff el . Rraw i tRiise § R % B

[y AR, W YD A ¥ WReR I AR € 5 oy 3w AR Al
3R g9 A B TA I
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Hon. Chairman
Sir, West Bengal can be divided into two parts-one is south Bengal and another is
north Bengal. All of you are aware that north Bengal is famous for its scenic
beauty and natural resources. People from all over the world come to visit the
place and enjoy the natural beauty of Darjeeling, Duars hills and Sikkim. But due
to water pollution and environmental pollution, now rainfall is very less there.
There is rampant deforestation, construction of houses, roads and other
infrastructure facilities which are adversely affecting the rivers and they are drying
up as a result. The waterfalls are silent today and the quantum of water is also
less. The situation on the whole is very grim. So the Government should come
forward with schemes to tap and conserve the water of rivers Teesta, Jaldhaka,
Kalchini during the monsoon season. If that water is diverted properly to the
villages of north Bengal then the environment will become much better. The
water will help the forests to thrive and the region will become more beautiful.
Thus the Government should focus more on the Teesta Project which it has
already undertaken. But not a single penny has been spent for this project. For the
benefit of the people of the region, the work needs to be expedited and completed
as soon as possible.

The Government should pay heed to my request. With these few words,
I thank you for giving me the opportunity to speak in zero hour and conclude my
speech.
SHRI K.C. VENUGOPAL (ALAPPUZHA): Sir, I wish to bring to the kind
attention of this august House the discriminating treatment meted out to the
Malayalam Film Industry by the Jury Chairman of the Indian Panorama for the
International Film Festival. It has been alleged that he even refused to watch the
Malayalam movies including the movie Pazhassiraja, the mega project of

Malayalam Film Industry.

* English translation of the speech originally delivered in Bengali
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We all know that Pazhassiraja was the only native king to rise against the
British misrule. He was a great freedom fighter, who fought the British through
Guerilla Warfare by rallying the forces of Kurichyer Tribe and become a martyr
for this country.

The historical event has been immortalized in celluloid by the world
famous writer M.T. Vasudeven Nair, the director Hartharan and National Film
Award Winner Mammooty.

But it is a shameful thing that such a discrimination has been practised
against the great movie industry that has made memorable contributions to the
Indian Films.

I would, therefore, urge upon the concerned Minister to take necessary

action against such despicable action.
#it SFefeT Ut (SARATIST): [HIUiT Heley, N J31 die & 98y o), g9 forg #
3MUST SR §| H 3T ATeTd A Yob IAhdl A8caqUl AT Bl TR ARBR BT L P
FRAT ATEAT El < B 9T el § fR@ S tadiS st 8 a8t W 22853 HHARN
foeT & Y gU doNl o B ©, 9 AT 204 RS FUAT TATHE YaRATRR TR TS &l
(=

EIGY, 39 91 & WP Ge, A ST o &, U9, A 7 R A H @
oAl 9 I8id UH.ALEL H srcsy & forg arHifes Riwew &1 oy fhan, a1 99 o o a8
I I gy 6 W 22,853 VA AN &, ST a=4A1 ¥ PM IR @ &, oihd d TH.ALSL B
HRTAT I Blee H IURIA T8 &l SqD davs I 411 dM by dears fia & gl 52
a9 F dot et @ gl § s € 6 39 TR 91T iR B8 T8 8 9! © b Q9 |
e TaTic & Taadax 9 ot fd & 81 &R 9 o S &1 fsared 9 &Y o S
3T el BT A A Bl H FfTgdwy ¥ AEm o WReR WALl B 39 99 & g
R & & StRefia FMeiRa fear Sy &k 7' war ovman sme % & anf § 3 @
&I it gg; 3 oy Fygfaaal &9 gs, o Jfdd aRdfde w9 ¥ 39 Ual R HRIRd T8l
gaferg § |Her g & a8 sfeaw IR vd weaqul ued §1 59 R A Q¥ I 8 ey |
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S, IO G (FHTS1): GHIUMT HEG, IS <¥ H U 984 q G T B TS g,
R T IR &, S99 IR & SR ga) 1 e 21 98 9ART 8, I} & o7y el
# WeeR Jell o1 7 Bl oot UMY 77 B 5 Sl # TN @ foly weler g4 e 99
AU g5 YT U< Ul & foTQ Tid, SBTal 3R I8 &l 3R W I8 & T8 31 J g,
Afgealt &R el W g o) 2 21 39 SRu W aRfRIft a1 8 € 5 @ 2007
S g Tieht B ff TH.SL. T § TP ARG Buce 39 IR § B g ot s
UhR A Y 2007 H & ool & & TR qrorar ot & 717 & 1 oft &R feelt # ot ¥g
fafer 8 fb dhum.an. offfhd, A8y i 3R Ul Wad & 3R Tkl & S D s
T O 32 Bl $9D HRUT fJde TR TSl 8l T3 § 3R I 39 8¢ P Il Y ¢ & ool
DI A W W THR PR IS ©| Po-Del J A AN AN & [ TRE BT ghHT W) W IR
dihR HEAWT 81 %8 & 3R AN I &R ® 2l

ARG, AN B TR B MDA A MBI /M B U Rl g ok
FUHPIC H TER o TSI fh I8 g% & 3Mdsd ¥ g9l S| A 3R fhar Wl urer
8, Wil ITH! WS B DI 4 JHAM Tgad &1 4 T Alel HETd DY & (T Bl S
g 3R I § ITPI BAA JHAE ¢ @ gl ST § 9RA PR A AWE IR @l g [P
A, fRAmT iR S9d! B Bl A & {7 STedl I STeal eRep B BT e fhar S|
feurae yew SR focell O ol & SR (el gerferad &1 wod fhar 9y, Wl BHd
TeTfelIT BR WM 36 DI IR BR HICHH ATh AT oTsh | MU o1 59 A5 qul
g o= drer &1 99 e, $9e oy # sive! 9gd-9gd g=Iare odl g
37t G W AgaTd (fHTR): QUM HEIed, # 3 e ¥ WRG ARBGR gRI Adiford
fre S Hier Ao & FMgiRa A &1 IR & AT BT e gl H DR IoAM |
3T g1 #9 I% Urn € % 39 AN & oI UG fQad & I HRA WRBR B IR A
FaiRa fear T g1 s sfeR wwre d a1 faF ard gbr 1 g A fhar gl wR
T AT © 6 e S Hier W 984 oresl §l 39e ded WA iR U mifHe faeeral
H AHIHT W S 8T © 3R @ H Al IR g3 &, olfhs O f&F aradt a9 &, 99 A
faenfern & SufRAfY 7 T/ 21 O Wics § SR SR gl 39falv A% YRd ARBR
H ARG T o ISR BT Sl ufeer )l el 8, faRiyaR iR ARa &F iR -uTd &
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el § aad @ s efde § @ g1 9 ISwHel T8 afcd IgHISH g1 safay A% WA ©
5 se #I H URac 81 3R # qRIg HRAT A 9RA WDR 4 6 e © A 4 ps
gfdc & ogaR i MaiRa & R a1 &1 JHaE T8 81 iR Sed & dared
el Wb A B WD | gIarg|
3t SreTe R (FRW): 99Ifa 7eley, # oMy A1ead ¥ U He@yyl fAuy &1 TRe ded
HT S MBI BT Areal 21 fIER T va o fser I=g &, orgt fastelt &t wud g4
U B M W a9 9gd $A gl 98 & a oo’ & fa T d ur o 91 aR
f&am a1 &, Stq ®Is d fASTeieR 9@ a8l @l IR 5wl

S8l I 39 oW H WA [ASCleR 991 B 919 8, 6 Wil A URATY] {ISTelER g,
4000 FMMETE & AU S faoTell gt & ST IR &, 9 A R WA fTeirer a+ii|
# MU HIH W WRBR A IE el dledl g (o Sl I8el A I Ao &, S R F e
3Tl W IRATY] fASTelleR =il IR g 7 &, RH 73 371 4 oRA1y] fasiefler =] 99 1
A1 H ®acdl U $¥eH o &I dhad Y e Uiead a1l 2l Sl IR =AY fasieiler &, a1
a1 e Ao H &9 X €, d¥ed Ao H 99 XS € AT S Al Ao H g Bl a1 ©

MRER I8 I i Hd WA BN, el [doTell DI B 87 Sd SFRBT § TRATY]
TIfdd IR |HSiaT &1 W@ o7 A1 9gd SIR-UR 9 I8 9 s off fF 39 9w # g W W
RATY] fASTeITER ST 3R fdSTell T SATET 8| PN § &l ARl Bl [Isiell ot 81 81 <&l
g, g8l fami @1 fasTell <7 &) a1 o] 3/ Sfq I WRATY fASTClER o &l 91d 8, 3facar o
wrge ol gan §1 Ot AL g-ad o, Sue fgR # Wt qarer # U uRATY] ASTeleR a1 bl
qd B ATl TS § g @ b I8 9% 91 WA B S ©l o 7 fER A, T IRgs # iR A
IS H TRATY fASTATER SN S & R BT WeR S g9 o¥ W fewr g Swl
AABTT AN IRES & 3R 8, Sl [I8R BT o Terll od 8, Bl RAER &1 a8 fowy ol
MRER 39 TRE W < H Joa gaid T Uar {6 o1 ’8 8, [{AStell & 99 W) S 999
s TeM W U5 €, 98 WA fASTeleRl B 9 Fmax 98 W ISR o 2 €, 98l
WRATY] fISTelleR U8el | AT A1 H &9 &l 8 Fhdl ¢ [ del 98 A 98, oAl M
N H S w9 U8 argeM W R @S 8, 98l uR Wl uRATY] fASTelleR ol | Farer # I8
TI AT, T8l WRPR T WA [ISTCER MM BT ad Bl ol
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e # e | 31U qeAH W ARBR A A Bl gl
SHRI J.M. AARON RASHID (THENI): Sir, I wish to bring a few lines to the
notice of this august House regarding the pathetic life of Tamilians who are living
in Malaysia, Singapore, Sri Lanka, Brunei and other countries. They are being
harassed by our Indian High Commission people when they go to get their visa. |
welcome our Government’s decision to give dual citizenship to the Indian origin
people who are living in foreign countries. At this moment, whenever our people
want to come to their motherland, they are being charged extraordinary fees. If a
person wants to have visa, they have to pay 170 or 180 ringgits, that means, more
than Rs.2000 in Indian rupees. About ten years back, we may have been poor. But
now our country’s economy is booming. At this juncture why should we collect
this much of visa fees? It should either be reduced or withdrawn.

In respect of many other countries, the Government of India is not

collecting visa fees. 30 per cent of the total population of Malaysia are Tamilians.
In Singapore, out of their total population, 20 per cent are Tamilians. Similarly, in
Brunei, 20 per cent of the population consists of Tamilians. In Sri Lanka also, 25
per cent people are Tamilians. If they want to come to their motherland, they
should be given free access.
My request is that the Ministry of External Affairs should put Tamil speaking
officers in these embassies.gr, I have been to Sri Lanka. There also not a single
Tamilian officer, whether the First Officer or Second Officer or the Third Officer
is working there. They are all Hindi-speaking people. Our Tamil people in those
countries do not know Hindi. The old timers do not know Hindi. The new
generation people have learnt Hindi. They can speak Hindi and English also. The
old timers do not know the other language.

My request is that mainly in Singapore, Malaysia, Brunei and Sri Lanka
you have to put Tamil officers, those who speak Tamil. Such officers can be put in
these Embassies and the visa fee should be reduced or it should be abolished.

With these words I conclude. Thank you.


KVJagannathan
d. by z4 
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£ dx Hean (Rwren): weley, # 9gd € dscqyl fAu amus @y g9 8IS # REHl
=redl & fUod foqi feamee yew & f3am @ Ug I W$d & diged A & U U
SR fd gll, SWH ATGT Bl DU DI g8 DM (@A AT WY I U™ gD droll |
BN B qolg W TaHS 3 ST 5 b1 Hel b 3T & Tb g ol el <il, a9 b
3MUes FgT B el B, Fa! goig & o1 a8t oW 60-65 fhailier ofdl St ¥sd 8, a8
T e W &fIRa 281 8l #Fl & 7 4 9ed [ dve 9 ©RE B bl gl Id oy
S AHY Ay & Y &, S A8 Bl qRI B drell T8 o

Helqd, # e HIH ¥ ARGR A 3MUT DA dTedl g b I HU 4 AT A1 98 A
arq fordm SY AT S 1 iR srafd # gxv fhan Syl

MR. CHAIRMAN : The House stands adjourned to meet again on Monday, the
30" November, 2009 at 11 a.m.
19.52 hrs.

The Lok Sabha then adjourned till Eleven of the Clock
oonday, November 30, 2009/Agrahayana 9, 1931 (Saka).



reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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